FORM G (REVISED)

INVITATION FOR EXPRESSION OF INTEREST (EOI) FOR
M/S BHADRESHWAR VIDYUT PRIVATE LIMITED OPERATING IN POWER SECTOR AT
GUJARAT

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1 Name of the corporate debtor along | M/s Bhadreshwar Vidyut Private Limited
" | with PAN/ CIN/ LLP No. CIN: U40101TN2007GAT063283
New No. 16, Old No. 41, Ground Floor Thomas
2. | Address of the registered office Nagar, Little Mount, Saidapet, Chennai Tamil
Nadu - 600015
3. | URL of website Not Available
4 Details of place where majority of Village Bhadreshwar, MUNDRA, Kutch, Gujarat,
" | fixed assets are located 370405
5 Installed capacity of main products/ | 2x150 MW coal-based thermal power plant
services
6 Quantity and value of main products/ | INR 208.27 Cr (FY21-22)
" | services sold
7. | Number of employees/ workmen 32 employees (currently)
Further details including last Website: https://www.cirpbvpl.in/
available financial statements (with | Drive Link:
3 schedules) of two years, lists of https://drive.google.com/drive /folders/1Ue4U
" | creditors, relevant dates for AbA6DzUdAT2xgwV-WBQNUsloxAm3
subsequent events of the process are | Or kindly mail on cirp.bvpl@gmail.com
available at:
Website: https://www.cirpbvpl.in/
Eligibility for resolution applicants Drive Link:
9. | under section 25(2)(h) of the Code is | https://drive.google.com/drive/folders/1Ue4U
. . AbA6DzZUdAT2xgwV-WBQNUsloxAm3
available at: . . . .
Or kindly mail on cirp.bvpl@gmail.com
10 Last date for receipt of expression of | 09-August-2023 (Revised)
" | interest
11 Date of issue of provisional list of 14-August-2023 (Revised)
" | prospective resolution applicants
12 Last date for submission of objections | 19-August-2023 (Revised)
‘| to provisional list
13.| Process email ID to submit EOI cirp.bvpl@gmail.com

Note: The invitation for Eol is subject to the Hon’ble NCLT Chennai order relating to re-running of
the process from invitation of Eols stage and the extension of time granted by the Hon’ble NCLT.

Hitesh Goel
IBBI/IPA-001/IP-P01405/2018-2019/12224

st

Hitesh Goel

Resolution Professional for Bhadreshwar Vidyut Private Limited
Registration No.: IBBI/IPA-001/IP-P01405/2018-2019/12224

Date: 29 July 2023
Place: New Delhi

Correspondence Address:

Alvarez & Marsal India Professionals Services LLP,
1st Floor B Wing Prius Platinum Tower,

Saket, New Delhi, Delhi 110017
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DAY 1 PICKINGS PEGGED AT ¥12 CRORE

Will Rocky Aur Rani
carry Barbenheimer
momentum ahead?

ALOKANANDA
CHAKRABORTY
New Delhi, July 28

KARAN JOHAR'S LATEST
directorial effort, Rocky Aur Rani
Ki Prem Kahani,which hit the
screens on Friday, is expected to
rakein¥12 croreonDay1,going
by advance booking trends.The
multi-starrer was released
across 3,500 screens in the
home marKket.

Johar's film comes seven
years after the successful run of
hislast,Ae Dil Hai Mushleil which
grossed¥161 croreathomeand
X238 croreworldwide.

According to movie ana-
lyst and critic Taran Adarsh,
by Thursday 10.30 pm,a total
of 74,075 tickets had been
sold across national chains
(PVR: 40,375;INOX: 22,450;
Cinepolis: 11,250).

Industry tracker Sacnilk
noted that the movieregistered
a 12% occupancy in the Hindi
market during morning shows.

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara
Capital, provided the buzz sus-
tains aftera good opening.

RRKPK opened aweek into
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-

VITALSTATS

Performance of some
recent releases

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of ¥90 crore,
¥30 crore and X100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth’s Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will

Box Office

° Opening Day

Lifetime Zcr)

120

12.3
Wnpossible 7

5
= Barbie

Source: Industry
estimates

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in a recent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsarenot doing
consistently well, leaving
occupancy lower than pre-

EXPLAINER

JAN VISHWAS: EASIER TO DO BUSINESS

The Lok Sabha passed

the Jan Vishwas
(Amendment of

Provisions) Bill on
Thursday, paving the

way for the

decriminalisation of
hundreds of offences. In

all, 42 Acts have

amended. Mukesh
Jagota explains the key
features of the Bill and
how it will improve
ease of doing business

Why Jan Vishwas Bill JVB)

JAN VISHWAS MEANS

confidence of the people or
confidence in people. In
essence, what is meantis the
confidence of the peoplein the
government and government in
people. The Bill seeks to amend
in one stroke 42 existing Acts
administered by 19 ministries,
related to various areas of
business and human activities,
to contemporarise the way
offences are dealt with. In all,
183 provisions are being
amended to decriminalise
offences that are "minor,
procedural and technical.”
Some of the key Acts being
amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-

laundering.

been

COMPLIANCE
REQUIREMENTS HAVE
BEEN REDUCED

LEGAL PROVISIONS
HAVE BEEN
DECRIMINALISED

WA,

"OBSOLETEACTS"
HAVE BEEN

SCRAPPED

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to ¥5,000.

The Bill proposes to replace
this with a penalty of 2800,000.

Under the Information

Technology Act, thereis a
provision of 3-year jail term
and/or ¥500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place ofa 100,000 fine, a penalty
of 500,000 is proposed for
selling a falsely represented
article as patented in India.

(Lack of) Ease of doing business

OVERTHE RECENT years, to enhance ease of
doing business, more than 39,000 compliance
requirements have been reduced, and more
than 3,400 legal provisions have been
decriminalised. Also, 1,486 "obsolete Acts"
have been scrapped and 76 more are to be
repealed via a separate Bill passed by Lok

Sabha onThursday. This takes the total number

of such laws off the statue book between 2014
and 2023 to 1,562.The JVB goes much further
than what has been done so far and seeks to
address the fear of heavy punishment and
imprisonment in 42 laws dealing with the
business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing business in India, 26,134
provide forimprisonment.

An average Indian manufacturing enterprise

with over 150 employees deals with 500-900
compliance obligations a year, with the annual
“cost" 0of ¥1.2-1.8 million for each.

Who willimpose penalties

THE GOVERNMENT of India may
appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating
officers may summon individuals
for evidence and conduct
inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

How JVB eases
compliance
burden

The provisions of
"imprisonment and
fine" have been
removed in case of 42
violations,
imprisonment
removed in 3 cases and
finesin10.1n 69
sections, imprisonment
and fine have been
converted to penalty,
imprisonment is
converted to penalty in
2 cases and fine
converted to penalty in
18 cases.
Imprisonment
removed but fine has
been retained in 14
sections, imprisonment
removed and fines
enhancedin 18 and
compounding has
been introduced for 6
offences. Fine and
penalty may sound the
same, butin legal terms
fines can be imposed
by the courts on
completion of
prosecution that
involves lengthy court
procedure. Penalties
do not involve court
proceedings, and are
imposed for non-
compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of
decriminalisation of minor
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

formances, Hindi content likely breach 30% levels,indi- Covid levels.
FORM G (REVISED)

1, | Name of the corparale deblor akng with
PAKY CEN/ LLP Mo,

INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulation 364 1)0f the Insalvency and Bankruptey Boand of India
{Insobvency Resolufion Process for Corporate Persons) Regulabions, 2016

RELEVANT PARTICULARS

M/'s Bhadreshwar Vidyut Private Limited
CIN: U40101TH2007GAT063283

2. | Addrezs of the ragisterad office

Mew No. 16, Odd Mo. 41, Ground Floor
Thomas Nagar, Little Mount, Saidapet,
Chennai Tamil Nadu - 800015

MRL of wahsite

Mel Available

4, | Dalails of place whre majority of S
gssets are located

Village Bhadreshwar, MUKDRA, Kuteh,
Gujarat, 370408

Instakesd capaciy of main productsisenices

26150 MW coal-based thermal powes plant

G, | Quaslity ard vl of main products’
servicas sald in FY21-22

INR 208.27 Cr (FY21-22)

T, | Number of employess | workmen

32 employees (currently)

8, | Further detdails nciuding last avellable
firancial stalements [wilh schedides) of twa
years, lists of credbars. relewant dates far
subeigueenl events al Ihe process ang
gvailehla at-

Website: hitps:'wew.cirpbypd in
Drive Link: hitps e googie comidrve/Tolders!
TledUABSED 2LIdAT 2xgwt-WBONUskxAm3

Qi ndly mail on cirp. bypb@amail com

9. | Eligibiity for rezcéution applicants under
section 2542y of the Code 5 avaitable at:

Website: hitps:/feww.cirpbwpdind
Drive Link: hitpsidive goodle comidriveTolders)
TUedUAbAED z AT Zegw - WEONUslaxAmS

O windiy mail an girp. bvplEgmail.com

1l Lizst date for receipd of expresson of merast

O8-August-202 3 (Revised)

110 Dl ol issue of provisional lis! of
prospeciiva resalution appicants

T4-August-2023 (Revisad)

12| Liast dage for submission of objecfons to
prowisional lisl

18-August-2023 (Revised)

13| Pracess email 1D 1o submit E0I

cirp.bypliZigmaail.com

Date 2 July 2025
Place : Mew Dalhi

Miter The vitation for Bal le subject o ihe Hon e MCLT Channal order relaiing 1o re-running of the prosess
from imdtation of Eols stage and the extension of Bre gramed by the Homble MCLT

Hitesh Goal

Resolulion Professanal for Bhadreshwar Vidyut Private Limited
Registration Ne.: IBEITPA-OM PP 405 2018-201 012224
Correspondence Address: Alvaraz & Marsal India Prafessionals Services LLP,
17 Floor B Wing Prius Plalinum Towar, Sakal Naw Delhi, Delbi - 110007

iy SUPER SALES INDIA LIMITED

Regd. Office: 34-A Kamara| Road, Coimbatore - 641018
CIN : L17111TZ1981PLCO01109
Email : ssili@vaamaa.com Web: www.supersales.co.in

UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30TH JUNE, 2023

(% in Lakhs)

3 Months Ended Yoz Ended

30.08.290%
el

008202
iunauiied)

HianE
||

Tolal Income from Opeeations

e Profi | [Loss) foe the penicd (efore G,
Extzpional iems)

Rl Prol | [Lose] for she pancd Batos L2
iafter Emmapional iems)

Wl Prol f [Loss) for the pericd afler fax

(afer Exceplional iems}

Tota! Comprehensive Income for the perind

and ofer comprehensie noome (ater lax)

discontinued meraions|
Basic
Diluted

iComprising Proit¥ioss) for fhe penod |aher lax|

Paid-up ssuity share capital [Tace value of T10 each|

Resgrves |enchading revaluation resenss as shown
in the Aulied Baance Seet of prevwos yean

Eamings Per Shane wof 110 esch) [for Conruing &

1093801 | 1278675 T4MTE

82147 14304 | 298570

82147 14 340595

580.15 104387

2836.80

359753
3113

6,087 98
0715

(293.13)
307 15

4312094

194
1\

398
18

925
92.3

NOTES:

The above iz an extract of the detailed foemat of Quarterly and Annual Resulis filed
with the stock exchange under Regulation 33 of SEBI (Listing obligations and
disclosure Requirements) Regulations, 20135, The full format of the Quarery (Annual
Financial results are available on the stock exchange website weaw bzeindia.com and

Company website: www. supersales.co.in.

Colimbatore
28.07.2023

Fi:nanci“. ep. .in

On bahalf of tha Board
(Sdl-) SANJAY JAYAVARTHANAVELL
Chairman

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES OMLY. THIS IS NOT APROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQOUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OF SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, IRECTLY OR INDIRECTLY QUTSIDE INDIA.

PUBLIC ANNOUNCEMENT

Please scan this OR
code o view the Motice

TVS

Supply Chain
Solutions

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Cur Company was originally incornporated as "TVs Logistics Senaces Limeted” in Madurai, a public iimiled company under the Companies Act, 1956, pursuant ko a cerlificale of mcorporation dated Movember 16, 2004 and ceriificate of commencement of

business dated November 28, 2004 ssued by the Registrar of Companies, Tamil Nadu. Thereafter, the name of our Company was changed to its present name, “TVS Supply Chain Solutions Limded”, pursuant io a special resolution passed in the exira-

ordinary ganeral meating of the Shareholders held on November 19, 2018. Consequantly, a cerificate of incorporation pursuant to change of name dated February 27, 2019 was igsued by the RoC to reflect the change in name. For further detads relating 1o

the changes in registered office of our Company, see “History and Cerfain Corporate Matfers "on page 232 of the Draft Red Herring Prospecius. ("DRHP™).

Ragistered Office: 10 Jawahar Road, Chokkikulam, Madurai - 625 002, Tam@ Nadu, India; Corporate Office: No.58, Eldams road, Teynampet. Chennai - 600 018, Tamil Nadu, India; Tel: + 81 44 G885T777; Wabsite: waw tvescs com;
Contact Person: P D Krishna Prasad, Company Sacretary and Compliance Officar; Tel.: +91 44 6685 7777, E-mail: cs.compliance@tvsscs.com; Corporate identity Number: L6301 TN2004PLCO54655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [#] EQUITY SHARES OF FACE VALUE OF T 1 EACH (“EQUITY SHARES™) OF TVS SUPPLY CHAIN SOLUTIONS LIMITED ("OUR COMPANY™ OR THE “ISSUER") FOR CASHAT APRICE OF T [«] PER
EQUITY SHARE (INCLUDING APREMIUM OF ¥ [«] PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO ¥ [*] MILLION (“OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO ¥ 7,500 MILLION {THE "FRESH ISSUE") AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY T.5. RAJAM RUBBERS PRIVATE LIMITED (COLLECTIVELY, THE "PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858 470 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO ¥ [=] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UPTO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [#] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO ¥ [«] MILLICN BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, “INVESTOR SELLING SHAREHOLDER"), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO 7 [#] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A (“OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED AS “SELLING SHAREHOLDERS™ AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE "OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE []% OF OUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potential Biddars may nota the following:
a) Asdisciosed on paga 81 of the DRHP, our Company, in consultation with the BRLMs, was considaring a furthar issue of spacified sacurities aggragating up to ¥ 1,500.00 million, through a private placemeant, prefarential offer ar any other method as
may be permitied under applicable law to any person|s), al its discretion, prior to filing of the Red Herming Prospectus with the BoC ["Pre-IPO Placement™). As communicated in the FPublic Anmouncement dated July 7, 2023 and pursuant to the
rezodution dated July 3, 2023 passed by our Board of Directors, our Company had undertaken a Pra-IPO Placement of 4, 166 666 Sees E CCPS agaregating to ¥ T50.00million.
b) Pursuant 1o 2 resalution dated July 27, 2023 of our Board of Directors and share subscriplion agreement dated July 20, 2023, read with the first amandment agreement dated July 26, 2023, enterad into by our Company and SB1 Lie Insurance
Company Limited. our Company has allotted Equity Shares to S8 Life Insurance Company Limited in the Pre-IP0 Placement in the manner 2s st forth below:

Date of allotment

Mumberof Equity Shares

Price per Equity Share ()

Total consideration (£ in million)

Mame ofthe allottes

July 27, 2023

4 M0,685

187.00

7a0.00

SB[ Life Insurance Company Limitad

¢) Thealloties is not connected bo our Company, Promaters, Promoter Group, Directors, KMPs, Subsidiaries or Group Companies and their directors or key managenal persannel in any manner,

I‘Axls CAPITAL

JPMorgan

ﬁ BENFP PARIBAS

~’ nuvama

BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER

IJM FINANCIAL

55 equirus

L!HH’.H itirme

JM Financial Limited
7" Floor, Cnergy,

Maharashtra, India
Tel.: #9122 6630 3030

grigvance.d@jmfl.com
Website: www mil.com

SEBI Registration No.:
INBADDOO 10361

Appasahen Marathe Marg,
Prabiadew, Mumbai - 400 025,

E-mail: tvascs.ipo@jmfl.com
Investor Grievance E-mail:

Contact Person: Praches Dhun

Axis Capital Limited

1° Floor, Axis House,

-2 Wadia Intemational Center,
Pandurang Budhkar Marg,
Worli, Mumbai = 400 025,
Maharashtra, India

Tel.: +81 22 4325 21683
E-mail: tvs.ipo@axiscap.in
Investor Grievance E-mail:
compdaintsi@axiscap.in
Website: www axscapital co.n
Contact Person: Pavan Maik
SEEI Registration No.:
INBADOOGT 2020

J. P. Morgan India Private Limited

J.P. Morgan Tower, Off C.5.T Road,
Kalina, Santacruz East,

Murmbai — 400 098,

Maharashira, India

Tel.: +91 22 6157 3000

E-mail: tvsses_ipod@jpmargan.com
Investor Grievance E-mail:
mvestorsmb. jpmiph@jpmargan.com
Website: www.jpmipl.com

Contact Person; Nidhi Wangnoo
/Saarthak Sond

SEBI Registration No.
(NMOG002070

BNP Paribas

BN Paribas House, 1-MNorth
Avanue, Maker Maxity,
Bandra-Kurla Complex Bandra (E).
Mumbai — 400 051

Maharashira, India

Tel.; +91 22 3370 4000

E-rail:

dl vsscs ipo@asia bnpparibas.com
Investor Grievance E-mail:
indiainvesiors. care@@asia. bnppanb
as.com

Website: www.bnpparibas.co.n
Contact Parson: Anurag \Verma
SEBI Registration No.:

INMOO00 11534

Nuvama Wealth Management

Limited'

farmarly known as Edalweiss
urifies Limited)

801 - 804, Wing A, Building No 3,

Inspire BKC, G Block,

Bandra Kurla Complex, Bandra

East, Mumbsi - 400 051,

Maharashira, India

Telephaone: +31 22 4000 4400

Email: lws.iﬁzn@nu-.'ama.-::nm

Investor grievance email:

cuslomersendos mbinuvama.com

Website: www nuvama.com

Contact Person: Lokesh Singhi /

Lokesh Shah

SEBI registration no:

INBADODO1 3004

Equirus Capital Private
Limited

12" Floor, C Wing, Marathon
Futurex, N M Joshi Marg,

Lower Parel, Mumibai - 400013,
Maharashira, India

Tel.: #31 22 4332 0734

E-mail: tvs.ipoi@equirus.com
Investor Grievance E-mail:
investorsgievanceequins.com
Website: wanw squirus.com
Contact Person: Mrunal Jadhay
SEBI Registration No.:
IMMDO0011286

Link Intime India Private
Limited

101, 158 Floar, 247 Park,
L.B.S. Marg, Vikhroli West,
Mumbsai — 400 QB3
Maharashira, India

Tel.: +91 810 £11 4949
E-mail: tvs.ipo@linkintime.co.in
Investor Grievance Emall:
tvs.ipeiElinkintime.co.in
Website: www linkinfime.co.in
Contact Person: Shanti
Gopalkrishnan

SEBI Registration Mo.:
INRDOOOOA0EE

* Pursuant to oeder passed by Hon'ble National Cormpany Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now fransfered to Nuvama Wealth Management
Limited and therefore the said rerchant banking business is part of Muvama Wealth Managemeant Linited.

Al capitalized lerms used herein and nol specificalty defined shall have the same meaning as ascribed 1o them in the DRHP,

Place: Chenna
Date: July 28, 2023

For and on behalf of TVS Supply Chain Solutions Limited

Sdi-
P D Krishna Prasad

Company Secretary and Compliance Officer

TVSSUPPLY CHAIN SOLUTIONS LIMITED is propasing, subject lo appheable stalutory and regulatory requirements, receiptal requisite approvals, marked conditions and other considerations, to makea an initial public offering of its Equity Shares and has
filed tha DRHP with SEB| on April 27, 2023, The DRHP is available on the website of SEBI at www.sebi.gov.in, as well as on the wabsites of the Stock Exchanges e, BSE and NSE at www.bseindia.com and www nseindia.com, respectively, and is available
on the websites of the BRLMs, i.e. JM Financial Limsed, Axis Capital Limited, J. P Morgan India Private Limited, BMP Paribaz, Muwvama Wealth Management Limited {formerly known as Edelweiss Securifies Limited) and Equirus Capital Private Limited at
www il com, wiweaxiscapial co.in, www jpmipl.com, www. bnpparibas.co.m, www.nuvama.com and www.equirus.com, respeclively, Any polential imvestor should nofe that imvestment in equity shares involves a gh degree of risk and for details
ralating to such risk, please sea the saction antiled "Risk Factors” baginning on page 83 of the DRHP. Potantial ivwestors should not rely on the DRHP filad with SEBI for making any investmant decision.
The Equity Shanas have not been and will not ba registarad under the Uinited States Securities Actof 1933, as amended (“U.5. Securities Act™) or any other applicable law of the United States and, unless so ragistered, may not be offerad ar sold within the
United States except pursuant to an exempbon from, or in a fransaction nof subject to, the registration requirements of the U.5. Securities Act and applicable state securites laws. Accordingly, the Equity Shares are being offered and sold (a) in the United
States only fo “gualified insttutional buyers” (as defined in Rule 144A under the L. 5. Secunties Act and referred toin the Draft Red Hermring Prospectus as “U.S. QIBs"), in private fransactions exempt from the registration requirements of the U.S, Securiies
Act, and (b} outside of the United States in offshare transactions as defined in and in compliance with Regulation 5 and the applicabla laws of the jurisdiction where those offers and sales are made. There will ba no public offering in the United Slates,
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DAY 1 PICKINGS PEGGED AT ¥12 CRORE

Will Rocky Aur Rani

EXPLAINER

JAN VISHWAS: EASIER TO DO BUSINESS

¢ How JVB
carry Barbenheimer ::ii o

momentum ahead?

Provisions) Bill on
Thursday, paving the

The provisions of
"imprisonment and
fine" have been

way for the rgrrlwczcyed in case of 42
e e e . violations,
ALOKANANDA VITAL STATS —— decriminalisation of imprisonment
e Do o 28 f : hundreds of offences. In removed in 3 cases and
' Opening D o
Performance of some g 28] all 42 Acts have been finesin10.1n 69
' recent releases Lifetime Recr) ! sections, iImprisonment
E.ARAN.alJ?fHA; Sk ;ATIEST amended. Mukesh and fine 'have been
irectorial effort, Rocky Aur Rani 120 i
Ki Prem Kahani, which hit the - Jag°ta eXpla Ins the key .conv.erted to p.enalty,
screens on Friday,is expected to ' features of the Bill and Ichﬁ\r/I;(’)tgrgng:nalt -
lr)akem ¥12croreonDay1,going 12 how it will improve 5 oaees o fi y
y advance booking trends.The — . . ,
multi-starrer was released ease of domg business converted to penalty in
across 3,500 screens in the R - i 18 cases.
home market. Imprisonment
Johar's film comes seven . . . . removed but fine has
yearsafter the successful ran of ., Why Jan Vishwas Bill JVB) (Lack of) Ease of doing business been rotained in 14
hislast,Ae Dil Hai Mushkil which S S JAN \/ISHWAS MEANS OVERTHE RECENT years, to enhance ease of sections, imprisonment
grossed ¥161 croreathomeand __p _____________ confidence of the people or doing business, more than 39,000 compliance  removed and fines
e RN BRI counce oo
lyst and Cfitig;i Taran Adarsh, —ie confidence of the peopleinthe REQUIREMENTS HAVE decrirrlwinalisegd. Elso, 1,486 "obsolete Acts" EZ?npiﬁgroﬂﬂgehs ?or 6
byThursday10.30 pm,atotal [N Ncen i _— = government and government in BEEN REDUCED have been scrapped and 76 more are to be offences. Fine and
of 74,075 tickets had been 100 people. The Bill seeks to amend repealed via a separate Bill passed by Lok penalty may sound the
sold across national chains in one stroke 42 existing Acts Sabha onThursday. This takes the totalnumber  same but in legal terms
(PVR: 40,375; INOX: 22,450; administered by 19 ministries, of such laws offthe statue book between 2014 fines can be imposed
Cinepolis: 11,250). _ 14.5 related to various areas of and 2023 t0 1,562. The JVB goes muchfurther by the courts on
Industry tracker Sacnilk I cimer business and human activities, LEGAL PROVISIONS than what has been done so far and seeks to completion of

noted that the movie registered
a 12% occupancy in the Hindi
market during morning shows.

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara

Source: Industry
estimates

to contemporarise the way
offences are dealt with. In all,
183 provisions are being
amended to decriminalise
offences that are "minor,
procedural and technical.”

HAVE BEEN
DECRIMINALISED

address the fear of heavy punishment and
imprisonment in 42 laws dealing with the
business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing businessin India, 26,134

prosecution that
involves lengthy court
procedure. Penalties
do not involve court
proceedings, and are
imposed for non-

Some of the key Acts being provide forimprisonment.

Capital, provided the buzz sus-
tains aftera good opening.

RRKPKopened aweekinto
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-
formances, Hindi content

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of ¥90 crore,
¥30 crore and X100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth'’s Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will
likely breach 30% levels, indi-

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in arecent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsarenot doing
consistently well, leaving
occupancy lower than pre-
Covid levels.

amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-
laundering.

WA

"OBSOLETEACTS"
HAVE BEEN
SCRAPPED

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to ¥5,000.

The Bill proposes to replace
this with a penalty of 2800,000.
Under the Information

Technology Act, thereis a
provision of 3-year jail term

and/or ¥500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place ofa 100,000 fine, a penalty

of 500,000 is proposed for
selling a falsely represented
article as patented in India.

An average Indian manufacturing enterprise
with over 150 employees deals with 500-900

compliance obligations a year, with the annual
“cost" of ¥1.2-1.8 million for each.

Who willimpose penalties
THE GOVERNMENT of India may

appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating

officers may summon individuals

for evidence and conduct

inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of
decriminalisation of minor
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

FORM G (REVISED)

INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulation 264(1)of the Insctvency and Bankruptcy Board of India
{Insolvency Resalution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS
1. | Mame of the corparate debtor alang with M/s Bhadreshwar Vidyut Private Limited

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION FURPOSES ONLY. THIS 15 NOT APROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA

PUBLIC ANNOUNCEMENT

PR TN LLP Mo CIN: U4 TH200TGEATOE 3283
2, | Address of tha regislered office Maew No, 16, Okd No, 41, Ground Fleor
Thomas Hagar, Little Mount, Saidapet,
Chennai Tamil Nadu - 800015 Supply Chain

1AL of wabsile Mot Available e Solutions
4, | Detsils of place where majority of Sxed Village Bhadreshwar, MUNDRA, Kutch, Pleasa scan this QR
asseds arg locabed Gujarat, 370405 code o view the Motice

21580 MW coal-based thermal power plant
INR 208.27 Cr (FY¥21-22)

5. | Instaled capacity of main produclsisenicas

g, | Quantity ard value of maln products!
services sald in FY21-22

7. | Kumbar of employeas | workmen

8. | Further delails nouding last available
financial statements (with achedules) of twa
years, lisls of crediars, medewanl dales tor
sub=aquent events of the process ane
il Al

4, | Eligibity for resciutian applicants unier
section 254 )(h) of tha Coda is available at:

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Cur Company was ariginally incorporated as “TVS Logistics Sendces Limaad” in Madurai, 8 public limited company under the Companies Act, 1956, pursuant to a cerdificate of incorporation dated Movember 16, 2004 and certificate of commencement of
business dated Novembar 28, 2004 issuad by the Registrar of Companies, Tamil Nadu. Thereafter, the name of our Company was changed to its presant name, “TV3 Supply Chain Solutions Limited”, pursuant 1o a special resolution passed in the axtra-
ordinary general meeting of the Sharehodders held on Movember 19, 2018, Consequently, a cerfificate of incorporation pursuant to change of name dated February 27, 2019 was issued by the Rol 1o reflect the chamge in name. For further detass relating o
the changes in registered office of our Company, see “History and Certain Comporale Matfers on page 282 of the Draft Red Herring Prospectus, ("DRHPT),
Registered Office; 10 Jawahar Road, Chokkikulam, Madurai — 625 002, Tamd Madu, India; Corporate Office: Mo, 58, Eldams road, Teynampet, Chennai — 800 018, Tamil Nadu, India; Tel: + 91 44 65857777. Website: waw tvsses. com;
Contact Person: P O Knshna Prasad, Company Secretary and Compliance Officer; Tel.; +81 44 6685 7777; E-mail: cs.compliance@tvsscs.com; Corporate ldentity Number: L6301 THZ004PLCO54655

NOTICE TO INVESTORS (“NOTICE”)

INITIAL PUBLIC OFFERING OF UP TO [«] EQUITY SHARES OF FACE VALUE OF £ 1 EACH ("EQUITY SHARES™) OF TV3 SUPPLY CHAIN SOLUTIONS LIMITED ("OUR COMPANY™ OR THE "ISSUER") FOR CASHAT APRICE OF 7 [«] PER
EQUITY SHARE (INCLUDING A PREMIUM OF ¥ [#] PER EQUITY SHARE) (*OFFER PRICE™) AGGREGATING UP TO % [+] MILLION (*OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO % 7,500 MILLION {THE "FRESH ISSUE™) AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ =]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [« ] MILLION BY T.5. RAJAM RUBEERS PRIVATE LIMITED (COLLECTIVELY, THE “PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858 470 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454 880 EQUITY SHARES AGGREGATING UP TO ¥ [#] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO ¥ [« ] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO T [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, “INVESTOR SELLING SHAREHOLDER"), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO ¥ [«] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A (“OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED AS "SELLING SHAREHOLDERS™ AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE “OFFER FOR SALE"), THE OFFER
WILL CONSTITUTE [#]% OF OUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potential Bidders may note the fofiowing;

a} Agdisctosed on page 81 of the DRHP, our Company, in consuligton with ihe BRLMs, was considering a further issus of specified securities aggregating up to < 1,500.00 million, throwgh a private placement, preferential offer or any other method as
may be perrmilted under applicable law 1o any person(s), at its discrebon, prior b filing of the Red Herring Prospectus with the RoC ("Pre-IPO Placement™). As communicated in the Public Announcament dated July 7, 2023 and pursuant bo the
resodution dated July 3, 2023 passed by our Board of Derectors, our Company had undertaken a Pre-IPO Placement of 4, 166 666 Series E CCPS agaregating to 2 750.00million.

b} Pursuant toa resolution dated July 27, 2023 of cur Board of Directors and share subscription agreement dated July 20, 2023, read with the firet amendment agreement dated July 26, 2023, enterad into by our Company and SBI Life Insurance
Company Limitad, our Company has allotted Equity Shares to SBI Lie Insurance Company Limited in the Pre-[PO Placernent in the mannar 28 s forth below:

Date of allotment Number of Equity Shares Price per Equity Share (T} Total consideration (T in million)
July 27, 2023 4,010,693 187.00 ra0.00

¢l The allottee is nof connected ko cuwr Company, Promaotess, Promoter Group, Directors, KMPs, Subsidiaries or Group Companies and their directors or key managerial personnel in anmy manner.

42 employees (Currenily)

Website: hitps:weww. cirpbwpd in/

Drive Link: httpe:idive google comidrivefolders!
TUsdUARARD zUdAT 2ugw - WBONUskaxam]

Or kindty mail an elrp bypliBgmall, corm
Website: hitps: (www.cirpbypl in/

Drive Link: hitps2idrive googleocomidrivafolders!
e BREDZUAAT Zepw S IWBONUskdm

Or kindiy mail an cirp. bypli@gmall.com
09-August-2023 [Revised)
14-August-2023 (Revisad)

10| Le=t dafa fior receipt of expression of imlerast
11.| Dale of issue of provisional list of
prospiciivg resalulion appicants

12| Lesi data for submission of obiscions o
prosdsiong lisl

13| Pracess ermail 10 1o submil DI elrp. bepliEgrmail com
Mote: The mvilation for Ealis subjeci o the Honte HCLT Channai ordar re:'alir%l:l ra-running af the propess
from ivitetion of Eols slage and tha exlansion of §me gramad by tha Hon'bla BCL

Hitesh Goel

Date : 29 July 2023 ] :
Place * Mew Delhi Resciution Professional for Bhadreshwar Widyut Private Limited
Registration No.; |BEITRA-001TIRP-PO140S/2018-201 812224

Correspondence Address; Alvaraz & Marsal India Professionals Samvices LLP
1" Floor B Wing Prus Piatinum Tower, Saket, New Dethi, Dedhi - 110047

SUPER SALES INDIA LIMITED

Regd. Office; 34-A, Kamara] Road, Coimbatore - 641018

CIN : L17111TZ1981PLCO01109

Email : ssili@vaamaa.com Web: www.supersales.co.in

UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30TH JUNE, 2023

19-August-2023 (Revised)

Mame of the alloties

38| Life Insurance Company Limied

{in Lakhs) BOOK EUNNING LEAD MANAGERS REGISTRAR TO THE OFFER
3 Months Ended Yaar Ended AXIS CAPITAL . - A’ == ' time
Partculars o a Amenanciar | N J.EMorgan [l BNP PARIBAS nuvama| - - equirus| LINKi
06,2023 06,2032 W JM Financial Limited Axis Capital Limited J: P. Morgan India Private Limited | ENF Paribas H_mr:am.g Wealth Management | Equirus Capital Private Link Intime India Private
(Unaudied] | (Unaudied) |Aucited) 7" Floor, Crergy, 1" Floor, Axis House, J.P. Morgan Tower, Off C.5.T Road, | BNF Paribas House, 1-Morth Limited _ Limited Limited
Appasahed Marathe Marg, C-2 Wadia Inemational Center, | Kalina, Santacruz East, Avenue, Maker Maxity, (formery known as Edeweiss | 12" Flaor, C Wing, Marathon | C 104, 15! Floor, 247 Park,

1093001 | 1275675 IT4ITE secunties Limited)

a1 « 804, Wing &, Building Mo 3,
Inzpire BKC, G Block,

Tol.: +91 72 3370 4000 Bandra Kurla Complex, Bandra

E-mail: East, Mumizai - 400 051,

dl tvsscs ipof@asia bapparibas corn | Maharashtra, India
Investor Grievance E-mail: Telephone: +31 22 4003 4400

[al " .. | Email: tvs.ipo@inuvama.com
indiainvesiors.carai@asia.bnppanb R o
oi6. MM @ PR Investor grievance email:

customersensice mbfEnuvama.com

Total Income fram Opeeations Bandra-kurta Complax Bandra (E),
Mumbai = 400 051

Maharashira, India

Prabhadewi, Mumbai - 400 025,
Maharashira, India

Tel,: +81 22 6630 3030

E-mail: tvsscs ipo@jmil.com
Investor Grievance E-mail:
grievance.id@jmfl.com
Website: waw jmfl.com
Contact Person: Prachee Dhur

Pandurang Budhkar Marg.
Worli, Mumer - 400025,
Maharashtra, India

Tal.: +31 22 4325 2183
E-mail: vz ipoi@axiscap.in
Investor Grievance E-mail:
complaintsiaxiscap.in
Website: waw adscapital.co.in

Mumbai = 400 093,

Maharashira, India

Tel.: +91 22 6157 3000

E-mail: tvsscs_ipod@jpmargan.cam
Investor Grievance E-mail:
mvestorsmb. pmipk@ipmargan.cam
Website: www. jpmipl.com

Contact Parson: Nidhi Wangnoo

Futurex, M M Joshi Marg,

Lower Farel, Mumiai - 400013,
Maharashlra, India

Tel.: +91 22 4332 0734

E-mail: tvs.ipo@equines.com
Investor Grievance E-mail:
investorsgrevanceiequins.com
Website: wanw aguirus.com

L_B.5. Marg, Vikhrofi West,
Mumbai = 400 0B3,
Maharashira, India

Tal.: +91 B10 B11 4949

E-mail: tvs.ipo@@linkintime_co.in
Investor Grievance Email:

tvs, ipod@linkintime. couin
Weabsite: www Enkintime. coin

el Prodl  (Lioss) for the pericd fbefors lax,
Excephonal e

Net Proft { [Loss) for e penod befors tax
iafler Cacepional rems|

2147 145404 2.985.1

8197 1454 04 3.405.%5

el Prodl { [Lese) for the pencd afler G

fafler Excepioral heams) 6015 | 104347 263680 SEBI Registration No.: Contact Person: Pavan Naik | /Saarthak Soni Website. www.bnpparibas.coin | werete: waw nuvama.com Contact Person: Mrunal Jadhav | Contact Person: Shanti
2 INMO00010361 SEBI Registration No.: SEBI Registration No.: Contact Person: Anurag Verma | oontact Person: Lokesh Singhi /| SEBI Registration No.: Gopalkrishnan

Tlal Comprehersave lrcome e the perind INMOOOG 2029 INMOOOO02870 SEBI Registration No.: Lokesh Shah INMDOOG 1286 SEBI Registration No.:
(Comprising Prorlos) for Ihe peiod [ater lax| c : INMOG00T1334 SEBI registration no: INRDDOOO4058

and ofar comprahansie income [afier ) 6,087 98 (233.13) 353153 INMOOO01 3004

" Pursuant to order passed by Hon'ble National Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now transferred to Nuvama Wealth Management
Limited and therefore the said merchant banking business is parl of Nuvama Wealth Management Limited

Al capitalized terms used herein and not epecifically defined shall have the same meaning as ascribed to them in the DRHE.

Paid-up equiy share caplal (face valuz of 110 each] 07 15 0715 715

Reserves |exchalng revahshon resenss a5 shown

in the Audfed Baance Shee of prevous year) 4312694 For and on behalf of TVS Supply Chain Solutions Limited

Eamings Per Shaare jof 110 eack) (for Contirung 4
fesconirag nperabons|
Basr;

Clued

Sdi-
Place: Chennai P [ Krigshna Prasad
Date: July 28, 203 Company Secretary and Compliance Officer

TVS SUPPLY CHAIN SOLUTIONS LIMITED i propesing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market condifions and other considarations, to make an initial public offering of its Equity Shares and has
filed the DRHP with SEBlonApnl 27, 203, The DRHP is avalable on the website of SEBI at www.sebi.gov.in, &3 wes as on the websites of the Stock Exchanges 1.e. BSE and NSE at www.bseindia.com and www.nsemndia.com, respectively, and is available
on the websites of the BRLMs, i.e. JM Financial Limited, Axis Capital Limited, J, P. Morgan India Private Limited, BNP Paribas, Nuvama Wealth Management Limited (Tormerly known a5 Edebweiss Securities Limited) and Equirus Capital Private Limited al
www Jmifl.com, www.axiscapital.co.in, www:jpmipl.com, www.bnpparibas.co.in, www.nuvama.com and www.equirus.com, respactivaly. Any polential investor should nofe that investmant in equity shases inwolves a high degrae of risk and for details
relating to such sk, please seethe section entifed "Risk Factors” begimming on page 33 of the DEHP. Polential investors showld notrely on the DRHP filed wath SEBI for making any investmend decision

The Equity Shares have not been and will not be registerad under the United States Securities Actof 1933, as amended {"U.S. Securities Act") orany other applicable law of the United States and, unless so registered, may not be offered or sold within the
United States except pursuant to an exernpbon from, orin a fransaction nof subject 1o, the regestration requirements of the LS. Securities Act and applicable state securibes laws., Accordingly, the Equity Shares are being offered and sold (a) in the United
States only to “qualified institutional buyers” (as defined in Rule 144Aunder the U.5. Securities Act and referred to in the Draft Red Herring Prospectus as "U.S. QIBs"), in private transactions exempl fram the registration requirements of the U.S, Securities
Act, and (b} outside ofthe United Statesin offshore transactions as defined in and in compliance with Requlation 5 and the applicable laws ofthe jurizdiction where those offers and sales are made. There will be no public offering in the United States.

1821
a1

3386
.08

%
9%

NOTES:

The above is an extract of the detailed format of Quarterly and Annual Results filed
with the stock exchange under Requlation 33 of SEBI (Listing obligations and
dizclosure Reguirements) Regulations, 2015, The full format of the Cuarterdy MAnnual
Financial results are available on the stock exchange website www bszindia.com and
Company wabsile: www.supersales.co.in,

£n behalf of the Boarm

(5ci-) SANJAY JAYAVARTHANAVELL
Chairman

Coimbatore
2B.07.2023

financi“.ep. An

Adfacrors 180
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DAY 1 PICKINGS PEGGED AT ¥12 CRORE

Will Rocky Aur Rani
carry Barbenheimer
momentum ahead?

ALOKANANDA
CHAKRABORTY
New Delhi, July 28

KARAN JOHAR'S LATEST
directorial effort, Rocly Aur Rani
Ki Prem Kahani,which hit the
screens on Friday, is expected to
rakein¥12 croreonDay1,going
byadvance booking trends.The
multi-starrer was released
across 3,500 screens in the
home market.

Johar's film comes seven
years after the successful run of
hislast,Ae Dil Hai Mushkil which
grossed¥161 croreathomeand
X238 croreworldwide.

According to movie ana-
lyst and critic Taran Adarsh,
by Thursday 10.30 pm,a total
of 74,075 tickets had been
sold across national chains
(PVR: 40,375; INOX: 22,450;
Cinepolis: 11,250).

Industry tracker Sacnilk
noted that the movieregistered
a 12% occupancy in the Hindi
market during morning shows.

The lifetime box office rev-
enues from the film are
expected to be in the range of
3120 crore, estimates Elara
Capital, provided the buzz sus-
tains aftera good opening.

RRKPKopened aweek into
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-
formances, Hindi content

CEXPLAINER | _
JAN VISHWAS: EASIER TO DO BUSINESS

The Lok Sabha passed How JVB eases
the Jan Vishwas compliance
burden

(Amendment of
Provisions) Bill on
Thursday, paving the
way for the

The provisions of
"imprisonment and
fine" have been
removed in case of 42
violations,

VITALSTATS

Performance of some
recent releases

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of 90 crore,
¥30 crore and X100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth's Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will
likely breach 30% levels, indi-

decriminalisation of imprisonment

5 B°f‘°fo'°e hundreds of offences. In removed in 3 cases and
. all, 42 Acts have been fines in 10. In 69
ifetime cr d d M k h sections, Imprisonment
amenaed. U es and fine have been
. 120 Jagota explains the key converted to penalty,
| features of the Bill and e i
. . . V I
e how it will improve 2casesandfine
RRKPK ease of doing business converted to penalty in
e v 18 cases.
Imprisonment
. . . . removed but fine has
AT e Ve AT o eronea sy CoCpenedn
, years, to enhance ease o sections, imprisonment
SIS confidence of the people or doing business, more than 39,000 compliance  removed and fines
"""""""""" 30 confidence in people. In COMPLIANCE requirements have been reduced, and more enhancedin 18 and
5 essence, what is meant is the REQUIREMENTS HAVE than 3,400 legal provisions have been compounding has
—_—c confidence of the people in the Q decriminalised. Also, 1,486 "obsolete Acts" been introduced for é
government and government in BEEN REDUCED have been scrapped and 76 more are to be offences. Fine and
100 people. The Bill seeks to amend repealed via a separate Bill passed by Lok penalty may sound the
in one stroke 42 existing Acts Sabha onThursday. This takes the totalnumber  same, butin legal terms
s administered.by 19 ministries, of such laws off the statue book between 2014 fines can be imposed
: related to various areas of and 2023 to 1,562. The JVB goes much further by the courts on
business and human activities, LEGAL PROVISIONS than what has been done so farand seeks to completion of

mmeimer

Source: Industry
estimates

to contemporarise the way
offences are dealt with. In all,
183 provisions are being
amended to decriminalise
offences that are "minor,
procedural and technical.”

address the fear of heavy punishment and
imprisonment in 42 laws dealing with the
business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing businessin India, 26,134

prosecution that
involves lengthy court
procedure. Penalties
do notinvolve court
proceedings, and are
imposed for non-

HAVE BEEN
DECRIMINALISED

catingaquarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-

Some of the key Acts being

amended are those pertaining
to forests, drugs and cosmetics,

food safety and money-

1 486

"OBSOLETEACTS"
HAVE BEEN

provide forimprisonment.

An average Indian manufacturing enterprise

with over 150 employees deals with 500-900
compliance obligations a year, with the annual

compliance.So a
change offine to
penalty reduces
burden on both the

SCRAPPED

laundering. “cost" of ¥1.2-1.8 million for each.

back and large films need to businesses and courts.

emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in arecent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsarenotdoing
consistently well, leaving
occupancy lower than pre-
Covid levels.

Who willimpose penalties

THE GOVERNMENT of India may
appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating
officers may summon individuals
for evidence and conduct
inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to ¥5,000.

The Bill proposes to replace
this with a penalty of 2800,000.
Under the Information

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of
decriminalisation of minor
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

Technology Act, thereis a
provision of 3-year jail term
and/or 500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place of a 100,000 fine, a penalty
of 500,000 is proposed for
selling a falsely represented
article as patented in India.

1, | Mame af te comporate debbor along with
PAR G LLP Mo

FORM G (REVISED)
INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulabian 36401 jed the Insalvency and Bankruptey Board of India
iinsalvency Resoludion Process for Corporate Personsh Regulations, 2016]

RELEVANT PARTICULARS

M/s Bhadreshwar Vidyut Private Limited
CIN: U4 TH2007GATOR3283

2. | Address of the pegistensd ofice

Mew Mo. 16, Odd Ma. 41, Grownd Floor
Thomas Magar. Litke Moun!, Saidapet,
Chennai Tamil Nadu - 600015

3. | URL af website

Mot tvailabde

Detels of place whene majenly of fued
assals an: |

5 | Inslabed capacity af main produdsisenices

rar— P B )

Village Bhadreshwar, MUNDRA, Kulch,
Gujarat, 370405

2x150 MW coal-based thermal power plant

=

B, | Cuanlity and sl ol main producs)
servioes sobd in FY21-22

INR 208.27 Cr (FY21-22)

T | Mursber al emplityees | worenen

32 employees (currently)

B. | Further detals indwding kast avalable
financial skatements (with schedules) of bwo
waarg, st of ereditors, refevant dates for
aubsaquen events of e process an
ayaiabie al:

Website: hiips:(fwww.cirpbyplin/

Dirive Limke: hitpsdriva.google. comidrvedfolders!
Ut UAbABCEUAAAT 2ogw - WE DA Ualkosdm3

O kindty el on cirp bphigmail.com

& | Eigibiity for resolufion applicands under
gapfon 25(2)0h) of the Code 8 avallable at

Website: htips:favweacirpbvpl.ind

Dirive Link: Kitpsdive google. comidrvediolders!
LA RARDRUEAT 2epat WB LML ke

O kindty mail on girp. bepli@amail.com

t0) Last date for receipt of axpressian of intarest

0= fugust-2023 [Revised)

11.} Daberal isswe of proviianal list of
prospaciive resolution eppdcants

14-August-2023 (Revised)

121 Last dabe for submission of objechions o
provisional ksl

19-August-2023 (Reviged)

131 Process emal 1D 40 submit EOH

cirp. bvpdimgmail .com

Date © 24 July 20073
Place © Mew Delhi

Nota; Tha imilation for Eol & subject o the Hom'ble HCLT Chennai ander relating to re-nunning of tha propess
from inwitation of Eols slage and the extersion af lime granied by he Honble RELT,

Hitesh Goel

Resalution Prafessional for Bhadreshwar Vidyut Priviate Limitad
Registration No.: IBEVIFAQ01P-PO14052018-20191122 24

Correspondence Address: flvarer & Marsal India Frofessionals Sanvces LLP,
1" Fleor 8 Wing Frius Flatnum Tower, Saket, New Delbl, Delhi - 190017

RS

SUPER SALES INDIA LIMITED

Regd. Office: 34-A, Kamaraj Road, Coimbatare - 641018

CIN : L17111TZ1981PLCOD1109
Email - ssil@vaamaa.com Web: waww.supersales.co.in
UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30TH JUNE, 2023

¥ in Lakhs)

Particulars

¥ Manths Ended

MmN
(Unaudied)

A6
{Liraadied |

B e
e |

Tolad Iz frioes Olparabions

Wit ProfiL ] [Loss) for e period [hefore tax,
cateplions| s

Wit Profil ] [Loss) for e pesnd bafons tax
iefler Excepliondl tems)

Wit Profit | (Loss) ior e pernd aiter tan
afier Excepbonal Teme)

Tola Compeehensies Income for e peniod

&nd other compeshensive income (gfer x|

Corprsing Profifioss] for the penad {afler [

iz

1093001 | 1275675 3747178

L 1454 4 2 4857

82187 1,454 04 340595

9015 14367 283680

GORTEE | (13| 35S

THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS [S NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TQ ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY QUTSIDE INDIA.

PUBLIC ANNOUNCEMENT

TVS

Supply Chain
Solutions

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Qur Company was originally incorporated as “TVE Logistics Servicas Limited” in Madural, a public limited company under the Companies Act, 1958, pursuant to a certificate of incorporation dated November 16, 2004 and certificate of commencament of
busness dated Movembser 29, 2004 issued by the Registrar of Companies, Tamd Madu, Thereafter, the name of our Company was changed to its present name, “TVS Supply Chain Solufions Limited”, pursuant 1o & special resolution passad in the exira-
ardinary general mesting of the Shareholders hedd on Movernber 19, 20168, Consequently, a cedificate of incorporation pursuant to change of name dated February 27, 2019 was issued by the FoC to reflect the change inname. For further details relating o
the changes in registered office of our Company, see “Hislory and Cedam Carporale Maflers"on page 282 of the Draft Red Herring Prospectus. ("DRHP®).
Registered Office: 10 Jawahar Road, Chokkikulam, Madurai = 625 002, Tamil Nadu, India; Corporate Office: Mo 5B, Eidams road, Teynamgpst, Chennai = 600 018, Tamil Madu, India; Tel: + 91 44 85857777, Website: www tvsscs.com;
Contact Person: P D Krishna Prasad, Company Secrefary and Compliance Officer; Tel.: +81 44 6885 7777, E-mail; cs.compliance@tvsscs.com; Corporate Identity Number: UB3011TNZ004PLCDS4655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [«] EQUITY SHARES OF FACE VALUE OF ¥ 1 EACH {"EQUITY SHARES™) OF TVS SUPPLY CHAIN SOLUTIONS LIMITED (*OUR COMPANY" OR THE “ISSUER") FOR CASHAT APRICE OF ¥ [«] PER
EQUITY SHARE {(INCLUDING A PREMIUM OF ¥ [«] PER EQUITY SHARE) (“OFFER PRICE") AGGREGATING UP TO T [+] MILLION (*OFFER™). THE OFFER COMPRISES OF AFRESH ISSUE OF UPTO [«] EQUITY SHARES AGGREGATING
UPTO ¥ 7,500 MILLION (THE "FRESH ISSUE™) AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [#]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY T.5. RAJAM RUBBERS PRIVATE LIMITED (COLLECTIVELY, THE "PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858 470 EQUITY SHARES AGGREGATING LUP TO T [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UPTO 100,000 EQUITY SHARES AGGREGATING UPTO ¥ [#] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [#] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, “INVESTOR SELLING SHAREHOLDER"™), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO ¥ [«] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A (*OTHER SELLING SHAREHOLDERS™). THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING
SHAREHOLDERS AMD OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED AS "SELLING SHAREHOLDERS™ AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE "OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE []% OF OUR POST-OFFER PAID-UP EQUITY 3HARE CAPITAL.

Potential Bidders may note the following:

a) Asdisclosed onpage 81 ofthe DRHF, our Company, inconsultaon with the BRLMs, was considenng a further issue of speciied secunties aggregating up b4 1,500.00 million, through & povete plecemsni, preferentiad offer or any other method as
may be perméted under applicable lsw to any personds), atits discretion, prior to filing of the Red Heming Progpectus with the RoC (*Pre-IPO Placement”™). As communicated in the Public Announcement dated July 7, 2023 and pursuant to the
resolufion dated July 3, 2023 passed by cur Board of Directors, our Company had undertaken a Pre-IPO Placement of 4,166,666 Series E CCPS apgregating to T 750,00 million.

B Pursuant to a resolution dated July 27, 2023 of our Board of Direclors and share subscripbion agresment dated July 20, 2023, read with the first amendment agreemeant dated July 25, 2023, entered inte by our Company and SBI Life Insurance
Company Limited, our Comgany has allotied Equity Shares i 5B Life Inswrance Company Limited in fhe Pre-IP0 Placament m the manner as sel forth below:

Date of allotment Humberof Equity Shares Price per Equity Share [T} Total consideration {¥ in million)
Juy 27, 2023 4,010,695 167.00 750.00
c) The gliotteeis nolconnecied to our Company, Promotars, Promoter Group, Direciors, KMPs, Subsidianies or Group Companies and their directors or key managenal personnel inany manner

BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER

Pleass scan this OR
code to view the Nodice

Mama of the allottes

3Bl Life Inswrance Company Limited

AXIS CAPITAL : ﬁ === i fitire
Aimemanciar | A JPMorgan BNPPARIBAS | o8 nUyama | &= €Quirus|  LINKinim:
JM Financial Limited Axis Capital Limited J. P. Maorgan Indla Private Limited | BNP Paribas Nuvama Wealth Management | Equirus Capital Private Link Intime India Private
7" Floor, Cnergy, 1" Floar, Axis House, J.P. Morgan Tower, O C.5.T Road, | BNP Paribas House, 1-Marth Limited" Limited Limited

Appasaheb Maratha Marg, (-2 Wadia International Center, | Kalina, Santacruz East, Avenue, Maker Maxty, gicmff!ﬂ.““.ﬂm' -;f Edelwelss | 12* Figor, C Wing, Marathon | C 101, 1st Floor, 247 Park,
Prabhadevi, Mumbai - 400 025, | Pandurang Budhkar Marg, Murmibai - 400 098, Bandra-Kurla Complex Bandra (E), | Sscurlies Limited) Futurex, M M Joshi Marg, L.B.5. Marg, Vikhroll West,

801 - 804, Wing A, Buiking No 3,

Inspire BKC, G Block,

Tol.- +97 22 1370 4000 Bandra Kurla Complex, Bandra
v East, Mumtai - 400 051,

E-mail: :

; I : Maharashira, India
b tvsscs ipo@iasa. brppanbas com :
Investor Grievance E-mail: Telephone: +31 22 4003 4400

Mumbai — 400 0531

Warli, Mumbai — 400 D25, Maharashtra, India

Maharashira, India

Tel.: +#31 22 4325 2183
E-mail; vs.ipoi@axiscap.in
Investor Grievance E-mail:

Lower Parsl, Mumbai — 400013,
Maharashira, India

Tal.: +51 22 4332 0734

E-mail: tvs.ipo@equirus.com
Investor Grievance E-mail;

Murribed — 00 ORI,
Maharasnira, India

Tel.: +31 B10 811 4349

E-mail; vs.ipo@linkinteme.co.in
Imvestor Grievance Email:

Maharashira, India

Tel.: +91 Z2 6157 3000

E-mall: tvescs_ipo@ipmorgan.com
Investor Grievance E-mail:
imvestorsmb. jpmipl@ipmargan.com

Maharashira, India

Tel.: +31 22 GAE30 3030
E-mail: tvsscs.ipodljmifl.com
Investor Grievance E-mail;
grievance.ibdi@jmfl.com

Contact Person; Praches Dhuri | Website: www.axiscapital.co.in | Contact Person: Nidhi Wangnoo a5.com _ mﬁiﬂdm ml:@nu.'aﬁ}a com Websibe: wiww equinus.com Website: wivw Bnkinlime.coin
SEBI Registration No.: Contact Person; Pavan Naik | /Saarthak Soni Website: wwwbnpparibas.coim  |\webcite waw nuvama.com | Contact Person: Mrunal Jadhav | Contact Person: Shanti
INMOGGC 0361 SEBI Registration No.: SEBI Registration No.: Contact Person: Anurag Verma | contact Persan: Lokesh Singhi /| SEBI Registration No.: Gopalkrishaan
INMO00012028 INMO00002970 SEBI Registration No.. Lokesh Shah INMOO001 1288 SEBI Registration No.:
INMDDDO 11534 SER| registration no: INROO000405E
IMADO0C 3004

FaiHip equiy share capital {lzee walkue of 710 each)

Apseness (enchuding revslaiion resenes & shown
inthe Audied Balanca Stoel of pevious yair)

cemngs Per Share [of 10 each| iy Conbinging &
disaoninend operstion)|

desic

Diuted

0715

19.21
19.1

T 15

2398
1394

715

£31178.5

523
6x

Caimbatore

NOTES :

The above i an axiract of the datalled formal of Quarlary and Annual Results filed
with the siock exchange under Regulation 33 of SEBI [Lsting obligations and
dischesure Requirements) Regulations, 2015, The full format of the Quartesdy Annual
Financal results are availabla on the slock exchange wabsie www bsaindia.com and

Comgany website: www. supersales,co.in

28.07.2023

financialexp.epapr.in

On behal of the Board

(3d-) SANJAY JAYAVARTHANAVELU
Chairman

* Pursuant to order passed by Hon'ble Mational Comgany Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demenged and now transferred to Muvama Weaith Management
Liméted and therafore the said merchant banking business is part of Muvama Wealth Management Limited.

Al capitalized terms usad harein and not specifically dafined shall have the same meaning as ascribed fo them in the DRHP.

Place; Chennai
Date: July 28, 2023

For and on behatf of TVS Supply Chain Solutions Limited

Sdi-
P O Krishna Prasad

Company Secratary and Compliance Officer

TVS SUPPLY CHAIN SOLUTIONS LIMITED is proposing, subject to applicable stafutory and regulatony requirements, receiptof requisite approvals. market conditions and other considerations, to make an inifial public offering of its Equity Shares and has
filed the DEHP with SEBlonfpel 27, 2023, The DRHP is available on the website of SEB] af www sebi.govin, as wellas on the websites of the Stock Exchanges i.e. BSE and NSE at warw. bzeindia_com and www.nseindia.com, respectively, and iz available
an the wabsies of the BRLMs, 1.8, /M Financal Limited, Axis Capital Limded, J. P. Morgan India Private Limited, BNP Paribas, Nuvama Wealth Management Limitad (formerdy known as Edalweiss Securities Limited) and Equirus Capital Private Limiad af
wiaw mifl.com, www.axiscapital.coun, wae jpmiplcom, www. bnppanibas.co.in, waww.novama.com and www.equings.com, respectively. Any potential mvestor shousd nobe that invesiment in equety shares involves a high degree of sk and for detsis
relating to suchrisk, please see the section entitled "Fisk Factors” beginning on page 83 of the DRHP. Potential investors should not rely on the DRHP filed with SEBI for miaking any investment decision.
The Equity Shares have not been and will nod be registersd under the United Slates Secunties Actof 1933, a5 amended (*U. 3, Securities Act") or any other applicable law of the United Slates and, unless so registered, may nof be offersd or sold within the
United States except pursuant to an exemption from, orin a transaction nod subject to, the registration requiremenis of the U.5. Securities Act and applicable state securities laws. Accordingly, the Equity Shares are being offered and sold {z) in the United
Statas anly o gquakfied inslituional buyers” (as definedin Rule 144Aundar tha L5, Securies Act and raferred o in tha Draft Red Haming Prospectus as “1U.5. QIBs"), in private transactions exempt from the ragistration requiremeants of the LS. Securibies
Act, and ib) outside ofthe United Slates inoffshore {ransactions as defined in andin compliance with Regulation 3 and the applicable taws of the peesdiction where those offers and sales are made, There will be no public offenng in ihe Unded Siates.

Adbcrors 1RO
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@ DAY 1 PICKINGS PEGGED AT ¥12 CRORE

JAN VISHWAS: EASIER TO DO BUSINESS

Will Rocky Aur Rani

[ HowlJVB
carry Barbenheimer ::i e

momentum ahead?

Provisions) Bill on
Thursday, paving the

The provisions of
"imprisonment and
fine" have been

way forthe olaions, e
ALOKANANDA -VlTAL STATS = g decriminalisation of imprisonment
ﬁ:@l&ﬁ?s&s , : X Boxoftice hundreds of offences. In removed in 3 cases and
. Performance of some g Opening Day finesin 10.1n 69
e o o all, 42 Acts have been

KARAN JOHAR'S LATEST

amended. Mukesh

sections, imprisonment
and fine have been

directorial effort, Rocky Aur Rani 120 i
Ki Prem Kahani. which hit the Jagota explains the key converted to penalty,
screens on Friday, is expected to features of the Bill and Imprisonment is :
rakein ¥12 croreon Day 1,going 12 how it will improve converted to penalty in
by advance booking trends.The — . . 2 cases and fine .
multi-starrer was released = SN SEEE. 000 ) ease of domg business converted to penalty in
across 3,500 screens in the 90 18 cases.
home market. Imprisonment
Johar's film comes seven . . . . removed but fine has
years after the suceessful un of s Why Jan Vishwas Bill JVB) (Lack of) Ease of doing business been retained in 14
hislast,Ae Dil Hai Mushieil which — e JAN VISHWAS MEANS OVERTHE RECENT years, toenhanceeaseof  sections, imprisonment
grossed¥161croreathomeand R Sl T TR confidence of the people or doing business, more than 39,000 compliance  removed and fines
3238 croreworldwide. 30 confidence in people. In COMPLIANCE requirements have been reduced, and more enhanced in 18 and
According to movie ana- 5 essence, whatis meant is fche REQUIREMENTS HAVE than;,{;oo.legal provisions have been compounding has
lyst and critic Taran Adarsh, —_—bic confidence of the peoplein the decriminalised. Also, 1,486 "obsolete Acts" been introduced for 6
byThursday10.30 pm,atotal (SR et il government and government in BEEN REDUCED have been scrapped and 76 more are to be offences. Fine and
of 74,075 tickets had been 100 people. The Bill seeks to amend repealed via a separate Bill passed by Lok penalty may sound the
sold across national chains in one stroke 42 existing Acts Sabha onThursday. This takes the totalnumber  same, but in legal terms
(PVR: 40,375; INOX: 22,450; administered by 19 ministries, of such laws off the statue book between 2014 fines can be imposed
Cinepolis: 11,250). . 14.5 related to various areas of and 2023 to 1,562. The JVB goes much further by the courts on
I%d‘ﬁSt% tracker Sgcml}; | cimer business and human activities, LEGAL PROVISIONS than what has been done so far and seeks to completion of
hoted that the move registered to contemporarise the way address the fear of heavy punishment and ionth
a 129% occupancy in the Hindi . HAVE BEEN ¢ ) 3 : : prosecution that
pancyin Source:Industry offences are dealt with. In all, imprisonment in 42 laws dealing with the involves lenathy court
market during morning shows. estimates 183 provisions are being DECRIMINALISED gtny

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara
Capital, provided the buzz sus-
tains aftera good opening.

RRKPK opened aweek into
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-
formances, Hindi content

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of ¥90 crore,
¥30 crore and %100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth’s Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in a recent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsare not doing
consistently well, leaving
occupancy lower than pre-
Covid levels.

amended to decriminalise
offences that are "minor,
procedural and technical.”
Some of the key Acts being
amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-

laundering.

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to Z5,000.

The Bill proposes to replace
this with a penalty of 2800,000.

Under the Information

WA

"OBSOLETEACTS"
HAVE BEEN
SCRAPPED

Technology Act, thereis a
provision of 3-year jail term
and/or ¥500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place ofa 100,000 fine, a penalty
of 500,000 is proposed for
selling a falsely represented
article as patented in India.

business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing businessin India, 26,134
provide forimprisonment.

An average Indian manufacturing enterprise

with over 150 employees deals with 500-900
compliance obligations a year, with the annual
“cost" 0of ¥1.2-1.8 million for each.

Who willimpose penalties

THE GOVERNMENT of India may
appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating
officers may summon individuals
for evidence and conduct
inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

procedure. Penalties
do notinvolve court
proceedings, and are
imposed for non-
compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of

decri
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

minalisation of minor

likely breach 30% levels, indi-

FORM G (REVISED)
INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulation 364{1)of the Insolvency and Bankruptey Board of India
{Insolvency Resolufion Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

1. | Wame of e corparate debior akng with M/'s Bhadreshwar Vidyut Private Limited

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, IRECTLY OR INDIRECTLY QUTSIDE INDIA

PUBLIC ANNOUNCEMENT

PAR CIN/ LLP Mo. CIN: U40101TH2007GAT06E3283
2, | Address of the registered office Mew No. 16, Old No. 41, Ground Floor
Thomas Nagar, Litlle Mount, Saidapet,
Chennal Tamil Nadu - 600015 Supply Chain
3. | URL of websile Mot Available s Solutions
4. | Details of place where majority of fxed Village Bhadreshwar, MUNDRA, Kulch, Please scan this QR
Bs8ets Ane lncaked Gujarat, 3704085 code 1o view the Nalice

3. | Imstadesd capacty af main produclisenioes

8, | Quanlity and valws of main products!
services sold in FY21-22

7. | Kumbsr ol emploeees | workmsn

8. | Further cefails nchuding lass avallable
finameial statemends [with schadules] of twa
years, lists of crediars. relevant dates for

subsagquant evants of tha process an
gvalable gt

4. | Eligibidty fior rescéution spplicants undsar
section 28210} of the Code is available al.

20150 MW coal-based thermal power plant
INR 208.27 Cr (FY21-22)

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Dur Company was originally incorporated as “TV'S Logistics Senicas Limited” in Madurai, a public limited company under the Companies Act, 1956, pursuant to a cerlificate of incorporation dated Movember 16, 2004 and ceriificate of commencement of
business dated November 28, 2004 issued by the Registrar of Companies, Tamil Madu. Thereafter, the name of our Company was changed to its present name, “TVS Supply Chain Solutions Liméted”, pursuant fo a special resolution passed in the exira-
ordinary general meeting of the Sharehodders held on November 19, 2018, Consequently, a cerdificate of incorporation purswant to change of name dated February 27, 2019 was issued by the RoC 1o reflect the change in name. For further detads relating 1o
the changes in registerad office of our Company, see “History and Cerain Corporate Matfars"on page 282 of the Draft Red Herring Prospecius. ("DRHP).
Registered Office: 10 Jawahar Road, Chokkikulam, Madurai — 625 002, Tamé Nadu, India; Corporate Office: No 58, Eldams road, Teynampet, Chennai — 600 018, Tamil Nadu, India; Tel: + 81 44 6885TTTT, Wabsite: waw Ivescs com;
Contact Person: P D Krishna Prasad, Company Secretary and Compliance Officer; Tel.: +81 44 6685 7777, E-mail: cs compliance@tvsscs com; Corporate ldentity Number: UG3011 TN2004PLCO54655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [»] EQUITY SHARES OF FACE VALUE OF ¥ 1 EACH ("EQUITY SHARES™) OF TVS SUPPLY CHAIN SOLUTIONS LIMITED ("OUR COMPANY" OR THE "ISSUER") FOR CASHAT APRICE OF ¥ [«] PER
EQUITY SHARE (INCLUDING A PREMIUM OF ¥ [«] PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO ¥ [*] MILLION (“OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO ¥ 7,500 MILLION (THE "FRESH ISSUE™) AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [« ] MILLION BY T.5. RAJAM RUBEERS PRIVATE LIMITED (COLLECTIVELY, THE "PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858 4T0 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO < [«] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO 2 [«] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO % [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, "INVESTOR SELLING SHAREHOLDER"), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO % [#] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A [("OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS. INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED A3 "SELLING SHAREHOLDERS™ AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE “OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE [«]% OF QUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potential Bidders may note the following:

a) Asdisclosed on page 81 of the DRHP, our Company, in consultation with the BRLMs, was considering a further issue of spacified sacurities aggregating up ta T 1,500.00 millian, through a private placemeant, prefarential offer ar any other method as
may be permitied under applicable taw to amy persons), at its discretion, prior to filing of the Red Herring Prospectus with the BoC ("Pre-IPO Placement™). As communicated in the Public Announcement dated July 7. 2023 and pursuant to the
resodulion dated July 3, 2023 passed by our Board of Directors, our Company had underaken a Pre-IPO Placement of 4, 166, 666 Seres E CCPS agaregating o ¥ T50.00million.

b} Pursuant to a resolubion dated July 27, 2023 of our Board of Directors and share subscription agreement dated July 20, 2023, read with the first amendment agreement dated July 26, 2023, entered into by our Company and 381 Life Insurance
Company Limited, cur Company has allotted Equity Shares to 581 Life Insurance Company Limited i the Pre-lP0 Placement in the manner as set forth below:

Date of allotment Mumberof Equity Shares Price per Equity Share ()
July 27, 2023 4,010,695 187.00

¢ The allottes is not connected to our Company, Promoters, Promoter Group, Directors, KMPs, Subsidiaries or Group Companies and their directors or key managerial personnel in any manner,

32 emplovees (currently)

Website; hitps: fwew.cirpbepd,in
Dive Link: hitps:dre google comidrvaTolders!
AUedl A BAED ZLAAT 2wt WBONU s kieAmS

O kindiy mail an cirp.bypkEgmail.com
Website: hitps:'wew.cirpbvpdl.in

Drive Link: hitpsfdme googhe comidrivellnlders!
TUedUAbAED zUIdAT 2egw - WEONUsloxAmS

O &y mail an girp, bepligmisil, com
08-August-2023 (Revised)
14-August-202.3 (Revisad)

10| Lasd date for recedpt of expression of inlerest

1. | Dale ol issoe of provisional lisl of
prospeciiva resalution appicans

12 [ Last dinbe for submission of objectons to
prowvisiana list
13.] Pracess email ID 1o subimit DI cirp. bwpligmiail.com
Mete: The ndlatiendor Ealis subject o the Hon'ie NCLT Chennal order relaing 1 re-rumiing af the process
freen irvvilation of Eols slage and the extension of e granied by the Homble MOLT

Darte @ 29 Judy 2035
Place : Mew Delhi

18-August-2023 (Revised)

Hitesh Goel

Rasciulion Pralessianal for Bhadreshwar Vidyut Private Limited
Registration No.: IBEITPA-Q01IP-PIN4052018-201 12224
Correspondence Address: Alvarez & Marsa India Prolessionals Services LLP,
1" Floar B Wing Prius Plalinum Tower, Sakal Naw Delhi, Delhi - 110017

SUPER SALES INDIA LIMITED

Regd. Office; 34-A, Kamaraj Road, Coimbatore - 641018

CIN : L1711 TZ1981PLCO01109

Email : ssiivaamaa.com Web: www supersales.co.in

UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER ENDED 30TH JUNE, 2#2{3 g
1 in Lakhs)

Name ofthe allottee
5B Life Insuranca Company Limitad

Total consideration (2 in millicn)
750.00

BOOK RUNNING LEAD MANAGERS

| REGISTRAR TO THE OFFER

1 Months Ended Yaar Ended AXIS CAPITAL = ! Fom b gms
B o o ‘/JM FINANCIAL A J.P.M{}Tgﬂﬂ ﬁ BNF PARIBAS A’nuvumu Se equirus LINKIntime
50.06.2023 30,0636 81507 JM Financial Limited Axis Capital Limited J. P. Morgan India Private Limited | ENP Paribas Nuvama Wealth Management | Equirus Capital Private Link Intime India Private
rsuded) | (Unaudiid) LT ] 7" Flooe, Crergy, 1" Floor, Axis House, J.P. Morgan Tower, Off C.5.T Road, | BNP Paribas House, 1-Morth Limited" Limited Limitad
s . T SIE-EI:I:H o 255 = 3?"},,_'.'; 5 Appasaheb Marathe Marg, C-2 Wadia Intemational Center, | Kalina, Santacruz East, Avenue, Maker Maxity, formerly known as Edeeiss | 12® Floor, C Wing, Marathon | C 101, 1st Floor, 247 Park,
<t neome fom Operains L Lt Al Prabhadew, Mumbai - 400 025, | Pandurang Budhkar Marg, Mumbai — 400 098, Bandra-Kurla Complex Bandra (E), | Secunities Limitad) Futurex, M M Joshi Marg, LE.S. Marg, Vikhroli West,

801 - 804, Wing &, Building No 3,
Inspire BKC, G Block,

Bandra Kurla Comgles, Bandra
East, Mumbai - 400 051,
Maharashira, India

Mumbai — 400 051

Maharashira, India

Tel.: 07 &2 3370 4000

E-mail:
dl.bvsscs.ipoiasia.bnppanbas.com

Worll, Mumibai - 400 025,
Maharashtra, Indis

Tel.: +91 22 4325 2183
E-mail: tvs.ipo@axiscap.in

Maharashtra, India

Tel.: +91 22 6157 3000

E-mail: tvsscs_ipod@jprmargan.com
Investor Grievance E-mail:

Lower Paral, Mumbal — 400013,
Maharashira, India

Tel.: #91 22 4332 0734

E-mail; tvs.ipo@equinus.com

Mumbai — 400 083,
Maharashira, India

Tel: +81 510 B11 4945

E-mail; tvs.ipo@linkintime.co.in

Maharashtra, India

Tal.: #91 22 6630 3030
E-mail; tvsscs.ipo@jmil.com
Investor Grievance E-mail:

Rt Prodil { [Lose) foe the pericd (hafore L,

Extapional fems} 147 145404 .985.70

Pl Prodl  [Lase) for the pencd Belore fax

{afier Excaprioeal | 82147 145404 grievance.ibad@jmil.com Investor Grievance E-mall: | investorsmb jpmiph@jpmargan.com | inveetor Grievance E-mail: Telephone: +81 22 4008 4400 | |nvestor Grievance E-mail: | Investor Grievance Email;
' Website: waw jmil.com complaintsi@axiscap.in Wabsite: www.jpmipl.com indiinvesions.carediasi Email: vs.ipo@nuvama com i ' i ipodlinkinti i

: jmdl. . g ; ; .carei@iasia.bnppanb iikioalir Srleiadics Gk imvestorsgrievanca(@equirus.com | tvs.ipod@linkinime.co.in
Wit Proil | (Loss) foe the period afler tax Contact Person: Prachee Dhuri | Website: www.axiscapital co.n | Contact Person; Nidhi Wangnoo 500 : ; ':lenmerﬂ%r e ml:-@nuuar'na.mn Wehbsite: wew eguirus.com Website: www Enkiniime.co.in
{afer Exvepioal iems) 05 | 1M3ET SEBI Registration No.: Contact Person: Pavan Nalk | /Saarthak Soni Website: www.bnpparibas.coin | wahete: waw nuvama.com Contact Person: Mrunal Jadhav | Contact Person: Shant
E: _ _ INBOOOO 10361 SEBI Registration No.: SEBI Reglstration No.: Contact Person: Anurag Verma | pantact Person: Lokesh Singhi /| SEBI Registration No.: Gopalkrishnan
"otal Compeehensivd beome fo e perind INMDODG 2029 INMO0O0D2970 SEBI Registration No.: Lokesh Shah INMO0O011286 SEBI Registration No.:
(Comprising Proft¥ioss) for e period |aker fax . ) INMOD00T1 534 SEB| reqistration no: INROOOOD4058
and rier compretensie income: (afier tax)) £.087.98 (2343) | 353753 INMDDOD1 3004
Paidap equly chars captal (fce value of F10 each| 0715 0715 AT 15 “ Pursuant o order passed by Hon'ble National Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now ransferred to Nuvama Wealth Management

Limited and therafore the said merchant hanking businass is part of Nuvama Wealth Managemant Limitad.

Raserves |axchuding revaluation rasanes as shown All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP.
in the Audiied Balance Sheet of previos year) 431288 Far and on behalf of TVS Supply Chain Solutions Limited
E_an'.i'gs Per Srﬂm_;{ﬂ!:-ear] [for Canfining & Sdl-
(RN OO Place: Chennai P D Krishna Prasad

3398
108

1921
191

Basic
Diuied

WOTES:

The abova is an axtract of the datailad format of Quarterly and Annual Results filed
with the stock exchange under Regulation 33 of SEBI [Listing obligations and
disclosure Requirerments) Regulations, 2015, The full format of the Quartedy (Annual
Financial rasults ara available on the stock exchange wabsita www bseindia.com and
Company website: wew.supersales.co.in.

Date: July 28, 2023 Company Secretary and Compliance Officer

TVSSUPPLY CHAIN SOLUTIONS LIMITED is proposing, subject to applicable statutory and regulatory requirements, receiptof requisite approvals, marke conditions and other considerations, to make an initial public offering of its Equity Shares and has
filad the DRHP with SEB| on April 27, 2023, The DRHP is avaiable on the website of SEBI at www.sebi gov.in, 25 well as on the wabsites of the Stock Exchanges i.e, B5E and NSE at www bseindia.com and www nseindia.com, respectively, and is available
on the wabsites of the BRELMs, i.e. JM Financial Limited, Axis Capital Limited, J. P. Morgan India Private Limited, BMP Paribag, Muvama Wealth Management Limited {formerly known azs Edefweiss Securifies Limited) and Equirus Capital Private Limited at
wwwjmfl.com, www.axiscapital co.in, www jpmipl.com, www.bnpparibas.co.mn, www.nuvama.com and www.equinis.com, respectively. Any polential mvestor should nofe that investment in equity shares invohves a high degree of risk and for details
ralating o such risk, please see the saction entitled "Risk Factors” beginning on page 83 of the DRHP. Patantialimviestors shauld not rely on the DRHP filad with SEBI for making any investmeant decision

The Equity Shares have not been and will nol be registered under the United Slates Securities Actof 1933, as amended [“U.S. Securities Act”) or any ather applicable law of the United Slates and, unless so registered, may not be offered or sold within the
United States except pursuant to an exermpbion from, or in a transaction not subject 10, the regestration requirements of the U.5. Securities Act and applicable state securities laws. Accordingly. the Equity Shares are being offerad and sold (a] in the Uinited
States only bo "qualified instiutional buyers” (as defined in Rule 124Aunderthe U.5. Securities Act and referred toin the Draft Red Heming Prospeclus as U8, @IBs™), in privale transactions exempd from the registration requirements of the U3, Securities
Act, and (b} outside of the United States in offshore transactions as defined in and in compliance with Regulation 5 and the applicable laws of the jurisdiction where those offers and sales are made. There will be no public offering in the United Stales,

On bahalf of the Board
(Sdls) SANJAY JAYAVARTHANAVELL
haiman

Coimbatars
28.07. 2023
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COMPANIES

DAY 1 PICKINGS PEGGED AT *12 CRORE

Will Rocky Aur Rani

JAN VISHWAS: EASIER TO DO BUSINESS |

o
The Lok Sabha passed == = = How JVB eases
carry Barbenheimer @i mExaaype
(Amendment of ﬂ;} — = burderj_
Provisions) Bill on -l o ] e e g The provisions of

“imprisonment and
fine" have been
removed in case of 42
violations,

Thursday, paving the
way for the
decriminalisation of

momentum ahead?

ALOKANANDA i i
. Imprisonment
ﬁ:‘v‘\\/gﬁ‘ﬁas VIfTAL S-I;ATS . ek °‘°Df'°e hundreds of offences. In removed in 3 cases and
' Performance of some @ Opening Day all 42 Acts have been f|nes.|n 10.1n 69
recent releases Lifetime Ren) ! sections, iImprisonment
KARAN JOHAR'S LATEST amended. Mukesh dfine have b
directorial effort, Rocky Aur Rani 120 J t lains the | anarine jve eenl
Ki Prem Kahani,which hit the = = agota explains - e Key .conv'erte to pena ty,
screens on Friday, is expected to » features of the Bill and lmprls?cnrgfnt 'S Ity i
: : . . converted to penalty in
l1r)ake1n %12 croreonDay1,going 12 how it willim prove 5 cases and fir?e y
y advance booking trends.The — . . ,
multi-starrer was released ease of dOIng business converted to penalty in
across 3,500 screens in the 90 18 cases.
home market. Imprisonment
Johar's film comes seven . . . . removed but fine has
years after the successful ran of ey Why Jan Vishwas Bill (JVB) (Lack of) Ease of doing business been rotained in 14
hislast,Ae Dil Hai Mushleil which — JAN VISHWAS MEANS OVERTHE RECENT years, to enhance ease of sections, imprisonment
grossed ¥161 croreathomeand > confidence of the people or doing business, more than 39,000 compliance  removed and fines
7238 croreworldwide. 30 confidence in people. In requirements have been reduced, and more enhancedin 18 and

According to movie ana- 5 essence, what is meant is the than 3,400 legal provisions have been

compounding has

lyst and critic Taran Adarsh, —_—ie confidence of the people inthe decriminalised. Also, 1,486 "obsolete Acts" been introduced for 6
by Thursday 10.30 pm,a total - government and government in have been scrapped and 76 more are to be offences. Fine and
of 74,075 tickets had been Ly people. The Bill seeks to amend repealed via a separate Bill passed by Lok penalty may sound the
sold across national chains in one stroke 42 existing Acts Sabha onThursday. This takes the total number  same, but in legal terms
(PVR: 40,375; INOX: 22,450; administered by 19 ministries, 3 Aoo of such laws offthe statue book between 2014 fines can be imposed
Cinepolis: 11,250). . 14.5 related to various areas of ] and 2023 to 1,562. The JVB goes much further by the courts on
Industry tracker Sacnilk —— business and human activities, than what has been done so far and seeks to i
noted that the movie registered ppenheimer : : completion of
120 ; thg Hindi : to contemporarise the way address the fear of heavy punishmentand prosecution that
SR S . : SQURCES ITEIUS offences are dealt with. In all, imprisonment in 42 laws dealing with the involves | h
market during morning shows. N - estimates 183 provisions are bein busin fd. According to an Observer Involves lengthy court
The lifetime box office rev- o | 7PN P 9 usinessworld. According to ah Ubserve procedure. Penalties

amended to decriminalise
offences that are "minor,
procedural and technical."
Some of the key Acts being

Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing businessin India, 26,134

do notinvolve court
proceedings, and are
imposed for non-

enues from the film are
expected to be in the range of
%120 crore, estimates Elara

;

) >
"))

Capital, provided the buzz sus-
tains after a good opening.

RRKPK opened aweek into
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, giving a much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
boxoffice collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-
formances, Hindi content

remainsalaggard since The Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of 90 crore,
¥30 crore and X100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth's Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will
likely breach 30% levels, indi-

1, | Warte ol the corporale deblor alang wilh
PAB CINY LLP Ma.

FORM G (REVISED)
INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulation 384(1)af the Insolvency and Bankrupley Board of India
{Insoivency Resolubon Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

M/'s Bhadreshwar Vidywt Private Limited
CIN: U4 TH200PGATOS32E3

2. | Address of the ragisterad offics

Hew Mo, 16, Oid Mo, 41, Ground Floor
Thomas Magar, Litile Mount, Saidapet,
Chennai Tamil Madu - S00015

Hat Available

4. | Dwetails of place whare mgjonty of fissd
asEals are looated

Willage Bhadreshwar, MUNMDRS, Kuich,
Gugarat, Fr0405

Instaled capacity of man produclsiaenices

iS50 MW coal-based thermal power plart

6. | Quanlity ard value of main products!
Banices sold im FY21-22

IMR 208.37 Cr (F¥21-23)

T, | Mumiber of employess [ workmen

22 employess {(currartiy)

B, | Furlher ditads induding last anailalie
financiad stalements (with schedudies) of beo
wiars, 515 af credilors, relevant dabes for
subsequent events af the process ane
ayaikable al

Website: Atips:{'www.cirpbvpd,in/

Drrive Link: hilps Sdvie. google somvdrveolderns
et UARAGDE AT Zegwh-WEONUslonAns

O kindly malk on cirp. bvpkigmail.com

4, | Elgibiity far resclulion applicants undes
secon 25 20 ol the Code is avalable al:

Website: hitps:hwew cirpbvpl.ing

Dvive Link: hiipstdree. gocgle comddenmiTolderns!
Tt LAt ED T e g \C W BN el nuciumis
ar kindy mal on girp bvplE@pmail. com

10.| Lasldale for receipl of expréssion al irmeanms]

11.| Date of a5ua af provisional Iist of
prospactive resohution applicants

reirdare=r's

14-August-2023 (Revised)

12.| Las|dale for submssion al abjedions lo
previgiorel st

16-August-2023 (Ravised)

13.| Process emai 10 %o subeit EQI

cirp. bepli@gmail com

Dabe
Place

24 July 2023
Hew Deln

Madte: The invitalion for Eol is ll..L'jA_ECI iz e Ha' bl MCLT Cherrai order relating o re-rurring of the process
frem imitadion of Eals slage and fhe setension of time grantsd by the Hon'tle NCLT

Resolution Professional for Bhadreshaar Vidyut Private Limdted
Foegistrathon Na.: IBBIPA-001/IP-R01 4057201 -2 2224

Cormnespondence Address, Alvanes & Marsal Indss Prodessonals Services LLP,
1% Floor B 'Wing Prius Platinum Toaer, Saket, Mew Danl, Dethi - 110017

Hitesh Goel

SUPER SALES INDIA LIMITED |

Regd. Office; 34-A, Kamaraj Road, Coimbatore - 641018
CiN : L1T111TZ1981PLCO01109

Email : sslli@vaamaa.com Web: waw supersales.co.in

UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30TH JUNE, 2023

(7 in Lakhs)
8| 1 Meaths Ended Yagr Ended
No Particulars
ko I 0,06 2008 R0 ]
raudisd) {Unaudied) Wiurdlad)
i | el Income from Opergions 10,939.01 127375 | W4T
9 | Mek Prof J (Loss| for the pefiod Sefme lax,
Exceponal ) g2147 14304 208570
3 | Met Profr | (Loess | for the peod befose Lax
(afer Exvenfional ems) B2147 1454 04 3405.85
|| 4 || Met Proit §Loss] for the pesod afier i
{afiar Excegrional ilems) 015 104367 2836.80 | B
§ || Dol Conprehensie ncoma fir the pesiod
nComeising Peoftifinss) for the period [afler )
| and offer comprehereive ncome jefer Lax) B (&7 &8 {293.13) 153753
8| 6 | Paid-up equiy share captal flace value of T10 aach| wr15 Hr15 0715
T | Resenms (eathyding rewaluadion reserves &5 shown
in the Audiled Balance Sheet of previos year) 43,1284
8 | Eamings Per Share of 110 each) (for Confnuing &
dissontinued operaions)
Bask: 194 3398 25
Dliled 19.21 0w 023
NOTES:

The above is an extract of the detailed format of Quarterly and Annual Results filed
with the stock exchange wnder Requlstion 33 of SEBI (Listing obigatons and
disciosure Requiremends] Regulafions, 2015 The full formal of the Quarterly iAnnual
| Financial resulls are available on the slock exchange website www. bsaindia.cam and

Company website: www. supersales.co.in,

Coimbatora

28.07.2023

i behalf of the Board
(5d) SANJAY JAYAVARTHANAVELL
Chairman

=
e . .

financialexp.epapr.in

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in arecent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
getback to 90% of pre-Covid
levels. Within the regional
genre too, films are not doing
consistently well, leaving
occupancy lower than pre-
Covid levels.

amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-

laundering.

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to ¥5,000.

The Bill proposes to

this with a penalty of 2800,000.

Under the Information

replace

Technology Act, thereis a
provision of 3-year jail term
and/or 500,000 fine for leaking
personal information. It will now
be converted into afine of 2.5
million. Under the Patent Act, in
place ofa ¥100,000 fine, a penalty
of 500,000 is proposed for
selling a falsely represented
article as patented in India.

provide for imprisonment.

An average Indian manufacturing enterprise
with over 150 employees deals with 500-900
compliance obligations a year, with the annual
“cost" of 21.2-1.8 million for each.

Who willimpose penalties

THE GOVERNMENT of India may
appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating
officers may summon individuals
for evidence and conduct
inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of
decriminalisation of minor
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY QUTSIDE INDIA,

PUBLIC ANNOUNCEMENT

Please scan this QR
code 1o view the Notice

(TVS

Supply Chain
Solutions.

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Qur Company was onginally incorporated &s “TVE Logistics Services Limited” m Madurai, a public imited company under the Companies Act, 1956, pursuant io a certificate of incorporation deted November 16, 2004 and certificate of commencement of

business dated November 28, 2004 issued by the Regsirar of Companses, Tamil Nadw, Thersafier, the name of our Company was changed to ils present name, “TWS Supply Chain Solutions Limited”, pursuand 1o & specis! resolution passed n the exina-

ardinary general mesting of the Sharshalders held on November 19, 218, Consequently, a cerdificale of incorporation pursuant to change of name dated Febrsary 27, 201 2 was issued by the RoC b reflect the change in name, For further details relating bo

the changesin registered office of our Company, ses “History and Cerlain Coporale Maflers "on page 282 ofthe Drafi Red Hering Prospectus, ("DRHP™)

Registered Office: 10 Jawahar Road, Chokkikulam, Madurai = 625 002, Tarnd Nadw, India; Corporate Office; Mo.58, Eidams road, Teynamget, Chennal = 600 018, Tamil Madu, India; Tel: + 91 44 G6ES7TTT; Website: www tvsscs.com;
Contact Person: P D Krshra Prazad, Company Sacretary and Compllance Officar; Tal.: +91 44 6685 V777 E-mail: cs complianceditvescs com: Corporate identity Number: US3011 TRA04PLCDE6SE

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [« EQUITY SHARES OF FACE VALUE OF 7 1 EACH ("EQUITY SHARES™) OF TVS SUPPLY CHAIN SOLUTIONS LIMITED {*OUR COMPANY™ OR THE “ISSUER") FOR CASHAT APRICEOF ¥ [«] PER
EQUITY SHARE (INCLUDING A PREMIUM OF ¥ [«] PER EQUITY SHARE) (*OFFER PRICE") AGGREGATING UP TO ¥ [«] MILLION (*OFFER”). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO % 7,500 MILLION (THE "FRESH ISSUE") AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«]
MILLION BY TV MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UPTO ¥ [«] MILLION BY T.5. RAJAM RUBBERS PRIVATE LIMITED (COLLECTIVELY, THE “PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858,470 EQUITY SHARES AGGREGATING UP TO ¥ [»] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [« MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO ¥ [#] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO  [«] MILLION BY TV MOTOR COMPANY LIMITED (COLLECTIVELY THE, “INVESTOR SELLING SHAREHOLDER™), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO ¥ [«] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A ("OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED AS “SELLING SHAREHOLDERS" AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE "OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE [#]% OF OUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potantial Bidders may note he fellowing:
a) Asdisclosed on page 81 ofthe DRHP, our Company, in consultation with the BRLMs, was considering a further issue of specified securiies aggregating up to ¥ 1,500.00 milion, through a private placement. preferential affer or any other method as
may be permitied under applicable law bz any personis). &t its discration, priar i filing of the Red Herming Prospacius wilh the RoC {*Pre-IP0 Placement”). As communicatad in tha Public Announcement dated July 7, 2023 and pursuant fo the
resolulion dated July 3, 3023 passed by aur Board of Directors, our Cormpany had undertaken a Pre-IPD Placementiof 4, 166 G666 Sedas E CCPS aggregating be ¥ 750,00 milkan.

B Pursuant io & resohdion dated July 27, 2023 of our Board of Directars and share subscripfion agreemend dated July 20, 2023, read with the first amendment agreement dated July 26, 2023, entered into by our Company and 3B Life Insurancs
Comparny Limied, aur Company has alloltad Equity Shares ko SBILife Insuranca Company Limitad in the Pre-IPO Placement in the manner as sel lorh balow:

Date of allatmeant

Number of Equity Shares

Price per Equity Share [T)

Total consideration (¥ in million)

Name of the allottea

Iy 77, 2023

4,010,695

187.00

7a0.00

581 Life Insurance Company Limited

¢) Theallpttes is not connected toouwr Company, Promoters, Promoter Groug, Direciors, KMPs, Subsidiaries or Group Companies and thelr directors or key managerial personmel i any manner.

BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER

MMaharashira, India
Tel.: +91 22 BEX] 3030

grievance.ibdEimfl.com
Website: www.jmil.com

SEBI Registration Ne.:
INMOD001 0361

Prabhadevi, Mumbai - 400 025,

E-mail: tvsscs,ippiEimfl.com
Investor Grievance E-mail:

Contact Person: Prachee Dhari

Fandurang Budhkar Marg,
Wori, Mumbai — 400 025,
Maharashtra, india

Tel: +91 22 4325 21831
E-mail: tvs.ipoi@axiscap.in
Investor Grievance E-mail:
complanis@axiscap.in
Website: wweaziscapital coun
Contact Person: Pavan Maik
SEBI Registration No.:
INRAOO001 2029

Murmbai — 400 (54

Maharashira, India

Tel.; #8171 22 6157 300

E-mail; tvsscs_ipo@@jpmorgan.com
Investor Grievance E-mail:
investorsmb jpmipljpmargan.com
Website: www jpmipl com

Contact Person: Midhi Wangnoo
{Saarthak Soni

SEBI Registration No.:
INMAOODI2970

Murmitai -~ 400 051

Maharashira, India

Tel.: #87 22 3370 4000

E-mail:

dl. tvsscs.ipei@iasia bapparibas.com
Investor Grievance E-mail:
indiginvestors carefiiasa bnpparib
ag.com

Website: vaww bnppanbasg.coln
Confact Person: Anurag Varma
SEBI Registration No.:
INMODDE11534

AXIS CAPITAL ” ' : | Intime

Amenancia | A J.EMorgan o srepariBas | ¥ nyyama | © - eQUIrUs|  LINKinin

JM Financial Limited Axis Capital Limitad J. P. Morgan India Private Limited| BNP Paribas M_u'nlamal Wealth Management | Equirus Capital Private Link Intime India Private

7" Flaar, Cnergy. 1" Floar, Axis House, J.P. Morgan Tower, Off C.5.T Road, | BNP Paribas Houss, 1-Norlh Limited _ Limited Limited

Appasaheb Marathe Marg, C-2 Wadia International Center, | Kaling, Sanlacruz East Avenue, Maker Maxity, | formerly known as Edalweiss | 42" Floge, ¢ Wing, Marathon C 101, 151 Floor, 247 Park
Bandra-Kurla Complex Bandra (E), | Secwities Limied)

Futurex, M M Joshi Marg,

Loveeer Parel. Mumbai — 400013,
Maharashira, Inkfia

Tel.: +31 22 4332 0734

E-mail: tvs. ipoi@equeus.com
Invesior Grievance E-mail;
invesiorsgrievance@equins. com
Wehsite: wahw equinis.com
Contact Person: Munal Jadhay
ZEBI Regisiration No.:
[NRADOD011 286

B0 - 804, Wing A, Building Mo 3,
Inspire BEC, 5 Block,

Bandra Kurla Complex, Bandra
East, Mumibai - 400 051,
Maharashira, India

Telephone: +97 22 4009 4400
Email; tws.i NUVETIECOMm
Investor grievance email:
cushomersanice mbiEnivama.com
Websgite: wnw nuvama com
Contact Person: Lokesh Smohl /
Lokesh Shah

SEBI registration no:

INRSI0001 3004

L.B.S. Marg, Vikhroli West
hdurmibai — 0 [d3
Maharashira, Indizg

Tel.: #87 B0 B11 4048
E-mail: tvs.ipoi@inkmiime. co.in
Investor Grievance Email:
ivs.ipodlinkintime co.in
Website: www linkintime.co.in
Contact Person: Shant
Gopakrishnan

SEEI Registration Ne.:
IMROODCI4058

" Pursuant fo order passed by Hon'ble Nafional Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now transfermed to Nuvama Wealth Managemeant
Limited and theredors the sasd merchan! banking business 1s part of Nuvama Wealth Management Limited,

All capitatzed tarms uzed harein and not spacifically defined shall have B same rmeaning a8 ascribed tothem in the DREHF.

Placa: Channal
Date: July 28 2023

For and on behalf of TVS Supply Chain Solutions Limited

Company Sac

Sdi-
P D Krishna Prasad
retary and Compliance Officer

TVS SUPPLY CHAIN SOLUTIONS LIMITED is propasing, subjectto applicable statutany and regulatany requiremenits, recaipt of requisite approvals, marke! condifions.and other considerations, fomake aninifial public offering of #s Equity Shares and has
filed the DRHF with SEBI on April 27, 2023, The DRHP is available on the websile of SEBI at www sebi.govin, aswell as on fhe websites of the Stock Exchangesie. BSE and NSE at www bseindia,com and wwwnseindia.com, respectively, and is availabie
on the websites of the BRLMs, i.e. JM Financial Limited, Axis Capital Limited, J. P. Morgan India Privaie Limited, BNP Paribas, Muvama Wealth Management Limited {formesdy known as Edalweiss Securities Limited) and Equirus Capital Private Limited &t
werw jmEl com, wew, axiscapial.codn, wew jpmipl.com, weaw bnpparibas.co.in, wawes nuvama.com and www,equirus,com, respectively, Any petential invesior should nate that investment in equity shares involves & high degree of risk and for details
relating b such risk. please s2e the saclion enlited "Risk Factors” beginning on page 83 of the DRHF. Podendialinvesiors should nat refy an the DRHP filed with SEBI for making any mvestment decision,
The Equity Shares have notbeen and will not be registered under the United States Securities Actof 1933, as amended ("U.5, Securities Act™) orany other applicable law of the United States and, unless so registered, may not be offered or zold within e
United States except pursuant to an exemption from, or = a transaction not subject to, the registration requirements of the LS. Securities Act and applicable state securites laws. Accordingly, the Equity Shares are being offered and sold {a) in the Linited
States only to “qualified institutional buyers” (as defined in Rube 1448 under the U5, Securities Act and referred toin the Draft Red Herring Prospacius as “WL.5. QIBs™), in private ransactions exempt from the registration requinrements of the LS. Securities
Al and (b} oulside of the United States in offshore transactions as defined in and in compliance with Regulation S and the applicable laws of the jurisdiction wherne those offers and sabes are made, Thera will be no public offering in the United States.
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@ DAY 1 PICKINGS PEGGED AT ¥12 CRORE

JAN VISHWAS: EASIER TO DO BUSINESS

Will Rocky Aur Rani

[ HowlJVB
carry Barbenheimer ::i e

momentum ahead?

Provisions) Bill on
Thursday, paving the

The provisions of
"imprisonment and
fine" have been

way forthe olaions, e
ALOKANANDA -VlTAL STATS = g decriminalisation of imprisonment
ﬁ:@l&ﬁ?s&s , : X Boxoftice hundreds of offences. In removed in 3 cases and
. Performance of some g Opening Day finesin 10.1n 69
e o o all, 42 Acts have been

KARAN JOHAR'S LATEST

amended. Mukesh

sections, imprisonment
and fine have been

directorial effort, Rocky Aur Rani 120 i
Ki Prem Kahani. which hit the Jagota explains the key converted to penalty,
screens on Friday, is expected to features of the Bill and Imprisonment is :
rakein ¥12 croreon Day 1,going 12 how it will improve converted to penalty in
by advance booking trends.The — . . 2 cases and fine .
multi-starrer was released = SN SEEE. 000 ) ease of domg business converted to penalty in
across 3,500 screens in the 90 18 cases.
home market. Imprisonment
Johar's film comes seven . . . . removed but fine has
years after the suceessful un of s Why Jan Vishwas Bill JVB) (Lack of) Ease of doing business been retained in 14
hislast,Ae Dil Hai Mushieil which — e JAN VISHWAS MEANS OVERTHE RECENT years, toenhanceeaseof  sections, imprisonment
grossed¥161croreathomeand R Sl T TR confidence of the people or doing business, more than 39,000 compliance  removed and fines
3238 croreworldwide. 30 confidence in people. In COMPLIANCE requirements have been reduced, and more enhanced in 18 and
According to movie ana- 5 essence, whatis meant is fche REQUIREMENTS HAVE than;,{;oo.legal provisions have been compounding has
lyst and critic Taran Adarsh, —_—bic confidence of the peoplein the decriminalised. Also, 1,486 "obsolete Acts" been introduced for 6
byThursday10.30 pm,atotal (SR et il government and government in BEEN REDUCED have been scrapped and 76 more are to be offences. Fine and
of 74,075 tickets had been 100 people. The Bill seeks to amend repealed via a separate Bill passed by Lok penalty may sound the
sold across national chains in one stroke 42 existing Acts Sabha onThursday. This takes the totalnumber  same, but in legal terms
(PVR: 40,375; INOX: 22,450; administered by 19 ministries, of such laws off the statue book between 2014 fines can be imposed
Cinepolis: 11,250). . 14.5 related to various areas of and 2023 to 1,562. The JVB goes much further by the courts on
I%d‘ﬁSt% tracker Sgcml}; | cimer business and human activities, LEGAL PROVISIONS than what has been done so far and seeks to completion of
hoted that the move registered to contemporarise the way address the fear of heavy punishment and ionth
a 129% occupancy in the Hindi . HAVE BEEN ¢ ) 3 : : prosecution that
pancyin Source:Industry offences are dealt with. In all, imprisonment in 42 laws dealing with the involves lenathy court
market during morning shows. estimates 183 provisions are being DECRIMINALISED gtny

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara
Capital, provided the buzz sus-
tains aftera good opening.

RRKPK opened aweek into
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-
formances, Hindi content

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of ¥90 crore,
¥30 crore and %100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth’s Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in a recent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsare not doing
consistently well, leaving
occupancy lower than pre-
Covid levels.

amended to decriminalise
offences that are "minor,
procedural and technical.”
Some of the key Acts being
amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-

laundering.

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to Z5,000.

The Bill proposes to replace
this with a penalty of 2800,000.

Under the Information

WA

"OBSOLETEACTS"
HAVE BEEN
SCRAPPED

Technology Act, thereis a
provision of 3-year jail term
and/or ¥500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place ofa 100,000 fine, a penalty
of 500,000 is proposed for
selling a falsely represented
article as patented in India.

business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing businessin India, 26,134
provide forimprisonment.

An average Indian manufacturing enterprise

with over 150 employees deals with 500-900
compliance obligations a year, with the annual
“cost" 0of ¥1.2-1.8 million for each.

Who willimpose penalties

THE GOVERNMENT of India may
appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating
officers may summon individuals
for evidence and conduct
inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

procedure. Penalties
do notinvolve court
proceedings, and are
imposed for non-
compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of

decri
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

minalisation of minor

likely breach 30% levels, indi-

FORM G (REVISED)
INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulation 364{1)of the Insolvency and Bankruptey Board of India
{Insolvency Resolufion Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

1. | Wame of e corparate debior akng with M/'s Bhadreshwar Vidyut Private Limited

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, IRECTLY OR INDIRECTLY QUTSIDE INDIA

PUBLIC ANNOUNCEMENT

PAR CIN/ LLP Mo. CIN: U40101TH2007GAT06E3283
2, | Address of the registered office Mew No. 16, Old No. 41, Ground Floor
Thomas Nagar, Litlle Mount, Saidapet,
Chennal Tamil Nadu - 600015 Supply Chain
3. | URL of websile Mot Available s Solutions
4. | Details of place where majority of fxed Village Bhadreshwar, MUNDRA, Kulch, Please scan this QR
Bs8ets Ane lncaked Gujarat, 3704085 code 1o view the Nalice

3. | Imstadesd capacty af main produclisenioes

8, | Quanlity and valws of main products!
services sold in FY21-22

7. | Kumbsr ol emploeees | workmsn

8. | Further cefails nchuding lass avallable
finameial statemends [with schadules] of twa
years, lists of crediars. relevant dates for

subsagquant evants of tha process an
gvalable gt

4. | Eligibidty fior rescéution spplicants undsar
section 28210} of the Code is available al.

20150 MW coal-based thermal power plant
INR 208.27 Cr (FY21-22)

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Dur Company was originally incorporated as “TV'S Logistics Senicas Limited” in Madurai, a public limited company under the Companies Act, 1956, pursuant to a cerlificate of incorporation dated Movember 16, 2004 and ceriificate of commencement of
business dated November 28, 2004 issued by the Registrar of Companies, Tamil Madu. Thereafter, the name of our Company was changed to its present name, “TVS Supply Chain Solutions Liméted”, pursuant fo a special resolution passed in the exira-
ordinary general meeting of the Sharehodders held on November 19, 2018, Consequently, a cerdificate of incorporation purswant to change of name dated February 27, 2019 was issued by the RoC 1o reflect the change in name. For further detads relating 1o
the changes in registerad office of our Company, see “History and Cerain Corporate Matfars"on page 282 of the Draft Red Herring Prospecius. ("DRHP).
Registered Office: 10 Jawahar Road, Chokkikulam, Madurai — 625 002, Tamé Nadu, India; Corporate Office: No 58, Eldams road, Teynampet, Chennai — 600 018, Tamil Nadu, India; Tel: + 81 44 6885TTTT, Wabsite: waw Ivescs com;
Contact Person: P D Krishna Prasad, Company Secretary and Compliance Officer; Tel.: +81 44 6685 7777, E-mail: cs compliance@tvsscs com; Corporate ldentity Number: UG3011 TN2004PLCO54655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [»] EQUITY SHARES OF FACE VALUE OF ¥ 1 EACH ("EQUITY SHARES™) OF TVS SUPPLY CHAIN SOLUTIONS LIMITED ("OUR COMPANY" OR THE "ISSUER") FOR CASHAT APRICE OF ¥ [«] PER
EQUITY SHARE (INCLUDING A PREMIUM OF ¥ [«] PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO ¥ [*] MILLION (“OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO ¥ 7,500 MILLION (THE "FRESH ISSUE™) AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [« ] MILLION BY T.5. RAJAM RUBEERS PRIVATE LIMITED (COLLECTIVELY, THE "PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858 4T0 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO < [«] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO 2 [«] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO % [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, "INVESTOR SELLING SHAREHOLDER"), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO % [#] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A [("OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS. INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED A3 "SELLING SHAREHOLDERS™ AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE “OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE [«]% OF QUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potential Bidders may note the following:

a) Asdisclosed on page 81 of the DRHP, our Company, in consultation with the BRLMs, was considering a further issue of spacified sacurities aggregating up ta T 1,500.00 millian, through a private placemeant, prefarential offer ar any other method as
may be permitied under applicable taw to amy persons), at its discretion, prior to filing of the Red Herring Prospectus with the BoC ("Pre-IPO Placement™). As communicated in the Public Announcement dated July 7. 2023 and pursuant to the
resodulion dated July 3, 2023 passed by our Board of Directors, our Company had underaken a Pre-IPO Placement of 4, 166, 666 Seres E CCPS agaregating o ¥ T50.00million.

b} Pursuant to a resolubion dated July 27, 2023 of our Board of Directors and share subscription agreement dated July 20, 2023, read with the first amendment agreement dated July 26, 2023, entered into by our Company and 381 Life Insurance
Company Limited, cur Company has allotted Equity Shares to 581 Life Insurance Company Limited i the Pre-lP0 Placement in the manner as set forth below:

Date of allotment Mumberof Equity Shares Price per Equity Share ()
July 27, 2023 4,010,695 187.00

¢ The allottes is not connected to our Company, Promoters, Promoter Group, Directors, KMPs, Subsidiaries or Group Companies and their directors or key managerial personnel in any manner,

32 emplovees (currently)

Website; hitps: fwew.cirpbepd,in
Dive Link: hitps:dre google comidrvaTolders!
AUedl A BAED ZLAAT 2wt WBONU s kieAmS

O kindiy mail an cirp.bypkEgmail.com
Website: hitps:'wew.cirpbvpdl.in

Drive Link: hitpsfdme googhe comidrivellnlders!
TUedUAbAED zUIdAT 2egw - WEONUsloxAmS

O &y mail an girp, bepligmisil, com
08-August-2023 (Revised)
14-August-202.3 (Revisad)

10| Lasd date for recedpt of expression of inlerest

1. | Dale ol issoe of provisional lisl of
prospeciiva resalution appicans

12 [ Last dinbe for submission of objectons to
prowvisiana list
13.] Pracess email ID 1o subimit DI cirp. bwpligmiail.com
Mete: The ndlatiendor Ealis subject o the Hon'ie NCLT Chennal order relaing 1 re-rumiing af the process
freen irvvilation of Eols slage and the extension of e granied by the Homble MOLT

Darte @ 29 Judy 2035
Place : Mew Delhi

18-August-2023 (Revised)

Hitesh Goel

Rasciulion Pralessianal for Bhadreshwar Vidyut Private Limited
Registration No.: IBEITPA-Q01IP-PIN4052018-201 12224
Correspondence Address: Alvarez & Marsa India Prolessionals Services LLP,
1" Floar B Wing Prius Plalinum Tower, Sakal Naw Delhi, Delhi - 110017

SUPER SALES INDIA LIMITED

Regd. Office; 34-A, Kamaraj Road, Coimbatore - 641018

CIN : L1711 TZ1981PLCO01109

Email : ssiivaamaa.com Web: www supersales.co.in

UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER ENDED 30TH JUNE, 2#2{3 g
1 in Lakhs)

Name ofthe allottee
5B Life Insuranca Company Limitad

Total consideration (2 in millicn)
750.00

BOOK RUNNING LEAD MANAGERS

| REGISTRAR TO THE OFFER

1 Months Ended Yaar Ended AXIS CAPITAL = ! Fom b gms
B o o ‘/JM FINANCIAL A J.P.M{}Tgﬂﬂ ﬁ BNF PARIBAS A’nuvumu Se equirus LINKIntime
50.06.2023 30,0636 81507 JM Financial Limited Axis Capital Limited J. P. Morgan India Private Limited | ENP Paribas Nuvama Wealth Management | Equirus Capital Private Link Intime India Private
rsuded) | (Unaudiid) LT ] 7" Flooe, Crergy, 1" Floor, Axis House, J.P. Morgan Tower, Off C.5.T Road, | BNP Paribas House, 1-Morth Limited" Limited Limitad
s . T SIE-EI:I:H o 255 = 3?"},,_'.'; 5 Appasaheb Marathe Marg, C-2 Wadia Intemational Center, | Kalina, Santacruz East, Avenue, Maker Maxity, formerly known as Edeeiss | 12® Floor, C Wing, Marathon | C 101, 1st Floor, 247 Park,
<t neome fom Operains L Lt Al Prabhadew, Mumbai - 400 025, | Pandurang Budhkar Marg, Mumbai — 400 098, Bandra-Kurla Complex Bandra (E), | Secunities Limitad) Futurex, M M Joshi Marg, LE.S. Marg, Vikhroli West,

801 - 804, Wing &, Building No 3,
Inspire BKC, G Block,

Bandra Kurla Comgles, Bandra
East, Mumbai - 400 051,
Maharashira, India

Mumbai — 400 051

Maharashira, India

Tel.: 07 &2 3370 4000

E-mail:
dl.bvsscs.ipoiasia.bnppanbas.com

Worll, Mumibai - 400 025,
Maharashtra, Indis

Tel.: +91 22 4325 2183
E-mail: tvs.ipo@axiscap.in

Maharashtra, India

Tel.: +91 22 6157 3000

E-mail: tvsscs_ipod@jprmargan.com
Investor Grievance E-mail:

Lower Paral, Mumbal — 400013,
Maharashira, India

Tel.: #91 22 4332 0734

E-mail; tvs.ipo@equinus.com

Mumbai — 400 083,
Maharashira, India

Tel: +81 510 B11 4945

E-mail; tvs.ipo@linkintime.co.in

Maharashtra, India

Tal.: #91 22 6630 3030
E-mail; tvsscs.ipo@jmil.com
Investor Grievance E-mail:

Rt Prodil { [Lose) foe the pericd (hafore L,

Extapional fems} 147 145404 .985.70

Pl Prodl  [Lase) for the pencd Belore fax

{afier Excaprioeal | 82147 145404 grievance.ibad@jmil.com Investor Grievance E-mall: | investorsmb jpmiph@jpmargan.com | inveetor Grievance E-mail: Telephone: +81 22 4008 4400 | |nvestor Grievance E-mail: | Investor Grievance Email;
' Website: waw jmil.com complaintsi@axiscap.in Wabsite: www.jpmipl.com indiinvesions.carediasi Email: vs.ipo@nuvama com i ' i ipodlinkinti i

: jmdl. . g ; ; .carei@iasia.bnppanb iikioalir Srleiadics Gk imvestorsgrievanca(@equirus.com | tvs.ipod@linkinime.co.in
Wit Proil | (Loss) foe the period afler tax Contact Person: Prachee Dhuri | Website: www.axiscapital co.n | Contact Person; Nidhi Wangnoo 500 : ; ':lenmerﬂ%r e ml:-@nuuar'na.mn Wehbsite: wew eguirus.com Website: www Enkiniime.co.in
{afer Exvepioal iems) 05 | 1M3ET SEBI Registration No.: Contact Person: Pavan Nalk | /Saarthak Soni Website: www.bnpparibas.coin | wahete: waw nuvama.com Contact Person: Mrunal Jadhav | Contact Person: Shant
E: _ _ INBOOOO 10361 SEBI Registration No.: SEBI Reglstration No.: Contact Person: Anurag Verma | pantact Person: Lokesh Singhi /| SEBI Registration No.: Gopalkrishnan
"otal Compeehensivd beome fo e perind INMDODG 2029 INMO0O0D2970 SEBI Registration No.: Lokesh Shah INMO0O011286 SEBI Registration No.:
(Comprising Proft¥ioss) for e period |aker fax . ) INMOD00T1 534 SEB| reqistration no: INROOOOD4058
and rier compretensie income: (afier tax)) £.087.98 (2343) | 353753 INMDDOD1 3004
Paidap equly chars captal (fce value of F10 each| 0715 0715 AT 15 “ Pursuant o order passed by Hon'ble National Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now ransferred to Nuvama Wealth Management

Limited and therafore the said merchant hanking businass is part of Nuvama Wealth Managemant Limitad.

Raserves |axchuding revaluation rasanes as shown All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP.
in the Audiied Balance Sheet of previos year) 431288 Far and on behalf of TVS Supply Chain Solutions Limited
E_an'.i'gs Per Srﬂm_;{ﬂ!:-ear] [for Canfining & Sdl-
(RN OO Place: Chennai P D Krishna Prasad

3398
108

1921
191

Basic
Diuied

WOTES:

The abova is an axtract of the datailad format of Quarterly and Annual Results filed
with the stock exchange under Regulation 33 of SEBI [Listing obligations and
disclosure Requirerments) Regulations, 2015, The full format of the Quartedy (Annual
Financial rasults ara available on the stock exchange wabsita www bseindia.com and
Company website: wew.supersales.co.in.

Date: July 28, 2023 Company Secretary and Compliance Officer

TVSSUPPLY CHAIN SOLUTIONS LIMITED is proposing, subject to applicable statutory and regulatory requirements, receiptof requisite approvals, marke conditions and other considerations, to make an initial public offering of its Equity Shares and has
filad the DRHP with SEB| on April 27, 2023, The DRHP is avaiable on the website of SEBI at www.sebi gov.in, 25 well as on the wabsites of the Stock Exchanges i.e, B5E and NSE at www bseindia.com and www nseindia.com, respectively, and is available
on the wabsites of the BRELMs, i.e. JM Financial Limited, Axis Capital Limited, J. P. Morgan India Private Limited, BMP Paribag, Muvama Wealth Management Limited {formerly known azs Edefweiss Securifies Limited) and Equirus Capital Private Limited at
wwwjmfl.com, www.axiscapital co.in, www jpmipl.com, www.bnpparibas.co.mn, www.nuvama.com and www.equinis.com, respectively. Any polential mvestor should nofe that investment in equity shares invohves a high degree of risk and for details
ralating o such risk, please see the saction entitled "Risk Factors” beginning on page 83 of the DRHP. Patantialimviestors shauld not rely on the DRHP filad with SEBI for making any investmeant decision

The Equity Shares have not been and will nol be registered under the United Slates Securities Actof 1933, as amended [“U.S. Securities Act”) or any ather applicable law of the United Slates and, unless so registered, may not be offered or sold within the
United States except pursuant to an exermpbion from, or in a transaction not subject 10, the regestration requirements of the U.5. Securities Act and applicable state securities laws. Accordingly. the Equity Shares are being offerad and sold (a] in the Uinited
States only bo "qualified instiutional buyers” (as defined in Rule 124Aunderthe U.5. Securities Act and referred toin the Draft Red Heming Prospeclus as U8, @IBs™), in privale transactions exempd from the registration requirements of the U3, Securities
Act, and (b} outside of the United States in offshore transactions as defined in and in compliance with Regulation 5 and the applicable laws of the jurisdiction where those offers and sales are made. There will be no public offering in the United Stales,

On bahalf of the Board
(Sdls) SANJAY JAYAVARTHANAVELL
haiman

Coimbatars
28.07. 2023
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DAY 1 PICKINGS PEGGED AT ¥12 CRORE

Will Rocky Aur Rani

EXPLAINER

JAN VISHWAS: EASIER TO DO BUSINESS

¢ How JVB
carry Barbenheimer ::i o

momentum ahead?

Provisions) Bill on
Thursday, paving the

The provisions of
"imprisonment and
fine" have been

way forthe rgrr|1c3cyed in case of 42
e e e L. violations,
ALOKANANDA VITAL STATS = decriminalisation of imprisonment
ﬁ:@'g?l\ms;"% f ; a2l hundreds of offences. In removed in 3 cases and
' Opening D o
Performance of some R s all 42 Acts have been finesin10.1n 69
' recent releases Lifetime Recr) ! sections, iImprisonment
E.ARAN.alJ(f)fHA; Sk ;AT}EST amended. Mukesh andfine i\ave been
irectorial effort, Rocky Aur Rani 120 i
Ki Prem Kahani,which hit the =5 e Jag°ta eXpla Ins the key .conv.erted to p.enalty,
screens on Friday,is expected to i features of the Bill and Icrzrr?\r/zgcgrgfgg:nalt i
rakein¥12 croreon Day1,going 12 how it will improve 5 oo o fi y
by advance booking trends.The — . . ,
multi-starrer was released ease of domg business converted to penalty in
across 3,500 screens in the S SR S N 18 cases.
home market. Imprisonment
Johar's film comes seven . . : . removed but fine has
yearsafior the succvssful ran of - Why Jan Vishwas Bill (JVB) (Lack of) Ease of doing business been rotained in 14
hislast,Ae Dil Hai Mushlil which — JAN \/ISHWAS MEANS OVERTHE RECENT years, to enhance ease of sections, imprisonment
grossed ¥161 croreathomeand _p _____________ confidence of the people or doing business, more than 39,000 compliance  removed and fines
3238 croreworldwide. 30 confidence in people. In COMPLIANCE requirements have been reduced, and more enhancedin 18 and
According to movie ana- 5 essence, what is meant is the REQUIREMENTS HAVE than 3,400 legal provisions have been compounding has
lyst and critic Taran Adarsh, —_—bie confidence of the people in the Q decriminalised. Also, 1,486 "obsolete Acts" been introduced for 6
byThursday10.30pm,atotal |[NEEEEEEESORCenEI—— government and government in BEEN REDUCED have been scrapped and 76 more are to be offences. Fine and
of 74,075 tickets had been 100 people. The Bill seeks to amend repealed via a separate Bill passed by Lok penalty may sound the
sold across national chains in one stroke 42 existing Acts Sabha onThursday. This takes the totalnumber  same, but in legal terms
(PVR: 40,375; INOX: 22,450; administered by 19 ministries, of such laws offthe statue book between 2014 fines can be imposed
Cinepolis: 11,250). _ 14.5 related to various areas of and 2023 t0 1,562. The JVB goes muchfurther by the courts on
Industry tracker Sacnilk I\ cimer business and human activities, LEGAL PROVISIONS than what has been done so far and seeks to completion of

noted that the movie registered
a 12% occupancy in the Hindi
market during morning shows.

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara

Source: Industry
estimates

to contemporarise the way
offences are dealt with. In all,
183 provisions are being
amended to decriminalise
offences that are "minor,
procedural and technical.”

HAVE BEEN
DECRIMINALISED

address the fear of heavy punishment and
imprisonment in 42 laws dealing with the
business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing businessin India, 26,134

prosecution that
involves lengthy court
procedure. Penalties
do not involve court
proceedings, and are
imposed for non-

Some of the key Acts being provide forimprisonment.

Capital, provided the buzz sus-
tains aftera good opening.

RRKPKopened aweekinto
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-
formances, Hindi content

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of ¥90 crore,
¥30 crore and X100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth'’s Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will
likely breach 30% levels, indi-

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in a recent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsarenot doing
consistently well, leaving
occupancy lower than pre-
Covid levels.

amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-
laundering.

WA,

"OBSOLETEACTS"
HAVE BEEN
SCRAPPED

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to ¥5,000.

The Bill proposes to replace
this with a penalty of 2800,000.
Under the Information

Technology Act, thereis a
provision of 3-year jail term

and/or ¥500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place ofa 100,000 fine, a penalty

of 500,000 is proposed for
selling a falsely represented
article as patented in India.

An average Indian manufacturing enterprise
with over 150 employees deals with 500-900

compliance obligations a year, with the annual
“cost" of 1.2-1.8 million for each.

Who willimpose penalties
THE GOVERNMENT of India may

appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating

officers may summon individuals

for evidence and conduct

inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of
decriminalisation of minor
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

FORM G (REVISED)

INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulation 264(1)of the Insalvancy and Bankruptcy Board of India
{Insolvency Resalution Process for Corporate Persons) Regulations, 2016]
RELEVANT PARTICULARS

1. | Wamsa of the corparaie dabbor akang with M/s Bhadreshwar Vidyut Private Limited

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS 15 NOT APROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA

PUBLIC ANNOUNCEMENT

PR TN LLP Mo CIN: UaoITH200TGEATOE 3283
2, | Address of tha regislered office Mew Mo, 16, O No, 41, Ground Fleor
Thomas Magar, Little Mount, Saidapet,
Chennai Tamil Nadu - 800015 Supply Chain

3. | URL of wabsile Mot Available e Solutions
4, | Detsils of place where majority of Sxed Village Bhadreshwar, MUNDRA, Kutch, Pleasa scan this QR
asseds ara locabed Gujarat, 370405 code o view the Molice

2150 MW coal-based thermal power plant
INR 208.27 Cr (FY21-22)

5. | Instaled capacity of main produclsisenicas

&6, | Quantity ard value of maln products!
services sakd in FY21-22

7. | Kumbsar of employeas | workmen

8. | Furiher delails ncuding last available
financial statements (with achedules) of twa
years, lisls of crediars, redevanl dales tor
sub=aquent events of the process ane

il abile Al

A, | Elgibily for resciutan & Hicants under
section 254 2)(h) of tha Coda is available at:

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Qur Company was ariginally incorporated as “TVS Logistics Sendces Limaad” in Madurai, 8 public limited company under the Companies Act, 1956, pursuant to a cerdificate of incorporation dated Movember 16, 2004 and certificate of commencement of
business dated Novembar 28, 2004 issued by the Registrar of Companies, Tamil Nadu. Thereafter, the name of our Company was changed to its present name, “TV3 Supply Chain Solutions Limited”, pursuant 1o a special resolution passed in the axtra-
ordinary general meeting of the Sharehodders held on Movember 19, 2018, Consequently, a cerfificate of incorporation purswant to change of name dated February 27, 2019 was issued by the Rol 1o reflect the chamge in name. For further detass relating io
the changes in registered office of our Company, see “History and Cerain Comporale Matfers on page 282 of the Draft Red Herring Prospectus, ("DRHP®).
Registered Office; 10 Jawahar Road, Chokkikulam, Madurai — 625 002, Tamd Nadu, India; Corporate Office: No 58, Eldams road, Teynampet, Chennai — 800 018, Tamil Nadu, India; Tel: + 91 44 65857777: Website: waw tvsscs. com;
Contact Person: F D Knshna Prasad, Company Secretary and Compliance Officer; Tel.: +97 44 6835 7777, E-mail: cs.compliance@ivsscs.com; Corporate Identity Number: UG3011 THZ004 PLCOS4655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [«] EQUITY SHARES OF FACE VALUE OF £ 1 EACH ("EQUITY SHARES™) OF TV3 SUPPLY CHAIN SOLUTIONS LIMITED ("OUR COMPANY" OR THE "ISSUER" ) FOR CASHAT APRICE OF 7 [«] PER
EQUITY SHARE (INCLUDING APREMIUM OF ¥ [#] PER EQUITY SHARE) (*OFFER PRICE™) AGGREGATING UP TO % [+] MILLION (*OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO % 7,500 MILLION {THE “FRESH ISSUE™) AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [« ] MILLION BY T.5. RAJAM RUBEERS PRIVATE LIMITED (COLLECTIVELY, THE “PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858 470 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454 880 EQUITY SHARES AGGREGATING UP TO ¥ [#] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO ¥ [« ] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO T [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, “INVESTOR SELLING SHAREHOLDER"), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO ¥ [«] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A (“OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED AS "SELLING SHAREHOLDERS" AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE “OFFER FOR SALE"), THE OFFER
WILL CONSTITUTE [#]% OF OUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potential Bidders may note the fofiowing;

a} Asgdisciosed on page 81 of the DRHP, our Company, in consuligbon with the BRLMs, was considering a further issus of specified securities aggregating up to < 1,500.00 million, through a private placement, preferential offer or any ofher method as
may be permilted under applicable law lo any person(s), at its discrebon, prior to filing of the Red Herring Prospecius with the RoC ("Pre-IPO Placement™). As communicated in the Public Announcament dated July 7, 2023 and pursuant b the
resoiution dated July 3, 2023 passed by our Board of Derectors, our Company had undertaken a Pre-IPO Placement of 4, 166,886 Senes E CCPS aggregating to 2 750,00 million.

b} Pursuant to a resolution dated July 27, 2023 of cur Board of Directors and share subscription agreement dated July 20, 2023, read with the firzt amendment agreement dated July 26, 2023, enterad into by our Comgpany and SBI Life Insurance
Company Limited, our Company has aliotted Equity Shares to SBI Lie Insurance Company Limited in the Pre-[P0 Placernent in the mannar 28 s forth below:

Date of allotment Number of Equity Shares Price per Equity Share (T} Total consideration (T in million)
July 27, 2023 4,010,693 187.00 ra0.00

¢) The allottee is nof connected ko cwr Company, Promaotess, Promoter Group, Directors, KMPs, Subsidiaries or Group Companies and their directors or key managerial parsonnel inanmy manner.

32 employees (curmently)

Website: hitps:waww. cirpbwpd in/

Drive Link: httpeidive google comidrvefolders!
TUadUARAGRD z AT Zugw - WBONUskaxamd

O kindty mail an elrp bypliBgmall, com
Website: hitps:fwww.cirpbpl in/

Drive Link: hitps2idrive googleocomidrivafolders!
TuedUABREDZ AT Hegw S IWBONUskepdm3

Or kindiy mail an cirp. bypli@gmall.com
09-August-2023 (Revised)
14-August-2023 (Revised)

10| Lest dafa fior receipt of expression of merast

11.| Dale of issue of provisional list of
prospiciive resalulion appicants

12| Lest deta for submission of objsctons o

prosasiana lisl

13| Pracess email 10010 submil EDI

19-August-2023 (Revised)

elrp. bapliE grmail. oom
Mote: The imvitation for Ealis subjec! to the Hon e NICLT Channai ordar re:'alir%l:l ra-running af the: propess
from ivitation of Eols slage and tha exlansion of $me gramed by tha Hon'bla BCL

Hitesh Goel

Oate : 2 July 2073 i 3
Place * Mew Delhi Resciution Professional for Bhadreshwar Widyut Private Limited
Registration No.; |BBIERPA-001IRP-POI1408/2018-201 8012224
Correspondence Address; Alvaraz & Marsgl India Professionals Samvices LLP
1" Floor B Wing Prus Piatinum Tower, Saket, Mew Dethi, Dedhi - 110047

SUPER SALES INDIA LIMITED

Regd. Office; 34-A, Kamara] Road, Coimbatore - 641018
CIN : L17111TZ1981PLC001109

&S

Mame of the allottes

Email : ssili@vaamaa.com Web: www.supersales.co.in

UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30TH JUNE, 2023

58| Life Insurance Company Limided

{tin Lakhs) BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER
3 Months Endsd Year Ended AXIS CAPITAL : ’*’ = ' time
Particulars o " Amrnanciar | JEMorgan | [gy BNP PARIBAS nuvama - equirus| LINKit
,06.2023 06,2002 WEnn JM Financial Limited Axis Capital Limited J: P. Morgan India Private Limited | BNF Paribas H_mr_am.g Wealth Management | Equirus Capital Private Link Intime India Private
(Unzudted) | (Unaudied) |Audied) 7" Floor, Crergy, 1" Floor, Axis House, J.P. Morgan Tower, Off C.5.T Road, | BNF Paribas House, 1-Morth Limited _ Limited Limited
Appasahet Marathe Marg, C-2 Wadia Imemational Center, | Kalina, Santacruz Easl, Avenue, Maker Maxity, {formedy known as Edeiweiss | 12* Flaor, C Wing, Marathon | C 101, 15! Floor, 247 Park,

1033001 | 1275675 348 aecunties Limited)

A1 « 804, Wing &, Building Mo 3,
Inspire BKC, G Block,

Tel.: +91 22 3370 4000 Bandra Kurla Complex, Bandra
e East, Mumbai - 400 057,

dl vsscs ipo@asia bapparibas,com| Maharashira, India
Investor Grievance E-mail: Telephone: +51 22 4009 £200

1al : .. | Email: tvs.ipo@nuvama.com
indiainvestors.caref@asia.bnpparib g o
S35.COM PR Investor grievance email:

cuslomersensice mbEnuvama.com

Total Income fram Opeeations Bandra-kurta Complax Bandra (E),
Mumbai = 400 051

Maharashira, India

Prabhadewi, Mumbai - 400 025,
Maharashtra, Indis

Tel,: +81 22 6630 3030

E-mail: tvsscs.ipo@jmil.com
Investor Grievance E-mail:
grievance.id@jmfl.com
Website: waw jmil.com
Contact Person: Prachae Dhuri

Pandurang Budhkar Marg,
Worli, Mumier - 400025,
Maharashtra, India

Tal.: +531 22 4325 2183
E-mail: tvs.ipoi@axiscap.in
Investor Grievance E-mail:
complaintsiaxiscap.in
Website: wew aiscapital.co.n

Mumbai = 400 093,

Maharashira, India

Tel.: +91 22 6157 3000

E-mail: tvsscs_ipod@jpmargan.cam
Investor Grievance E-mail:
mvestorsmb. jpmipk@ipmargan.cam
Website: www. jpmipl.com

Contact Person: Nidhi Wangnoo

Futurax, M M Joshi Marg,

Lower Parel, Mumiai - 400013,
Maharashira, India

Tel.: +81 22 4332 0734

E-mail: tvs ipo@equines.com
Investor Grievance E-mail:
investorsarevanceequirus.com
Website: wanw aguirus.com

L_B.S. Marg, Vikhrofi West,
Mumbai = 400 083,
Maharashira, India

Tal.: +91 B10 B11 4949

E-mail: tvs.ipo@linkintme. co.in
Investor Grievance Email:
tvs.ipodBlinkintime. couin
Weabsite: s Bnkintime. coan

el Prol f (Lioss) for the pericd fbefors lax,
Excephonal e

Net Proft { [Loss) for e penod befors tax
iafler Cacepional rems|

2147 1454 04 2.985.1

821 97 1454 04 340555

Mt Proil | (Lasse) o the penod afles s

fafler Excepioral hams) Re015 | 104347 283680 SEBI Registration No.: Contact Person: Pavan Naik | /Saarthak Soni Website: www bnpparibas.coin | werete: waw nuvama.com Contact Person: Mrunal Jadhav | Contact Person: Shanti
E INMO00010361 SEBI Registration No.: SEBI Registration No.: Contact Person: Anurag Verma | &ontact Person: Lokesh Singhi /| SEBI Registration No.: Gopalkrishnan

Fokal Comprhensive come fr the pecnd INMO0OO 2029 INMOCOD02870 SEBI Registration No.: Lokesh Shah INKAO000 11286 SEBI Registration No.:
and ofar comprahansie rcome (afier e 6,087 98 (233.13) 153753 INMOOO013004

" Pursuant to order passed by Hon'ble National Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now transferred to Nuvama Wealth Management
Limited and therefore the said merchant banking business is parl of Nuvama Wealth Management Limited

Al capitalized terms used herein and not epecifically defined shall have the same maaning as ascribed to them in the DRHE.

Paid-up equiy share caplal (face valuz of 10 each| 0715 0715 715
Hesenes [exchudng revahuston resenes as shiwn

in the Audhed Baance See of prevous pear) 4312694 For and on behalf of TVS Supply Chain Solutions Limited

Eamings Per Shaarg jof 110 eack) (for Contirung 4
sty operahons|
Bxc

Ciued

Sdi-
Place: Chennai P [ Krigshna Prasad
Date: July 28, 2023 Company Secretary and Compliance Officer

TVS SUPPLY CHAIN SOLUTIONS LIMITED is propasing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and other considarations, to make an initial public offaring of its Equity Sharas and has
filed the DRHP with SEBlonApnl 27, 20E3. The DRHP is avalable on the website of SEBI at www.sebi.gov.in, &3 wes as on the websites of the Stock Exchanges 1.e. BSE and NSE at www.bseindia.com and www.nsendia.com, respectively, and is available
on the websites of the BRLMs, i.e. JM Financial Limited, Axis Capital Limited, J, P. Morgan India Private Limited, BNP Paribas, Nuvama Wealth Management Limited (Tormerly known a5 Edebweiss Securities Limited) and Equirus Capital Private Limited al
wwwJmifl.com, www.axiscapital co.in, www:jpmipl.com, www.bnpparibas.co.in, www.nuvama.com and www.equirus.com, respactivaly. Any potential investor should nofe that investmeant in equity shases involves a high degraee of risk and for details
refating to such sk, please seethe section entifed "Risk Factors” beginming on page 33 of the DEHP. Polential investors showld notrely on the DRHP filed wath SEBI for making any investmend decision

The Equity Shares have not been and will not be registerad under the United States Securities Actof 1933, as amended {"U.S. Securities Act") orany other applicable law of the United States and, unless so registered, may not be offered or sold within the
United States excepl pursuant to an exernpbon from, orin a fransaction nof subject 1o, the regestration requirements of the LS. Securities Act and applicable state securibes laws, Accordingly, the Equity Shares are being offered and sold (a) in the United
States only to “qualified instiutional buyers” (as defined in Rule 144Aunder the U.5. Securities Act and referred to in the Draft Red Harring Prospectus as "U.S. QIBs"), in private transactions exempl fram the registration requirements of the U.S, Securities
Act, and (b) outside ofthe United Statesin offshore transactions as defined in and in compliance with Requiafion 5 and the applicable laws ofthe jurisdiction where those offers and sales are made. There will be no public offering in the United States.

18.21
1.2

388
1308

1%
9%

NOTES:

The above is an extract of the detailed format of Quarterly and Annual Results filed
with the stock exchange under Requlation 33 of SEBI (Listing obligations and
dizclosure Reguirements) Regulations, 2015, The full format of the Cuarterdy MAnnual
Financial results are available on the stock exchange website www bseindia.com and
Company wabsile: www.supersalas.co.in,

£n behalf of the Boar
(5ci-) SANJAY JAYAVARTHANAVELL
Chairman

Coimbatore
2B.07.2023
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@ DAY 1 PICKINGS PEGGED AT ¥12 CRORE

JAN VISHWAS: EASIER TO DO BUSINESS

Will Rocky Aur Rani

[ HowlJVB
carry Barbenheimer ::i e

momentum ahead?

Provisions) Bill on
Thursday, paving the

The provisions of
"imprisonment and
fine" have been

way forthe olaions, e
ALOKANANDA -VlTAL STATS = g decriminalisation of imprisonment
ﬁ:@l&ﬁ?s&s , : X Boxoftice hundreds of offences. In removed in 3 cases and
. Performance of some g Opening Day finesin 10.1n 69
e o o all, 42 Acts have been

KARAN JOHAR'S LATEST

amended. Mukesh

sections, imprisonment
and fine have been

directorial effort, Rocky Aur Rani 120 i
Ki Prem Kahani. which hit the Jagota explains the key converted to penalty,
screens on Friday, is expected to features of the Bill and Imprisonment is :
rakein ¥12 croreon Day 1,going 12 how it will improve converted to penalty in
by advance booking trends.The — . . 2 cases and fine .
multi-starrer was released = SN SEEE. 000 ) ease of domg business converted to penalty in
across 3,500 screens in the 90 18 cases.
home market. Imprisonment
Johar's film comes seven . . . . removed but fine has
years after the suceessful un of s Why Jan Vishwas Bill JVB) (Lack of) Ease of doing business been retained in 14
hislast,Ae Dil Hai Mushieil which — e JAN VISHWAS MEANS OVERTHE RECENT years, toenhanceeaseof  sections, imprisonment
grossed¥161croreathomeand R Sl T TR confidence of the people or doing business, more than 39,000 compliance  removed and fines
3238 croreworldwide. 30 confidence in people. In COMPLIANCE requirements have been reduced, and more enhanced in 18 and
According to movie ana- 5 essence, whatis meant is fche REQUIREMENTS HAVE than;,{;oo.legal provisions have been compounding has
lyst and critic Taran Adarsh, —_—bic confidence of the peoplein the decriminalised. Also, 1,486 "obsolete Acts" been introduced for 6
byThursday10.30 pm,atotal (SR et il government and government in BEEN REDUCED have been scrapped and 76 more are to be offences. Fine and
of 74,075 tickets had been 100 people. The Bill seeks to amend repealed via a separate Bill passed by Lok penalty may sound the
sold across national chains in one stroke 42 existing Acts Sabha onThursday. This takes the totalnumber  same, but in legal terms
(PVR: 40,375; INOX: 22,450; administered by 19 ministries, of such laws off the statue book between 2014 fines can be imposed
Cinepolis: 11,250). . 14.5 related to various areas of and 2023 to 1,562. The JVB goes much further by the courts on
I%d‘ﬁSt% tracker Sgcml}; | cimer business and human activities, LEGAL PROVISIONS than what has been done so far and seeks to completion of
hoted that the move registered to contemporarise the way address the fear of heavy punishment and ionth
a 129% occupancy in the Hindi . HAVE BEEN ¢ ) 3 : : prosecution that
pancyin Source:Industry offences are dealt with. In all, imprisonment in 42 laws dealing with the involves lenathy court
market during morning shows. estimates 183 provisions are being DECRIMINALISED gtny

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara
Capital, provided the buzz sus-
tains aftera good opening.

RRKPK opened aweek into
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-
formances, Hindi content

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of ¥90 crore,
¥30 crore and %100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth’s Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in a recent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsare not doing
consistently well, leaving
occupancy lower than pre-
Covid levels.

amended to decriminalise
offences that are "minor,
procedural and technical.”
Some of the key Acts being
amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-

laundering.

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to Z5,000.

The Bill proposes to replace
this with a penalty of 2800,000.

Under the Information

WA

"OBSOLETEACTS"
HAVE BEEN
SCRAPPED

Technology Act, thereis a
provision of 3-year jail term
and/or ¥500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place ofa 100,000 fine, a penalty
of 500,000 is proposed for
selling a falsely represented
article as patented in India.

business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing businessin India, 26,134
provide forimprisonment.

An average Indian manufacturing enterprise

with over 150 employees deals with 500-900
compliance obligations a year, with the annual
“cost" 0of ¥1.2-1.8 million for each.

Who willimpose penalties

THE GOVERNMENT of India may
appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating
officers may summon individuals
for evidence and conduct
inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

procedure. Penalties
do notinvolve court
proceedings, and are
imposed for non-
compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of

decri
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

minalisation of minor

likely breach 30% levels, indi-

FORM G (REVISED)
INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulation 364{1)of the Insolvency and Bankruptey Board of India
{Insolvency Resolufion Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

1. | Wame of e corparate debior akng with M/'s Bhadreshwar Vidyut Private Limited

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, IRECTLY OR INDIRECTLY QUTSIDE INDIA

PUBLIC ANNOUNCEMENT

PAR CIN/ LLP Mo. CIN: U40101TH2007GAT06E3283
2, | Address of the registered office Mew No. 16, Old No. 41, Ground Floor
Thomas Nagar, Litlle Mount, Saidapet,
Chennal Tamil Nadu - 600015 Supply Chain
3. | URL of websile Mot Available s Solutions
4. | Details of place where majority of fxed Village Bhadreshwar, MUNDRA, Kulch, Please scan this QR
Bs8ets Ane lncaked Gujarat, 3704085 code 1o view the Nalice

3. | Imstadesd capacty af main produclisenioes

8, | Quanlity and valws of main products!
services sold in FY21-22

7. | Kumbsr ol emploeees | workmsn

8. | Further cefails nchuding lass avallable
finameial statemends [with schadules] of twa
years, lists of crediars. relevant dates for

subsagquant evants of tha process an
gvalable gt

4. | Eligibidty fior rescéution spplicants undsar
section 28210} of the Code is available al.

20150 MW coal-based thermal power plant
INR 208.27 Cr (FY21-22)

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Dur Company was originally incorporated as “TV'S Logistics Senicas Limited” in Madurai, a public limited company under the Companies Act, 1956, pursuant to a cerlificate of incorporation dated Movember 16, 2004 and ceriificate of commencement of
business dated November 28, 2004 issued by the Registrar of Companies, Tamil Madu. Thereafter, the name of our Company was changed to its present name, “TVS Supply Chain Solutions Liméted”, pursuant fo a special resolution passed in the exira-
ordinary general meeting of the Sharehodders held on November 19, 2018, Consequently, a cerdificate of incorporation purswant to change of name dated February 27, 2019 was issued by the RoC 1o reflect the change in name. For further detads relating 1o
the changes in registerad office of our Company, see “History and Cerain Corporate Matfars"on page 282 of the Draft Red Herring Prospecius. ("DRHP).
Registered Office: 10 Jawahar Road, Chokkikulam, Madurai — 625 002, Tamé Nadu, India; Corporate Office: No 58, Eldams road, Teynampet, Chennai — 600 018, Tamil Nadu, India; Tel: + 81 44 6885TTTT, Wabsite: waw Ivescs com;
Contact Person: P D Krishna Prasad, Company Secretary and Compliance Officer; Tel.: +81 44 6685 7777, E-mail: cs compliance@tvsscs com; Corporate ldentity Number: UG3011 TN2004PLCO54655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [»] EQUITY SHARES OF FACE VALUE OF ¥ 1 EACH ("EQUITY SHARES™) OF TVS SUPPLY CHAIN SOLUTIONS LIMITED ("OUR COMPANY" OR THE "ISSUER") FOR CASHAT APRICE OF ¥ [«] PER
EQUITY SHARE (INCLUDING A PREMIUM OF ¥ [«] PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO ¥ [*] MILLION (“OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO ¥ 7,500 MILLION (THE "FRESH ISSUE™) AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [« ] MILLION BY T.5. RAJAM RUBEERS PRIVATE LIMITED (COLLECTIVELY, THE "PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858 4T0 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO < [«] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO 2 [«] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO % [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, "INVESTOR SELLING SHAREHOLDER"), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO % [#] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A [("OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS. INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED A3 "SELLING SHAREHOLDERS™ AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE “OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE [«]% OF QUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potential Bidders may note the following:

a) Asdisclosed on page 81 of the DRHP, our Company, in consultation with the BRLMs, was considering a further issue of spacified sacurities aggregating up ta T 1,500.00 millian, through a private placemeant, prefarential offer ar any other method as
may be permitied under applicable taw to amy persons), at its discretion, prior to filing of the Red Herring Prospectus with the BoC ("Pre-IPO Placement™). As communicated in the Public Announcement dated July 7. 2023 and pursuant to the
resodulion dated July 3, 2023 passed by our Board of Directors, our Company had underaken a Pre-IPO Placement of 4, 166, 666 Seres E CCPS agaregating o ¥ T50.00million.

b} Pursuant to a resolubion dated July 27, 2023 of our Board of Directors and share subscription agreement dated July 20, 2023, read with the first amendment agreement dated July 26, 2023, entered into by our Company and 381 Life Insurance
Company Limited, cur Company has allotted Equity Shares to 581 Life Insurance Company Limited i the Pre-lP0 Placement in the manner as set forth below:

Date of allotment Mumberof Equity Shares Price per Equity Share ()
July 27, 2023 4,010,695 187.00

¢ The allottes is not connected to our Company, Promoters, Promoter Group, Directors, KMPs, Subsidiaries or Group Companies and their directors or key managerial personnel in any manner,

32 emplovees (currently)
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Hitesh Goel

Rasciulion Pralessianal for Bhadreshwar Vidyut Private Limited
Registration No.: IBEITPA-Q01IP-PIN4052018-201 12224
Correspondence Address: Alvarez & Marsa India Prolessionals Services LLP,
1" Floar B Wing Prius Plalinum Tower, Sakal Naw Delhi, Delhi - 110017

SUPER SALES INDIA LIMITED

Regd. Office; 34-A, Kamaraj Road, Coimbatore - 641018

CIN : L1711 TZ1981PLCO01109

Email : ssiivaamaa.com Web: www supersales.co.in

UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER ENDED 30TH JUNE, 2#2{3 g
1 in Lakhs)

Name ofthe allottee
5B Life Insuranca Company Limitad

Total consideration (2 in millicn)
750.00

BOOK RUNNING LEAD MANAGERS

| REGISTRAR TO THE OFFER

1 Months Ended Yaar Ended AXIS CAPITAL = ! Fom b gms
B o o ‘/JM FINANCIAL A J.P.M{}Tgﬂﬂ ﬁ BNF PARIBAS A’nuvumu Se equirus LINKIntime
50.06.2023 30,0636 81507 JM Financial Limited Axis Capital Limited J. P. Morgan India Private Limited | ENP Paribas Nuvama Wealth Management | Equirus Capital Private Link Intime India Private
rsuded) | (Unaudiid) LT ] 7" Flooe, Crergy, 1" Floor, Axis House, J.P. Morgan Tower, Off C.5.T Road, | BNP Paribas House, 1-Morth Limited" Limited Limitad
s . T SIE-EI:I:H o 255 = 3?"},,_'.'; 5 Appasaheb Marathe Marg, C-2 Wadia Intemational Center, | Kalina, Santacruz East, Avenue, Maker Maxity, formerly known as Edeeiss | 12® Floor, C Wing, Marathon | C 101, 1st Floor, 247 Park,
<t neome fom Operains L Lt Al Prabhadew, Mumbai - 400 025, | Pandurang Budhkar Marg, Mumbai — 400 098, Bandra-Kurla Complex Bandra (E), | Secunities Limitad) Futurex, M M Joshi Marg, LE.S. Marg, Vikhroli West,

801 - 804, Wing &, Building No 3,
Inspire BKC, G Block,

Bandra Kurla Comgles, Bandra
East, Mumbai - 400 051,
Maharashira, India

Mumbai — 400 051

Maharashira, India

Tel.: 07 &2 3370 4000

E-mail:
dl.bvsscs.ipoiasia.bnppanbas.com

Worll, Mumibai - 400 025,
Maharashtra, Indis

Tel.: +91 22 4325 2183
E-mail: tvs.ipo@axiscap.in

Maharashtra, India

Tel.: +91 22 6157 3000

E-mail: tvsscs_ipod@jprmargan.com
Investor Grievance E-mail:

Lower Paral, Mumbal — 400013,
Maharashira, India

Tel.: #91 22 4332 0734

E-mail; tvs.ipo@equinus.com

Mumbai — 400 083,
Maharashira, India

Tel: +81 510 B11 4945

E-mail; tvs.ipo@linkintime.co.in

Maharashtra, India

Tal.: #91 22 6630 3030
E-mail; tvsscs.ipo@jmil.com
Investor Grievance E-mail:

Rt Prodil { [Lose) foe the pericd (hafore L,

Extapional fems} 147 145404 .985.70

Pl Prodl  [Lase) for the pencd Belore fax

{afier Excaprioeal | 82147 145404 grievance.ibad@jmil.com Investor Grievance E-mall: | investorsmb jpmiph@jpmargan.com | inveetor Grievance E-mail: Telephone: +81 22 4008 4400 | |nvestor Grievance E-mail: | Investor Grievance Email;
' Website: waw jmil.com complaintsi@axiscap.in Wabsite: www.jpmipl.com indiinvesions.carediasi Email: vs.ipo@nuvama com i ' i ipodlinkinti i

: jmdl. . g ; ; .carei@iasia.bnppanb iikioalir Srleiadics Gk imvestorsgrievanca(@equirus.com | tvs.ipod@linkinime.co.in
Wit Proil | (Loss) foe the period afler tax Contact Person: Prachee Dhuri | Website: www.axiscapital co.n | Contact Person; Nidhi Wangnoo 500 : ; ':lenmerﬂ%r e ml:-@nuuar'na.mn Wehbsite: wew eguirus.com Website: www Enkiniime.co.in
{afer Exvepioal iems) 05 | 1M3ET SEBI Registration No.: Contact Person: Pavan Nalk | /Saarthak Soni Website: www.bnpparibas.coin | wahete: waw nuvama.com Contact Person: Mrunal Jadhav | Contact Person: Shant
E: _ _ INBOOOO 10361 SEBI Registration No.: SEBI Reglstration No.: Contact Person: Anurag Verma | pantact Person: Lokesh Singhi /| SEBI Registration No.: Gopalkrishnan
"otal Compeehensivd beome fo e perind INMDODG 2029 INMO0O0D2970 SEBI Registration No.: Lokesh Shah INMO0O011286 SEBI Registration No.:
(Comprising Proft¥ioss) for e period |aker fax . ) INMOD00T1 534 SEB| reqistration no: INROOOOD4058
and rier compretensie income: (afier tax)) £.087.98 (2343) | 353753 INMDDOD1 3004
Paidap equly chars captal (fce value of F10 each| 0715 0715 AT 15 “ Pursuant o order passed by Hon'ble National Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now ransferred to Nuvama Wealth Management

Limited and therafore the said merchant hanking businass is part of Nuvama Wealth Managemant Limitad.

Raserves |axchuding revaluation rasanes as shown All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP.
in the Audiied Balance Sheet of previos year) 431288 Far and on behalf of TVS Supply Chain Solutions Limited
E_an'.i'gs Per Srﬂm_;{ﬂ!:-ear] [for Canfining & Sdl-
(RN OO Place: Chennai P D Krishna Prasad

3398
108

1921
191

Basic
Diuied

WOTES:

The abova is an axtract of the datailad format of Quarterly and Annual Results filed
with the stock exchange under Regulation 33 of SEBI [Listing obligations and
disclosure Requirerments) Regulations, 2015, The full format of the Quartedy (Annual
Financial rasults ara available on the stock exchange wabsita www bseindia.com and
Company website: wew.supersales.co.in.

Date: July 28, 2023 Company Secretary and Compliance Officer

TVSSUPPLY CHAIN SOLUTIONS LIMITED is proposing, subject to applicable statutory and regulatory requirements, receiptof requisite approvals, marke conditions and other considerations, to make an initial public offering of its Equity Shares and has
filad the DRHP with SEB| on April 27, 2023, The DRHP is avaiable on the website of SEBI at www.sebi gov.in, 25 well as on the wabsites of the Stock Exchanges i.e, B5E and NSE at www bseindia.com and www nseindia.com, respectively, and is available
on the wabsites of the BRELMs, i.e. JM Financial Limited, Axis Capital Limited, J. P. Morgan India Private Limited, BMP Paribag, Muvama Wealth Management Limited {formerly known azs Edefweiss Securifies Limited) and Equirus Capital Private Limited at
wwwjmfl.com, www.axiscapital co.in, www jpmipl.com, www.bnpparibas.co.mn, www.nuvama.com and www.equinis.com, respectively. Any polential mvestor should nofe that investment in equity shares invohves a high degree of risk and for details
ralating o such risk, please see the saction entitled "Risk Factors” beginning on page 83 of the DRHP. Patantialimviestors shauld not rely on the DRHP filad with SEBI for making any investmeant decision

The Equity Shares have not been and will nol be registered under the United Slates Securities Actof 1933, as amended [“U.S. Securities Act”) or any ather applicable law of the United Slates and, unless so registered, may not be offered or sold within the
United States except pursuant to an exermpbion from, or in a transaction not subject 10, the regestration requirements of the U.5. Securities Act and applicable state securities laws. Accordingly. the Equity Shares are being offerad and sold (a] in the Uinited
States only bo "qualified instiutional buyers” (as defined in Rule 124Aunderthe U.5. Securities Act and referred toin the Draft Red Heming Prospeclus as U8, @IBs™), in privale transactions exempd from the registration requirements of the U3, Securities
Act, and (b} outside of the United States in offshore transactions as defined in and in compliance with Regulation 5 and the applicable laws of the jurisdiction where those offers and sales are made. There will be no public offering in the United Stales,

On bahalf of the Board
(Sdls) SANJAY JAYAVARTHANAVELL
haiman

Coimbatars
28.07. 2023
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DAY 1 PICKINGS PEGGED AT ¥12 CRORE

Will Rocky Aur Rani

carry Barbenheimer
momentum ahead?

ALOKANANDA
CHAKRABORTY
New Delhi, July 28

KARAN JOHAR'S LATEST
directorial effort, Rocky Aur Rani
Ki Prem Kahani, which hit the
screens on Friday,is expected to
rakein<12 croreon Day 1,going
by advance booking trends.The
multi-starrer was released
across 3,500 screens in the
home market.

Johar's film comes seven
years after the successful run of
hislast,Ae Dil Hai Mushkil which
grossedX161 croreathomeand
X238 croreworldwide.

According to movie ana-
lyst and critic Taran Adarsh,
by Thursday 10.30 pm,atotal
of 74,075 tickets had been
sold across national chains
(PVR:40,375; INOX: 22,450;
Cinepolis: 11,250).

Industry tracker Sacnilk
noted that the movie registered
a 12% occupancy in the Hindi
market during morning shows.

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara
Capital, provided the buzz sus-
tains aftera good opening.

RRKPKopened aweekinto
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, giving a much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,’
he adds. In terms of recent per-

'VITALSTATS

Performance of some
recent releases

remainsalaggardsinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of 90 crore,
¥30 crore and %100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth's Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will

formances, Hindi content likely breach 30% levels,indi-
FORM G (REVISED)
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SUPER SALES INDIA LIMITED
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Email : ssil@vaamaa.com Wab: www.supersales.co.in
UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30TH JUNE, 2023
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Particulars

1 Rinths Ended Year Ended
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00632082
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Box Office
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Lifetime cn

120
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5
Barbie

100

14.5
Mheimer

Source: Industry
estimates

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in a recent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsarenot doing
consistently well, leaving
occupancy lower than pre-
Covid levels.

JAN VISHWAS: EASIER TO DO BUSINESS

The Lok Sabha passed
the Jan Vishwas
(Amendment of
Provisions) Bill on
Thursday, paving the
way for the
decriminalisation of
hundreds of offences. In
all, 42 Acts have been
amended. Mukesh
Jagota explains the key
features of the Bill and
how it will improve
ease of doing business

Why Jan Vishwas Bill (JVB)

JAN VISHWAS MEANS
confidence of the people or
confidence in people. In
essence, what is meant is the
confidence of the peoplein the
government and government in
people. The Bill seeks to amend
in one stroke 42 existing Acts
administered by 19 ministries,
related to various areas of
business and human activities,
to contemporarise the way
offences are dealt with. Inall,
183 provisions are being
amended to decriminalise
offences that are "minor,
procedural and technical."
Some of the key Acts being
amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-
laundering.

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and afine
extending up to ¥5,000.

The Bill proposes to replace
this with a penalty of ¥800,000.
Under the Information

COMPLIANCE
REQUIREMENTS HAVE
BEEN REDUCED

LEGAL PROVISIONS
HAVE BEEN
DECRIMINALISED

1,486

"OBSOLETEACTS"
HAVE BEEN
SCRAPPED

lllustrative examples of change

Technology Act, thereis a
provision of 3-year jail term

and/or 500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place ofa 100,000 fine, a penalty

of 500,000 is proposed for
selling a falsely represented
article as patented in India.

than 3,400 legal provisions have been
decriminalised. Also, 1,486 "obsolete Act

of such laws off the statue book between

imprisonment in 42 laws dealing with the

Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing business in India, 26,134
provide for imprisonment.

An average Indian manufacturing ente

"cost" of 21.2-1.8 million for each.

Who willimpose penalties

THE GOVERNMENT of India may
appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating
officers may summon individuals
for evidence and conduct
inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

(Lack of) Ease of doing business

OVERTHE RECENT years, to enhance ease of
doing business, more than 39,000 compli
requirements have been reduced, and more

have been scrapped and 76 more are to be
repealed via a separate Bill passed by Lok
Sabha onThursday. This takes the total number

and 2023 to 1,562. The JVB goes much further
than what has been done so far and seeks to
address the fear of heavy punishment and

business world. According to an Observer

with over 150 employees deals with 500-9200
compliance obligations a year, with the annual

How JVB eases
compliance
burden

The provisions of
"imprisonment and
fine" have been
removed in case of 42
violations,
imprisonment
removed in 3 cases and
finesin 10. In 69
sections, imprisonment
and fine have been
converted to penalty,
imprisonment is
converted to penalty in
2 cases andfine
converted to penalty in
18 cases.
Imprisonment
removed but fine has
beenretainedin 14
sections, imprisonment
removed and fines
enhancedin 18 and
compounding has
been introduced for 6
offences. Fine and
penalty may sound the
same, butin legal terms
fines can be imposed
by the courts on
completion of
prosecution that
involves lengthy court
procedure. Penalties
do notinvolve court
proceedings, and are
imposed for non-
compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

ance

s"

2014

rprise

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of
decriminalisation of minor
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS 1S NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY QUTSIDE INDIA.

PUBLIC ANNOUNCEMENT

TVS

Pleass scan this QR
codke b0 view the Notica

Supply Chain
Salutions

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Dur Company was onginally incorporated as “TVS Logistics Senices Limited” in Madurai, & public limited company under the Companies Act, 1956, pursuant to a certificate of incorporation dated November 16, 2004 and cerificate of commencement of

businass dated Novernber 29, 2004 issued by the Registrar of Companies, Tamil Madu. Thereafter, the name of our Company was changed to its present name, “TVS Supply Chain Solutions Limited”, pursuant to a spacial resolution passed in the extra-

ordinary general meeating of the Shareholders held on November 19, 2018. Consequenily, a certificate of mcorporation pursuant fo change of name dated February 27, 2019 was issued by the RoC to reflect the change inname. For further details relating to

the changes in registered office of our Company, see “History and Cerain Corporate Matters”on page 262 of the Draft Red Heming Prospectus, (*"DRHP).

Registered Office: 10 Jawahar Road, Chokkikulam, Maderai - 625 002, Tamil Nadu, India; Corporate Office: No 58, Eldams road, Teynampet, Chennal = 800 018, Tamil Nadu, India; Tel; + 91 44 66857777, Website: www.Ivsscs.com;
Contact Person: P D Krishna Prasad, Company Secretary and Compliance Officer; Tel.: +91 44 6885 7777, E-mail: cs.compliance@tvsscs.com; Corporate Identity Number; L6301 TN2004PLCO54655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [#] EQUITY SHARES OF FACE VALUE OF T 1 EACH ("EQUITY SHARES") OF TVS SUPPLY CHAIN SOLUTIONS LIMITED (“OUR COMPANY" OR THE“ISSUER") FOR CASHAT APRICE OF % [#] PER
EQUITY SHARE (INCLUDING APREMIUM OF % [#] PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO ¥ [*] MILLION {“OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [#] EQUITY SHARES AGGREGATING
UP TO 2 7,500 MILLION (THE “"FRESH ISSUE™) AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [#]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY T.5. RAJAM RUBBERS PRIVATE LIMITED (COLLECTIVELY, THE “PROMOTER SELLING SHAREHOLDERS™),
UP TO 15,858,470 EQUITY SHARES AGGREGATING UP TO 7 [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO 7 [«] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UPTO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [#] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO % [#] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO 7 [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, “INVESTOR SELLING SHAREHOLDER™), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO ¥ [«] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANMEXURE A ("OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED AS “SELLING SHAREHOLDERS" AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE “OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE [#]% OF OUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potantial Bidders may nota the following:
a) As disclosed onpage 81 of the DRHP, cur Company, in consultation with the BRLMs, was considering a further issue of specified sacurities aggregating up to ¥ 1,500.00 mdllion, through a private placement. preferantial offer or any other method as
may be permiited under applicabbe law to any personis), ai its discretion, prior to filing of the Red Heming Prospecius with the RoC ("Pre-IPD Placement™). As communicated in the Public Announcement dated July 7. 2023 and pursuant to the
resclution dated July 3, 2023 passed by our Board of Dérectors, our Company had undariaken a Pre-IPO Placement of 4,166,666 Series ECCPS agaregating to ¥ 750,00 million.
b Pursuant to a resolution dated July 27, 2023 of our Board of Directors and share subscription agreemant dated July 20, 2023, read with the first amandrment agreement dated July 26, 2023, entered into by our Company and 381 Life Inserance
Company Limited, our Company has alkotted Equity Shares to 581 Life Insurance Company Limited in the Pre-IP0 Placement in the manner 25 s forth below:

Date of allotment

Number of Equity Shares

Price per Equity Share (%)

Total consideration (¥ in million)

Wame of the allotiee

July ET, 2023

4,010,685

187.00

Ta0.00

3Bl Life Insurance Company Limited

&) Thealiottea is not connected fo our Company, Promoters. Promater Group, Directors, KMPs, Subsidiarias or Group Compansas and thair diractors or key ranagerial personnel in any mannar,

BOOK RUNNING LEAD MANAGERS

REGISTRAR TO THE OFFER

{Ungudind) {Linaudind) {Audited |

Tota! Irome from Dperations

Net Peofil { [Lassh for the period (befor fas
Excaptional kems]

Met Peofit | [Lassh for the perod before fax
(afler Exgapional tams)

M Peofit | (Losss) for the period afier tax
&fler Excephiong! fems|

Tota! Comprehensive income for the pariod

and other comprehansve ncome (after |

Ciuted

NOTES:

(Compnsing Peofrifoss, for the penod (afler )

Paichap equity share capial {fzce value of 110 each)

Reseries {eschidng revaluglion resenves & shosn
in the Audied Balanne Shest of previous yedr|

Eamings Per Share (of 10 each} {for Conlinuing &
dscminusd dpemaions)
Basic

10,539.01 1275605 3408

82157 145404 £985.70

f21.97 145404 | 340595

590.15 14367 283650
351753

715

a,067.58
3715

(283.13)
40715

4312894

19.1
19.31

3186
3358

925
9%

The above is an exiract of the delailed formal of Quarterly and Annual Resulls filed
with the stock exchange under Regulation 33 of SEBI (Listing obSgations and
disclosure Regquirements) Regulations, 2015, The full format of the Quarterdy tAnnual
Financial rasulls are avaiable an the stock exchange websile www.bseindia.com and

Company website: www.supersales.co.in.

Coimbalore
2807 2023

f‘i‘ﬁanci”.ep’. in

O behalf of the Board
[d-} SANJAY JAYAVARTHAMNAVELL
Chairman

Prabhadevi, Mumbai - 400 025,
Maharashira, India

Tal.: +01 22 6630 3030

E-mail: tvsscs.ipoi@imfl.com
Investor Grievance E-mail;
grievance.ibdjmfl.com
Website: www. jmfl.com
Contact Person: Prachee Dhun
SEBI| Reqistration No.:
[MNADD00T 0361

Fandurang Budhkar Barg,
Warll, Murnbal — 400 025,
Maharashira, India

Tel.: 31 22 4325 2183
E-mail: tvs.ipofaxistap.in
Investor Grievance E-mail:
complaintsi@axiscap.in
Website: www.aoscapital oo.in
Contact Person: Pavan Maik
SEBI Registration No.:
(NMO0O01 2029

Mumbai — 400 093

Maharashtra, India

Tel.: +91 22 6157 3000

E-mail: fwsscs_ipoi@ipmongan.com
Investor Grievance E-mail;
investorsmb, jpmiplEjpmongan. com
Website: www jpmip!.com

Contact Person: Nidhi Wangnoo
{Saarthak Soni

SEBI Registration Mo.:
INMODG00ZET0

Bandra-Kurla Complex Bandra (E),
Mumbxas — 400 051

Maharashira, India

Tel.: #8122 3370 4300

E-mail:

dl.tvsscs.ipoi asia bnpparibas.com
Investor Grievance E-mail:
indiainvestors careifasia.bnppank
as.com

Website: www.bnpparibas.co.n
Contact Person: Anurag Verma
SEBI Registration No.:

INMDOO0 1534

Secunties Limited)

801 - 804, Wing A, Building No 3,
Inspire BKC, G Block,

Bandra Kurla Complex, Bandra
Easl, Mumbai - 400 051,
Maharashtra, India

Telephone: +91 22 40049 4400
Email: tvs.ipof@nuvama.com
Investor grievance email:
customersanice. M nuvama.com
Website: www nuvama.com
Contact Person: Lokesh Singhi /
Lokesh Shah

SEBI regisiration no:

INBADDD01 3004

AXIS CAPITAL ‘ : A’ ‘ Ttirme
A M FINANCIAL A JPEMorgan [¢ll BNP PARIBAS nuvama eqQuirus LINK ritim
JM Financial Limited Axis Capital Limited J. P. Morgan India Private Limited | ENP Paribas H_u'u_arnq Wealth Management | Equirws Capital Private Link Intime India Private
7" Floor, Cresgy 1" Floor, Axls House, J.P. Morgan Tower, OF C.5.T Road, [ BNF Paribas Housa, 1-North Limited _ Limitad Limited

Appasaheb Marathe Marg, C-2 Wadia Intemational Center, | Kalina, Santacruz East, Avenue, Maker Maxily, {formerly known a5 Edelweiss | 12 Flaor, C Wing, Marathan | C 101, 1st Floor, 247 Park,

Futurex, M M Joshi Mang,

Lower Parel, Mumbai — 400013,
Maharashira, India

Tel.: +91 22 4332 0734

E-mail: tvs.ipo@equirus.com
Investor Grievance E-mail:
weslorsgrievan ceequirus. com
Website; www equirus.com
Contact Person: Mrunal Jadhav
SEBI Registration No.:
INMOO0D11 286

LE.S. Marg, Vixhroli West,
Mumbai — 400 DE3,
Maharaghira, India

Tel.: #31 510 811 4048
E-mail; tvs.ipo@linkintime.co.in
Investor Grievance Email;
bvs.ipod@linkintime.co.in
Website: www.linkintime.co.in
Contact Person: Shanti
Gopalkrishnan

SEBI Registration No.:
INRODDODA05E

* Pursuant to order passed by Hon'ble National Company Law Tribunal, Mumbai Bench dated Apeil 27, 2023, the merchant banking business of Edelwetss Financial Senvices Limited has demerged and now transferred to Nuvama Wealth Managemant
Limited and therefore the said merchant banking business is partof Muvama Wealth Management Limited.

All capitalized terms used harain and not specifically dafined shall have the same meaning as ascribed o tham in the DRHP,

Place: Chennai
Date: July 28,2023

For and on behalf of TWS Supply Chain Solutions Limited

Sdl-
P D Krishna Prasad

Company Secretary and Compliance Officer

TVS SUPPLY CHAIN SOLUTIONS LIMITED iz proposing, subject to applicable stabutory and reguiatory reguirements, receipt of requisite approvals, markei conditions and other considerations, io make aninifial public offering of its Equity Shares and has
filed the DRHP with SEBI on April 27, 2023, The DRHP 5 available on the website of SEB| at www.sebd gov.in, a5 well 25 on the websites of the Stock Exchanges i.e. BSE and NSE al waw. bseindia.com and www.nseindia.com, respectively, and is avalable
on the websites of the BRLMs, i.e. JM Financial Limited, Axis Capital Limited, J. P. Morgan ndia Private Limited, BNP Paribas, Muvama Wealth Managament Limited (formerly known as Edelweiss Secunities Limited) and Equirus Capital Private Limited at
www.imil.com, waw_axiscapital.oo.in, wanw iomipl.com, www bnpparibas.coin, www nuvama.com and wwwegquirus.com, respectively. Any potential mvestor should note that investment in equity shares involves a high degree of risk and for dedails
relating to such risk, please see the section enfited "Risk Factors” beginning on page 83 of the DRHP, Patential investors should not rely on the DRHP filed with SEBI for making any investiment decision,
The Equity Shares have nod been and will not be registersd under the United Stales Securibes Act of 1933, as amended ["U.S, Securities Act”) or any ather applicable law of the Uniled Stales and, unless soregistered, may not be offered or sold within the
Unitad States excapt purswant toan exemption from, or in a transaction not subject to, the registration requirements of the U.5. Securities Act and applicable state securities laws. Accordingly, the Equity Sharas are being offerad and sold (a) in the United
States ondy to *gualified insfitutional buyers” (as defined in Rule 144&wnder the LS. Securites Act and referred toin the Draft Bed Hemring Prospectus as "U.S. GIBs"), in private ransaciions exermpt from the registration requirements of the .S, Securiies
Act, and (b) outside of the United States i offshore Iransactions as defined in and in comgpdiancs with Regulation 5 and the applicable laws of the jurisdiction where those offers and sabes are made. There will be no public offering inthe United States

Aclinerors 1R

Kolkata
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DAY 1 PICKINGS PEGGED AT ¥12 CRORE

Will Rocky Aur Rani

JAN VISHWAS: EASIER TO DO BUSINESS |

e How JVB
carry Barbenheimer iz e

The provisions of
"imprisonment and
fine" have been
removed in case of 42
violations,

Provisions) Bill on
Thursday, paving the
way for the
decriminalisation of

momentum ahead?

ALOKANANDA ' i i
. Imprisonment
ﬁ:@'gﬁmg;"% VIfTAL S-I;ATS - Poxcfiica hundreds of offences. In removed in 3 cases and
' 5 -
Performance of some § Penngbay all 42 Acts have been finesin10.1n 69
recent releases Lifetime Recr) ! sections, iImprisonment
E'AF::‘tANaljcf)er?}F;'sk ;ATIEST amended. Mukesh andfine 'have been
irectorial effort, RockyAur Rani 120 i
Ki Prem Kahawni,which hit the Jag°ta expla NS the key .conv.erted to p.enalty,
screens on Friday, is expected to features of the Bill and Lrgﬁczgcgrgfg;l;nal fvin
rakein¥12 croreon Day1,going 12 how it will improve 5 oaeos o fil y
by advance booking trends.The — . . ,
multi-starrer was released ease of doi ng business converted to penalty in
across 3,500 screens in the R S U 0 90 18 cases.
home market. Imprisonment
yeaIng?t]; JIm comes sever e Why Jan Vishwas Bill JVB) (Lack of) Ease of doing business [)eerzg‘gfaﬁ:’etj'{;elzas
hislast,Ae Dil Hai Mushkeil which — e 7 JAN VISHWAS MEANS OVERTHE RECENT years, to enhance ease of sections, imprisonment
grossed ¥161 croreathomeand confidence of the people or doing business, more than 39,000 compliance  removed and fines
I238croreworldwide. = |[ENSSERREIAS LSS 20 T 30 confidence in people. In COMPLIANCE requirements have been reduced, and more enhancedin 18 and

5 essence, what is meantis the
confidence of the peoplein the
government and government in
people. The Bill seeks to amend
in one stroke 42 existing Acts
administered by 19 ministries,
related to various areas of
business and human activities,
to contemporarise the way
offences are dealt with. In all,
183 provisions are being
amended to decriminalise
offences that are "minor,
procedural and technical.”
Some of the key Acts being

than 3,400 legal provisions have been
decriminalised. Also, 1,486 "obsolete Acts"
have been scrapped and 76 more are to be
repealed via a separate Bill passed by Lok
Sabha onThursday. This takes the total number
of such laws off the statue book between 2014
and 2023 to 1,562. The JVB goes much further
than what has been done so far and seeks to
address the fear of heavy punishment and
imprisonment in 42 laws dealing with the
business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing business in India, 26,134
provide forimprisonment.

According to movie ana-
lyst and critic Taran Adarsh,
by Thursday 10.30 pm,a total
of 74,075 tickets had been
sold across national chains
(PVR: 40,375;INOX: 22,450;
Cinepolis: 11,250).

Industry tracker Sacnilk
noted that the movieregistered
a 12% occupancy in the Hindi
market during morning shows.

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara

compounding has
been introduced for 6
offences. Fine and
penalty may sound the
same, butin legal terms
fines can be imposed
by the courts on
completion of
prosecution that
involves lengthy court
procedure. Penalties
do not involve court
proceedings, and are
imposed for non-

REQUIREMENTS HAVE
BEEN REDUCED

LEGAL PROVISIONS
HAVE BEEN
DECRIMINALISED

Source: Industry
estimates

WA,

Capital, provided the buzz sus-
tains aftera good opening.

RRKPK opened aweek into
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of ¥90 crore,
¥30 crore and 100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth’s Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in a recent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to

amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-
laundering.

"OBSOLETEACTS"
HAVE BEEN
SCRAPPED

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term

Technology Act, thereis a
provision of 3-year jail term

and/or ¥500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5

An average Indian manufacturing enterprise
with over 150 employees deals with 500-900
compliance obligations a year, with the annual
"cost" of 1.2-1.8 million for each.

compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

Who willimpose penalties

THE GOVERNMENT of India may

appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of
decriminalisation of minor

offences, the government has
set up a Working Group of

officers may summon individuals
for evidence and conduct

million. Under the Patent Act, in
place ofa 100,000 fine, a penalty

extending up to 3 years and a fine

get back to 90% of pre-Covid extending up to £5,000.

levels. Within the regional
genre too, filmsarenotdoing
consistently well, leaving
occupancy lower than pre-

The Bill proposes to replace
this with a penalty of 2800,000.
Under the Information

of 500,000 is proposed for
selling a falsely represented
article as patented in India.

inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

functionaries.

industry associations, legal
experts, and government

formances, Hindi content likely breach 30% levels,indi- Covid levels.
FORM G (REVISED)

INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES OMLY. THIS IS NOT APROSPECTLUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OF SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, IRECTLY OR INDIRECTLY QUTSIDE INDIA.

[Under Regulation 364 1)10f the Insalvency and Bankruptey Boand of India Pu BLlc ANNGU NCEM E"T
{Insolvency Resolufion Process for Corporate Persons) Regulations, 2016
RELEVANT FARTICULARS
1, | Name of the corporate debbar atang with M/s Bhadreshwar Vidyut Private Limited
PAN! CBN/ LLP M. CIN: VA0 THRO0TGATOE3 283
2. | Address of tha registered office Maw No. 16, Old Ko, 41, Ground Floor
Thomas Nagar, Litte Mount, Saidapet,
Chennai Tamil Nadu - BO0015 Supply Chain
3 | URL of website Met Available ! Solutions
4, | Dalails of place where majority of Soxd Village Bhadreshwar, MUNDRA, Kutch, Please scan this QR
Bssets are locatad Gujarat, 370405 cade o view the Motice

Instalesd capaniy of main productsisenvioes

G, | Quaslity ard vl of main products’
services sald in FY21-22

7. | Number of emplovess § workmen

8, | Further details mciuding last avellable
firancial slalements [wilh schadides) of twa
years, lists of crediars. redewant dates far
subigiaen] envents al Ihe prociss ang
gvailebia at

4. | Eligibiity for rezcéution applicants undsar
section 254Ny of the Code 5 avaitable at;

2150 MW coal-based thermal pawers plant
INR 208.27 Cr (FY21-22)

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Cur Company was originally incorporated as “TVs Logistics Senaces Limited” in Madurai, a public iimiled company under the Companies Act, 1956, purswant ko a cerlificale of mcorporation dated Movember 16, 2004 and ceriificate of commencement of
business dated November 28, 2004 ssued by the Registrar of Companies, Tamil Nadu. Thereafter, the name of our Company was changed 1o its present name, “TVS Supply Chain Solutions Limed”, pursuant fo 8 special resolution passed in the exira-
ordinary ganeral meeting of the Shareholders held on November 19, 2018. Consequantly, a cerificate of incorporation pursuant to change of name dated February 27, 2019 was issued by the RoC to reflect the change in name. For further detads relating 1o
the changes in registered office of our Company, see “History and Cerfain Corporate Matfers "on page 232 of the Drast Red Herring Prospecius. ("DRHP™).
Ragistered Office: 10 Jawahar Road, Chokkikulam, Madurai - 625 002, Tamd Nadu, India; Corporate Office: No.58, Eldams road, Teynampet, Chennai - 600 018, Tamil Nadu, India; Tel: + 81 44 68857777; Website: waw tvescs com;
Contact Person: P D Krishna Prasad, Company Sacretary and Compliance Officar; Tel.: +91 44 6685 7777, E-mail: cs.compliance@tvsscs.com; Corporate identity Number: UG3011 TN2004PLCO54655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [»] EQUITY SHARES OF FACE VALUE OF T 1 EACH (“"EQUITY SHARES™) OF TVS SUPPLY CHAIN SOLUTIONS LIMITED ("OUR COMPANY™ OR THE “ISSUER") FOR CASH AT APRICE OF T [«] PER
EQUITY SHARE (INCLUDING APREMIUM OF ¥ [«] PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO ¥ [*] MILLION (“*OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO ¥ 7,500 MILLION {THE "FRESH ISSUE") AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«]

32 employees (currently)

Website: hitps: [fwww.cirpbwpl.in/
Drive Link: hitpsiiiee googie comidrive/lolders!
TledUARSED 2LIdAT 2xgwt - WBONUskaxAm3

Or windhy mail on girp.byplkEamail. com
Website: hitps:Swaw. cirpbwpdind

Drive Link: hitpsidrve goodgle comidriveTolders)
1UedUABAGDZUIdAT Zxgw-WHONU slaxAm3

Qr windiy mail an girp. bvplEgmail.com
O8-August-202 3 (Revised)
14-August-2023 (Revisad)

10 Liast date for receipd of expresson of inlerssl
1] el ol issue of provisional lis) of

proepective rasalution appicants
12| Last date for submission of objectons to | 19-August-2023 (Revised) MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [« | MILLION BY T.5. RAJAM RUBEERS PRIVATE LIMITED (COLLECTIVELY, THE "PROMOTER SELLING SHAREHOLDERS"),
prowisianal list UP TO 15,858,470 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TATA CAPITAL FINANCIAL SERVICES

13| Pracess email 1D 4o sumit E0I cirp.bypliZigmaail.com

Medtar The nitation for Eal ls subjeet o ihe Hon e MCLT Channal order relating 1o ra-running of the process
from imdtation of Eols stage and the extension of Bre gramed by the Homble MCLT

Date 24 July 2025
Place : Mew Dalhi

LIMITED, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [« ] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO ¥ [«] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, “INVESTOR SELLING SHAREHOLDER"), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO 7 [#] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A [“OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED AS "SELLING SHAREHOLDERS™ AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE "OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE [#]% OF OUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potential Biddars may nota the following:

a) Asdisciosad on paga 81 of the DRHP, our Company, in consultation with the BRLMs, was considaring a furthar issue of spacified sacurities aggragating up to ¥ 1,500.00 million, through a private placemant, prefarential offer or any other method as
may be permitied under applicable law to any person|s), at its discretion, prior to filing of the Red Hemng Prospectus with the KoC ["Pre-IPO Placement™). As communicated in the Fublic Anmouncement dated July 7, 2023 and pursuant to the
rezolution dated July 3, 2023 passed by our Board of Divectors, our Company had undertaken a Pra-IPO Placement of 4, 166 666 Seses E CCPS agaregating to ¥ 750,00 million.

b) Purseant 1o 2 resolubion dated July 27, 2023 of cur Board of Directors and share subscrplion agreernent dated July 20, 2023, read with the firs! amendment agresment dated July 26, 2023, entered inlo by our Company and 58| Life Insurance
Company Limited. our Company has allotted Equity Shares to 381 Life Insurance Company Limited in the Pre-IP0 Placement in the manner s st forth below:

Hitesh Goal

Resolulion Professanal for Bhadreshwar Vidyut Private Limited
Regisiration Ne.: |BEIPAOM APPI1405201 8201912224
Correspondence Address: Alvaraz & Marsal India Prafessionals Services LLP,
17 Floor B Wing Prius PRalinuam Towar, Sakal Naw Delhi, Delbi - 110007

SUPER SALES INDIA LIMITED

Regd. Office: 34-A, Kamara| Road, Coimbatore - 641018

S

T CIN : |—17111T2'|:|3'3; PLC001109 I : Date of allotment Number of Equity Shares Price per Equity Share (¥) Total consideration (¥ in million) Mame ofthe allottee
mail o 551E a3 maa.com el wWww.suparsales. co.n
J UHEDITED FINANCIAL HE;“LTE July 27 2023 4 110,695 187.00 To0.00 SB| Life Insurance Company Limitad
¢) Thealloties is not connected to our Company, Promalers, Promoter Group, Directors, KMPs, Subsidiaries or Group Companies and their directons or key managenal persannel in any manner,
FOR THE QUARTER ENDED 30TH JUNE, 2023
1
tin Lakhs) BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER
Particulars ARG [ A enanciar | AA¥scarmaL | JPMorgan Il enerarieas | A nuvamal == equirus|  LINKintime
5 0.0 0082002 6.5 JM Financial Limited Axis Capital Limited J. P. Morgan India Private Limited | ENP Paribas Nuvama Wealth Management | Equirus Capital Private Link intime India Private
naudted) | (Unauciies) |y 7" Floor, Cnergy, 1" Floor, Axis House, J.P. Morgan Tower, Off C.5.T Road, | BNP Paribas House, 1-North Limited" Limited Limited
; " : Appasahed Marathe Marg, -2 Wadia Intemational Center, | Kalina, Santacruz East, Avienue, Maker Maxity, Tarmerly known o Edalweiss 12" Floor, C Wing, Marathon C 101, 1st Floor, 247 Park,
el T 'Il -
ot Income from Operations 103901 | 1278675 | 34T Prabhadevi, Mumbal - 400 025, | Pandurang Budhkar Marg, Murmbal — 400 008, Bandra-Kuria Complex Bandra (E}. unties Limited) Fulurex, N M Joshi Marg, L.B.S. Marg, Vikhroli West,

801 - 804, Wing A, Building No 3,
Inspire BKC, G Blocx,

Bandra Kurla Complex, Bandra
East, Mumiai - 400 051,

Murmbal — 400 051
Maharashira, India
Tel.; +81 22 3370 4000

E-mail;

Mumbai — 400 0OB3,
Maharashira, India
Tel.: +81 510 511 4949

¥orli, Mumbai = 400 025,
Maharashtra, Indig
Tel.: +91 22 4325 2183

Lower Parel, Mumbai - 400013,
Maharashira, India
Tel.: +81 22 4332 0T34

Maharashira, India
Tel.: +91 22 6157 300
E-mail: tvsscs_ipod@ijpmongan.com

Maharashtra, India
Tel.: +91 22 6630 3030
E-mail: tvascs.ipo@jmfl.com

N Profi { [Loss) foe the pericd (afore t,

Extapional fems| 82147 14544 2 98570

Rl Prol ¢ [Lose) for she paricd Bators L2
iafter Exmapioeal iems)|

Ml Prodl f [Loss) for the pericd afler fax

Basic
Diluded

82147 1AM 340595

18
18

398
1%

92.3
923

NOTES:

The above iz an exiract of the detailed foemat of Quarterly and Annual Resulis filed
with the stock exchange under Regulation 33 of SEBI [Listing obligations and
disclosure Requirements) Regulations, 2015, The full format of the Quarery (Annual
Financial results are available on the stock exchange website weaw bzeindia.com and

Company website: www.supersales.co.in.

Coimbatora
28.07.2023

fi-nanci“. ep. .in

On behalf of the Board
(Sdl-) SANJAY JAYAVARTHANAVELL
Chairman

Investor Grievance E-mail;
grigvance.idgjmfl.com
Website: waw mil.com
Contact Person: Prachee Dhun

E-mail: tvs ipo@axiscap.in
Investor Grievance E-mail:
complaintsi@axiscap.in
Website: www.axscapilal co.in

Investor Grievance E-mail:
imvestorsmb._jpmiph@jpmargan.com
Website: www.jpmipl.com

Contact Person; Nidhi Wangnoo

dl vsscs ipo@asia bnpparibas.com
Investor Grievance E-mail:
indiainvestors. care@@asia. bnppanb
a3.0o0m

Maharashira, India

Telephane: +31 22 4000 4400
Email: l-es.iﬁzn@nu-.'ama com
Investor grievance email:
cuslomersendos mbiEnuvama,com

E-mail: tvs.ipo@equirus.com
Investor Grievance E-mail:
investorsgievanceiequins.com
Website: wanw.aquirus.com

E-mail: tvs.ipo@linkintime co.in
Investor Grievance Email:
tvs.ipe@linkintime.co.in
Website: www linkinfime.co.in

Data: July 28, 2023

{afler Exmepional ems) 5005 | 104387 [ 283680 SEBI Registration No.: Contact Person: Pavan Nalk | /Saarthak Soni Website. www.bnppanbas.con | ywapeite: www nuvama.com Gontact Person: Mrunal Jadhav | Contact Person: Shanti

= o : _ INMOODO10361 SEBI Registration No.: SEBI Registration No.: Contact Person: Anurag Verma | eontact Parson: Lokesh Singhi /| SEBI Registration No.: Gopalkrishnan

Total Compehersiié beome for e perind INMO00G1 2029 INMOCO0D2970 SEBI Registration No.. Lokesh Shah INMO0D011256 SEBI Registration No.:

(Comprising Proftéioss) for fhe penod |ater tax) ~ . _ INME00011534 SEBI ragistration no: INRODOOO405E

and nher comprete e noome [afir L)) £,087 .38 [283.13)| 353783 INBADDD0 1 3004

Paid-up equity share captal (Face valua 2 10 each] 0715 107 15 715 * Pursuant to order passed by Hon'ble National Cormpany Law Tribunal, Mumbal Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now fransferred to Nuvama Wealth Management
! Limited and therefore the said rmerchant banking business is part of Muvama Wealth Managemant Limited.

Reserves {exchuding revaluation reserses as shown All capitalized lerms used harein and nol specifically defined shall have the same meaning as ascribed to them in the DRHP.

in the Audied Baance Sheet of previous year) 4312884 For and on behalf of TVS Supply Chain Solutions Limitad

Eamings Per 3hare jof 110 each) (for Candouing & Sdl-

discontinued operatons| Placa: Chennai P D Krishna Prasad

Company Secretary and Compliance Officer

TVSSUPPLY CHAIN SOLUTIONS LIMITED is proposing, subject lo apphicable stalutory and regulatory requirements, receiptol requisite approvals, marke! conditions and other considerations, to makes an initial public offering of its Equity Shares and has
filed tha DRHP with SEB| on April 27, 2023, The DRHP is available on the website of SEBI at www.sebi.gov.in, as well as on the wabsites of the Stock Exchanges e, BSE and NSE at www.bseindia.com and www nseindia.com, respectively, and is available
on the websites of the BRLMs, i.e. JM Financial Limided, Axis Capital Limited, J. P. Morgan india Private Limited, BMP Paribas, Muvama Wealth Management Limited {formerly known as Edefweiss Securifies Limited) and Equinis Capifal Private Limited at
www il ccm, www, axiscapital co.in, www jpmipl.com, www.bapparibas.co.in, waw.nuvama,com and www.equires.com, respeclively. Any potential imvestor should note that investment in equily shares involves a high degree of nsk and for details
ralating to such risk, please sea the saction antiled "Risk Factors” haginning on page 83 of the DRHP. Potantialivvastors should not rely on the DRHP filad with SEBI for malking any investmant decision.
The Equity Shanas have not been and will not ba registarad under the Uinited Statas Securities Actof 1933, as amended (“U.5. Securities Act™) or any other applicable law of the United States and, unless so ragistered, may not be offerad ar sold within the
United States except pursuant to an exempbon from, of in a fransaction nof subject to, the registration requirements of the U.5. Securities Act and applicable siate securites laws. Accordingly, the Equity Shares are being offered and sold (a) in the United
States only fo “gualified insttutional buyers” (as defined in Rule 144A under the L. 5. Secunties Act and referred toin the Draft Red Hermring Prospectus as “U.8. QIBs™), in private fransactions exempt from the registration requirements of the U.S, Securiies
Act, and (b} outside of the United States in offshare Iransactions as defined in and in compliance with Regulation 5 and the applicabla laws of the jurisdiction where thase offers and sales are made. There will be no public offering in the United Slates,

New Delhi

Adfacrors 180
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@ DAY 1 PICKINGS PEGGED AT ¥12 CRORE

JAN VISHWAS: EASIER TO DO BUSINESS

Will Rocky Aur Rani

[ HowlJVB
carry Barbenheimer ::i e

momentum ahead?

Provisions) Bill on
Thursday, paving the

The provisions of
"imprisonment and
fine" have been

way forthe olaions, e
ALOKANANDA -VlTAL STATS = g decriminalisation of imprisonment
ﬁ:@l&ﬁ?s&s , : X Boxoftice hundreds of offences. In removed in 3 cases and
. Performance of some g Opening Day finesin 10.1n 69
e o o all, 42 Acts have been

KARAN JOHAR'S LATEST

amended. Mukesh

sections, imprisonment
and fine have been

directorial effort, Rocky Aur Rani 120 i
Ki Prem Kahani. which hit the Jagota explains the key converted to penalty,
screens on Friday, is expected to features of the Bill and Imprisonment is :
rakein ¥12 croreon Day 1,going 12 how it will improve converted to penalty in
by advance booking trends.The — . . 2 cases and fine .
multi-starrer was released = SN SEEE. 000 ) ease of domg business converted to penalty in
across 3,500 screens in the 90 18 cases.
home market. Imprisonment
Johar's film comes seven . . . . removed but fine has
years after the suceessful un of s Why Jan Vishwas Bill JVB) (Lack of) Ease of doing business been retained in 14
hislast,Ae Dil Hai Mushieil which — e JAN VISHWAS MEANS OVERTHE RECENT years, toenhanceeaseof  sections, imprisonment
grossed¥161croreathomeand R Sl T TR confidence of the people or doing business, more than 39,000 compliance  removed and fines
3238 croreworldwide. 30 confidence in people. In COMPLIANCE requirements have been reduced, and more enhanced in 18 and
According to movie ana- 5 essence, whatis meant is fche REQUIREMENTS HAVE than;,{;oo.legal provisions have been compounding has
lyst and critic Taran Adarsh, —_—bic confidence of the peoplein the decriminalised. Also, 1,486 "obsolete Acts" been introduced for 6
byThursday10.30 pm,atotal (SR et il government and government in BEEN REDUCED have been scrapped and 76 more are to be offences. Fine and
of 74,075 tickets had been 100 people. The Bill seeks to amend repealed via a separate Bill passed by Lok penalty may sound the
sold across national chains in one stroke 42 existing Acts Sabha onThursday. This takes the totalnumber  same, but in legal terms
(PVR: 40,375; INOX: 22,450; administered by 19 ministries, of such laws off the statue book between 2014 fines can be imposed
Cinepolis: 11,250). . 14.5 related to various areas of and 2023 to 1,562. The JVB goes much further by the courts on
I%d‘ﬁSt% tracker Sgcml}; | cimer business and human activities, LEGAL PROVISIONS than what has been done so far and seeks to completion of
hoted that the move registered to contemporarise the way address the fear of heavy punishment and ionth
a 129% occupancy in the Hindi . HAVE BEEN ¢ ) 3 : : prosecution that
pancyin Source:Industry offences are dealt with. In all, imprisonment in 42 laws dealing with the involves lenathy court
market during morning shows. estimates 183 provisions are being DECRIMINALISED gtny

The lifetime box office rev-
enues from the film are
expected to be in the range of
%120 crore, estimates Elara
Capital, provided the buzz sus-
tains aftera good opening.

RRKPK opened aweek into
two big-ticket Hollywood
releases — Oppenheimer and
Barbie — thatlogged a strong
first weekend, givinga much-
needed boost to theatre occu-
pancy levels in July.

Karan Taurani, senior VP at
Elara Capital, says the perfor-
mance of Hindi films continues
to be below par with “no film
reporting a positive surprise in
box office collections since May”.

“The box office collection
for a movie of this (RRKPK's)
scale remains at least 30%
below pre-Covid benchmarks,”
he adds. In terms of recent per-
formances, Hindi content

remainsalaggard sinceThe Ker-
ala Storyreleased 12 weeks ago.
Hollywood came to the rescue
this month with three releases
— Mission Impossible, Barbie
and Oppenheimer — that are
expected to report lifetime box
office collections of ¥90 crore,
¥30 crore and %100 crore,
respectively,helping occupancy
levels to move up around 26%.

Analysts expect the box
office momentum to spill over
to August with two big releases
lined up — Rajinikanth’s Jailer
on August 10 followed by
Gadar 2. September could be
the strongest, thanks to the
release of SRK-starrer Jawan
and theatre occupancy will

catinga quarterly occupancy of
25-26% for Q2FY24.

“Hindi content would
need to make a strong come-
back and large films need to
emerge successful on a con-
sistent basis if annual occu-
pancy levels in FY24 are to
move up to 27-28%,” Elara
wrote in a recent report.

Experts say, the Hindi film
industry must improve the
quality of VFX and come up
with franchise-led films, a la
Hollywood, if footfalls are to
get back to 90% of pre-Covid
levels. Within the regional
genre too, filmsare not doing
consistently well, leaving
occupancy lower than pre-
Covid levels.

amended to decriminalise
offences that are "minor,
procedural and technical.”
Some of the key Acts being
amended are those pertaining
to forests, drugs and cosmetics,
food safety and money-

laundering.

lllustrative examples of change

UNDER THE Agricultural Produce
(Grading and Marking) Act, 1937,
counterfeiting of grade
designation marks is punishable
with imprisonment for a term
extending up to 3 years and a fine
extending up to Z5,000.

The Bill proposes to replace
this with a penalty of 2800,000.

Under the Information

WA

"OBSOLETEACTS"
HAVE BEEN
SCRAPPED

Technology Act, thereis a
provision of 3-year jail term
and/or ¥500,000 fine for leaking
personal information. It will now
be converted into a fine of 2.5
million. Under the Patent Act, in
place ofa 100,000 fine, a penalty
of 500,000 is proposed for
selling a falsely represented
article as patented in India.

business world. According to an Observer
Research Foundation report, among the
69,233 odd compliance provisions that
regulate doing businessin India, 26,134
provide forimprisonment.

An average Indian manufacturing enterprise

with over 150 employees deals with 500-900
compliance obligations a year, with the annual
“cost" 0of ¥1.2-1.8 million for each.

Who willimpose penalties

THE GOVERNMENT of India may
appoint one or more
adjudicating officers for the
purpose of determining
penalties. The adjudicating
officers may summon individuals
for evidence and conduct
inquiries into violations of the
respective Acts. It also specifies
the appellate mechanisms for

procedure. Penalties
do notinvolve court
proceedings, and are
imposed for non-
compliance.So a
change offine to
penalty reduces
burden on both the
businesses and courts.

persons, aggrieved by an order
passed by an adjudicating
officer/authority. To continue
with the process of

decri
offences, the government has
set up a Working Group of
industry associations, legal
experts, and government
functionaries.

minalisation of minor

likely breach 30% levels, indi-

FORM G (REVISED)
INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR M/S BHADRESHWAR VIDYUT PRIVATE LIMITED
OPERATING IN POWER SECTOR AT GUJARAT

[Under Regulation 364{1)of the Insolvency and Bankruptey Board of India
{Insolvency Resolufion Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

1. | Wame of e corparate debior akng with M/'s Bhadreshwar Vidyut Private Limited

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
SUBSCRIBE FOR UNITS OR SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, IRECTLY OR INDIRECTLY QUTSIDE INDIA

PUBLIC ANNOUNCEMENT

PAR CIN/ LLP Mo. CIN: U40101TH2007GAT06E3283
2, | Address of the registered office Mew No. 16, Old No. 41, Ground Floor
Thomas Nagar, Litlle Mount, Saidapet,
Chennal Tamil Nadu - 600015 Supply Chain
3. | URL of websile Mot Available s Solutions
4. | Details of place where majority of fxed Village Bhadreshwar, MUNDRA, Kulch, Please scan this QR
Bs8ets Ane lncaked Gujarat, 3704085 code 1o view the Nalice

3. | Imstadesd capacty af main produclisenioes

8, | Quanlity and valws of main products!
services sold in FY21-22

7. | Kumbsr ol emploeees | workmsn

8. | Further cefails nchuding lass avallable
finameial statemends [with schadules] of twa
years, lists of crediars. relevant dates for

subsagquant evants of tha process an
gvalable gt

4. | Eligibidty fior rescéution spplicants undsar
section 28210} of the Code is available al.

20150 MW coal-based thermal power plant
INR 208.27 Cr (FY21-22)

TVS SUPPLY CHAIN SOLUTIONS LIMITED

Dur Company was originally incorporated as “TV'S Logistics Senicas Limited” in Madurai, a public limited company under the Companies Act, 1956, pursuant to a cerlificate of incorporation dated Movember 16, 2004 and ceriificate of commencement of
business dated November 28, 2004 issued by the Registrar of Companies, Tamil Madu. Thereafter, the name of our Company was changed to its present name, “TVS Supply Chain Solutions Liméted”, pursuant fo a special resolution passed in the exira-
ordinary general meeting of the Sharehodders held on November 19, 2018, Consequently, a cerdificate of incorporation purswant to change of name dated February 27, 2019 was issued by the RoC 1o reflect the change in name. For further detads relating 1o
the changes in registerad office of our Company, see “History and Cerain Corporate Matfars"on page 282 of the Draft Red Herring Prospecius. ("DRHP).
Registered Office: 10 Jawahar Road, Chokkikulam, Madurai — 625 002, Tamé Nadu, India; Corporate Office: No 58, Eldams road, Teynampet, Chennai — 600 018, Tamil Nadu, India; Tel: + 81 44 6885TTTT, Wabsite: waw Ivescs com;
Contact Person: P D Krishna Prasad, Company Secretary and Compliance Officer; Tel.: +81 44 6685 7777, E-mail: cs compliance@tvsscs com; Corporate ldentity Number: UG3011 TN2004PLCO54655

NOTICE TO INVESTORS (“NOTICE")

INITIAL PUBLIC OFFERING OF UP TO [»] EQUITY SHARES OF FACE VALUE OF ¥ 1 EACH ("EQUITY SHARES™) OF TVS SUPPLY CHAIN SOLUTIONS LIMITED ("OUR COMPANY" OR THE "ISSUER") FOR CASHAT APRICE OF ¥ [«] PER
EQUITY SHARE (INCLUDING A PREMIUM OF ¥ [«] PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO ¥ [*] MILLION (“OFFER"). THE OFFER COMPRISES OF AFRESH ISSUE OF UP TO [«] EQUITY SHARES AGGREGATING
UP TO ¥ 7,500 MILLION (THE "FRESH ISSUE™) AND AN OFFER FOR SALE OF UP TO 20,007,160 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION, COMPRISING OF UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [«]
MILLION BY TVS MOBILITY PRIVATE LIMITED AND UP TO 50,000 EQUITY SHARES AGGREGATING UP TO ¥ [« ] MILLION BY T.5. RAJAM RUBEERS PRIVATE LIMITED (COLLECTIVELY, THE "PROMOTER SELLING SHAREHOLDERS"),
UP TO 15,858 4T0 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY OMEGA TC HOLDINGS PTE. LTD., UP TO 1,454,880 EQUITY SHARES AGGREGATING UP TO ¥ [«] MILLION BY TATA CAPITAL FINANCIAL SERVICES
LIMITED, UP TO 100,000 EQUITY SHARES AGGREGATING UP TO < [«] MILLION BY KOTAK SPECIAL SITUATIONS FUND, UP TO 100,000 EQUITY SHARES AGGREGATING UPTO 2 [«] MILLION BY MAHOGANY SINGAPORE COMPANY
PTE. LTD AND UP TO 100,000 EQUITY SHARES AGGREGATING UP TO % [«] MILLION BY TVS MOTOR COMPANY LIMITED (COLLECTIVELY THE, "INVESTOR SELLING SHAREHOLDER"), AND UP TO 2,293,810 EQUITY SHARES
AGGREGATING UP TO % [#] MILLION BY OTHER SELLING SHAREHOLDERS AS SET OUT UNDER ANNEXURE A [("OTHER SELLING SHAREHOLDERS"). THE PROMOTER SELLING SHAREHOLDERS. INVESTOR SELLING
SHAREHOLDERS AND OTHER SELLING SHAREHOLDERS, COLLECTIVELY REFERRED A3 "SELLING SHAREHOLDERS™ AND SUCH OFFER FOR SALE BY THE SELLING SHAREHOLDERS, THE “OFFER FOR SALE"). THE OFFER
WILL CONSTITUTE [«]% OF QUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.

Potential Bidders may note the following:

a) Asdisclosed on page 81 of the DRHP, our Company, in consultation with the BRLMs, was considering a further issue of spacified sacurities aggregating up ta T 1,500.00 millian, through a private placemeant, prefarential offer ar any other method as
may be permitied under applicable taw to amy persons), at its discretion, prior to filing of the Red Herring Prospectus with the BoC ("Pre-IPO Placement™). As communicated in the Public Announcement dated July 7. 2023 and pursuant to the
resodulion dated July 3, 2023 passed by our Board of Directors, our Company had underaken a Pre-IPO Placement of 4, 166, 666 Seres E CCPS agaregating o ¥ T50.00million.

b} Pursuant to a resolubion dated July 27, 2023 of our Board of Directors and share subscription agreement dated July 20, 2023, read with the first amendment agreement dated July 26, 2023, entered into by our Company and 381 Life Insurance
Company Limited, cur Company has allotted Equity Shares to 581 Life Insurance Company Limited i the Pre-lP0 Placement in the manner as set forth below:

Date of allotment Mumberof Equity Shares Price per Equity Share ()
July 27, 2023 4,010,695 187.00

¢ The allottes is not connected to our Company, Promoters, Promoter Group, Directors, KMPs, Subsidiaries or Group Companies and their directors or key managerial personnel in any manner,

32 emplovees (currently)

Website; hitps: fwew.cirpbepd,in
Dive Link: hitps:dre google comidrvaTolders!
AUedl A BAED ZLAAT 2wt WBONU s kieAmS

O kindiy mail an cirp.bypkEgmail.com
Website: hitps:'wew.cirpbvpdl.in

Drive Link: hitpsfdme googhe comidrivellnlders!
TUedUAbAED zUIdAT 2egw - WEONUsloxAmS

O &y mail an girp, bepligmisil, com
08-August-2023 (Revised)
14-August-202.3 (Revisad)

10| Lasd date for recedpt of expression of inlerest

1. | Dale ol issoe of provisional lisl of
prospeciiva resalution appicans

12 [ Last dinbe for submission of objectons to
prowvisiana list
13.] Pracess email ID 1o subimit DI cirp. bwpligmiail.com
Mete: The ndlatiendor Ealis subject o the Hon'ie NCLT Chennal order relaing 1 re-rumiing af the process
freen irvvilation of Eols slage and the extension of e granied by the Homble MOLT

Darte @ 29 Judy 2035
Place : Mew Delhi

18-August-2023 (Revised)

Hitesh Goel

Rasciulion Pralessianal for Bhadreshwar Vidyut Private Limited
Registration No.: IBEITPA-Q01IP-PIN4052018-201 12224
Correspondence Address: Alvarez & Marsa India Prolessionals Services LLP,
1" Floar B Wing Prius Plalinum Tower, Sakal Naw Delhi, Delhi - 110017

SUPER SALES INDIA LIMITED

Regd. Office; 34-A, Kamaraj Road, Coimbatore - 641018

CIN : L1711 TZ1981PLCO01109

Email : ssiivaamaa.com Web: www supersales.co.in

UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER ENDED 30TH JUNE, 2#2{3 g
1 in Lakhs)

Name ofthe allottee
5B Life Insuranca Company Limitad

Total consideration (2 in millicn)
750.00

BOOK RUNNING LEAD MANAGERS

| REGISTRAR TO THE OFFER

1 Months Ended Yaar Ended AXIS CAPITAL = ! Fom b gms
B o o ‘/JM FINANCIAL A J.P.M{}Tgﬂﬂ ﬁ BNF PARIBAS A’nuvumu Se equirus LINKIntime
50.06.2023 30,0636 81507 JM Financial Limited Axis Capital Limited J. P. Morgan India Private Limited | ENP Paribas Nuvama Wealth Management | Equirus Capital Private Link Intime India Private
rsuded) | (Unaudiid) LT ] 7" Flooe, Crergy, 1" Floor, Axis House, J.P. Morgan Tower, Off C.5.T Road, | BNP Paribas House, 1-Morth Limited" Limited Limitad
s . T SIE-EI:I:H o 255 = 3?"},,_'.'; 5 Appasaheb Marathe Marg, C-2 Wadia Intemational Center, | Kalina, Santacruz East, Avenue, Maker Maxity, formerly known as Edeeiss | 12® Floor, C Wing, Marathon | C 101, 1st Floor, 247 Park,
<t neome fom Operains L Lt Al Prabhadew, Mumbai - 400 025, | Pandurang Budhkar Marg, Mumbai — 400 098, Bandra-Kurla Complex Bandra (E), | Secunities Limitad) Futurex, M M Joshi Marg, LE.S. Marg, Vikhroli West,

801 - 804, Wing &, Building No 3,
Inspire BKC, G Block,

Bandra Kurla Comgles, Bandra
East, Mumbai - 400 051,
Maharashira, India

Mumbai — 400 051

Maharashira, India

Tel.: 07 &2 3370 4000

E-mail:
dl.bvsscs.ipoiasia.bnppanbas.com

Worll, Mumibai - 400 025,
Maharashtra, Indis

Tel.: +91 22 4325 2183
E-mail: tvs.ipo@axiscap.in

Maharashtra, India

Tel.: +91 22 6157 3000

E-mail: tvsscs_ipod@jprmargan.com
Investor Grievance E-mail:

Lower Paral, Mumbal — 400013,
Maharashira, India

Tel.: #91 22 4332 0734

E-mail; tvs.ipo@equinus.com

Mumbai — 400 083,
Maharashira, India

Tel: +81 510 B11 4945

E-mail; tvs.ipo@linkintime.co.in

Maharashtra, India

Tal.: #91 22 6630 3030
E-mail; tvsscs.ipo@jmil.com
Investor Grievance E-mail:

Rt Prodil { [Lose) foe the pericd (hafore L,

Extapional fems} 147 145404 .985.70

Pl Prodl  [Lase) for the pencd Belore fax

{afier Excaprioeal | 82147 145404 grievance.ibad@jmil.com Investor Grievance E-mall: | investorsmb jpmiph@jpmargan.com | inveetor Grievance E-mail: Telephone: +81 22 4008 4400 | |nvestor Grievance E-mail: | Investor Grievance Email;
' Website: waw jmil.com complaintsi@axiscap.in Wabsite: www.jpmipl.com indiinvesions.carediasi Email: vs.ipo@nuvama com i ' i ipodlinkinti i

: jmdl. . g ; ; .carei@iasia.bnppanb iikioalir Srleiadics Gk imvestorsgrievanca(@equirus.com | tvs.ipod@linkinime.co.in
Wit Proil | (Loss) foe the period afler tax Contact Person: Prachee Dhuri | Website: www.axiscapital co.n | Contact Person; Nidhi Wangnoo 500 : ; ':lenmerﬂ%r e ml:-@nuuar'na.mn Wehbsite: wew eguirus.com Website: www Enkiniime.co.in
{afer Exvepioal iems) 05 | 1M3ET SEBI Registration No.: Contact Person: Pavan Nalk | /Saarthak Soni Website: www.bnpparibas.coin | wahete: waw nuvama.com Contact Person: Mrunal Jadhav | Contact Person: Shant
E: _ _ INBOOOO 10361 SEBI Registration No.: SEBI Reglstration No.: Contact Person: Anurag Verma | pantact Person: Lokesh Singhi /| SEBI Registration No.: Gopalkrishnan
"otal Compeehensivd beome fo e perind INMDODG 2029 INMO0O0D2970 SEBI Registration No.: Lokesh Shah INMO0O011286 SEBI Registration No.:
(Comprising Proft¥ioss) for e period |aker fax . ) INMOD00T1 534 SEB| reqistration no: INROOOOD4058
and rier compretensie income: (afier tax)) £.087.98 (2343) | 353753 INMDDOD1 3004
Paidap equly chars captal (fce value of F10 each| 0715 0715 AT 15 “ Pursuant o order passed by Hon'ble National Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now ransferred to Nuvama Wealth Management

Limited and therafore the said merchant hanking businass is part of Nuvama Wealth Managemant Limitad.

Raserves |axchuding revaluation rasanes as shown All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP.
in the Audiied Balance Sheet of previos year) 431288 Far and on behalf of TVS Supply Chain Solutions Limited
E_an'.i'gs Per Srﬂm_;{ﬂ!:-ear] [for Canfining & Sdl-
(RN OO Place: Chennai P D Krishna Prasad

3398
108

1921
191

Basic
Diuied

WOTES:

The abova is an axtract of the datailad format of Quarterly and Annual Results filed
with the stock exchange under Regulation 33 of SEBI [Listing obligations and
disclosure Requirerments) Regulations, 2015, The full format of the Quartedy (Annual
Financial rasults ara available on the stock exchange wabsita www bseindia.com and
Company website: wew.supersales.co.in.

Date: July 28, 2023 Company Secretary and Compliance Officer

TVSSUPPLY CHAIN SOLUTIONS LIMITED is proposing, subject to applicable statutory and regulatory requirements, receiptof requisite approvals, marke conditions and other considerations, to make an initial public offering of its Equity Shares and has
filad the DRHP with SEB| on April 27, 2023, The DRHP is avaiable on the website of SEBI at www.sebi gov.in, 25 well as on the wabsites of the Stock Exchanges i.e, B5E and NSE at www bseindia.com and www nseindia.com, respectively, and is available
on the wabsites of the BRELMs, i.e. JM Financial Limited, Axis Capital Limited, J. P. Morgan India Private Limited, BMP Paribag, Muvama Wealth Management Limited {formerly known azs Edefweiss Securifies Limited) and Equirus Capital Private Limited at
wwwjmfl.com, www.axiscapital co.in, www jpmipl.com, www.bnpparibas.co.mn, www.nuvama.com and www.equinis.com, respectively. Any polential mvestor should nofe that investment in equity shares invohves a high degree of risk and for details
ralating o such risk, please see the saction entitled "Risk Factors” beginning on page 83 of the DRHP. Patantialimviestors shauld not rely on the DRHP filad with SEBI for making any investmeant decision

The Equity Shares have not been and will nol be registered under the United Slates Securities Actof 1933, as amended [“U.S. Securities Act”) or any ather applicable law of the United Slates and, unless so registered, may not be offered or sold within the
United States except pursuant to an exermpbion from, or in a transaction not subject 10, the regestration requirements of the U.5. Securities Act and applicable state securities laws. Accordingly. the Equity Shares are being offerad and sold (a] in the Uinited
States only bo "qualified instiutional buyers” (as defined in Rule 124Aunderthe U.5. Securities Act and referred toin the Draft Red Heming Prospeclus as U8, @IBs™), in privale transactions exempd from the registration requirements of the U3, Securities
Act, and (b} outside of the United States in offshore transactions as defined in and in compliance with Regulation 5 and the applicable laws of the jurisdiction where those offers and sales are made. There will be no public offering in the United Stales,

On bahalf of the Board
(Sdls) SANJAY JAYAVARTHANAVELL
haiman

Coimbatars
28.07. 2023
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Hisweu oSl

1014 GIBRI Sadludee slclie stulze dl{lds

SRz w0l : ¥2u, Bedat [EIR o111 1V, Jgalia-a220au (ERAIRN)
Slol : 09¥-¥1430/34/32, ¥AYA : customercare@shubham.co dctuge : www.shubham.com
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I 221let E1RAHI HUA B 5 iRl Alet A s1Be2 RisaAS Aeiel? et s8R Sadludoe sitetio susil dl{les
¥ dell 2922 251 goc-goe, ¥l ML, vells-2il, viid gallAlad elar, SBYEEl Aoz, ctoligoll (LR, otcll
Ecdl-q9002¢ uild 421 & Ul (A ULl DRIAASRNSA S e2lda B) g2t Aol dS adlisd s2Aa
il i FRIVRASRASA @31 dletoll SE oiLSl 254 YSddl VAVELR Bl dN VRUAC 254 25H UR SRIRell E2
ASC AN AHY BUSEHS v, Sl2e, ALV AR YSclal ULt VUAER O, U AN 1L 1ol ctBluiell go [EaRiell
ie2 AAAASRASA Ul i 2iyel vatoteRlRAl [Eetdal veudli 1R, Kl s vdi ARAaslAsA
Aseell saM 3 (¥) &501 Aol Bullal 52, EAIER Mol BisAS Fasdledl [@o1d oA oo 8.
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